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LOK SABHA
Wednesday, 20th November, 1857

The Lok Sabha met at Eleven of the
Clock.

LMRr. SePEaKER in the Chair]

ORAL ANSWERS TO QUESTIONS

Reassessment of Koal River Project
Flood Control Committee Report

. Shri Shree Narayan Das:
282. 9 Shri Radha Raman:

Wil the Minister of Irrigation and
Power be pleased to state:

(a) whether the Committee ap-
pointed 1o reassess and reformulate
various projects of flood contiol in
North Bihar especially regarding
Kosi river has submitted its report;

(b) 1f sa, important features of the
repoyt;

(¢) whether the report has been
considered by the Planning Commis-
sion;

(d) if so, the nature of decisions
taken; -

(e) the new programme of flood
control and river training in North
Bihar; and

(1) its financial aspects?

The Minister of Irrigation and
Power (Shri S. K. Patil): (a) to (f).
A statement containing the requisite
information is laid on the Table of
the Lok Sabha. {See Appendix II,
annexure No. 9].

8hri Shree Narayan Das: From
paregraph 3 of the. statement it
appears that an expert committee has
been appointed to examine certain

1346

questions with regard to the con-~
struction of Hanumannager Barrage.
In view of the fact that the work has
already been started and other pre-
hminary steps have already been
taken, whalt were the special cir-
cumstances that led to the appoint-
ment of this expert committep again
after so many expert committees have
examined this matter?

Shri §. K. Patll: There has been
always a litle difference of opinion
about the technical aspects of  this
project and 1t was thought that
nothing was lost if certain aspects of
1t were re-examined by an expert
team even while the work was in pro-
gress.

Shri Shree Narayan Das: What
were the technical aspects on which
there were difference of opinion?
There was nothing technical in  it.
The question raised was whether a
barrage is necessary for the control
of floods or not. That question and
other allied questions with regard to
this project have been examined by an
expert committee and the report of
that committee was in favour of the
construction of this project.

Shri 8. K. Patil: The Kosi is an
extraordinary river. It has no paral-
lel anywhere in this country. There-
fore, sometimes it presents problems
which are not normal problems.
Therefore, it was thought necessary
to congider whether such a barrage as
a flood control measure would really
serve the purpose for which it was
meant. For instance, how early and
how long it would get silted up and
things of that description had to be
examined and nothing is lost by re.
examining them. In a big project,
like this, if there is any doubt, it is
always better to remove the doubt
by expert opinion.
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Shri V. P. Nayar: From the answer
ot the hon. Minister placed on the
Table 1 find that the terms of re-
ference of the high-level committee
included the analyses of the various
factors based on hydrological data.
May 1 know the period for which
systematically collected hydrological
data was available to this Committee?

Shri S. K. Patil: [ would require
notice for that question.
Dr. Ram Subhag Singh: May 1

know whether the construction pro-
gramme of this project is going to be
delayed in any way as a result of the
investigation by this Committee?

Shri S. K. Patil;: I don’t think that
the programme will be very much
affected since we have already spent

. $0 much money on it.

Shri Jafpal Singh: Is it a fact that
since Kosi finds a strange bed very
often, frequently, engineers are
frightened to grapple with her pro-
perly?

Mr. Speaker:
language.

st fwafe faw: osmw weia,
M ¥ ¥ I TEATE F AT A@ AT
oot f& S ®1 w9 Ry wma
T 2o, tv. ®OE FAT faET TR
M FAET TTHT FT 39 9 &S &1 TH7
s A Y faert E fY 39 Aw
e T fFar @ f& gawmee
FT N & AT ITEIAT T AR ATA
o1 wEy W7 2y fase w9 &1 S
Y FR T & A AW T A A
acg ¥t feafa w1 oy T & Wi U
qra qard wf & A d wraAy =g
g & g 6 S gr9we 9T s
7€ FH ¥ 98X IGF A H @ aw@
g i w9 afY &0 afr arfe vy
F 98 #T 51 H A WOsqT v & Ay
g ? F oA AT Z R SIETE 3w
o § a7 SE 7 gy § 7

It is all figurative
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Feqw AR :m'a‘r qAHT
TTH YA L B E 1 18 ® T ¥ 7 4T
r w&

Shri Shree Narayan Das: May 1
know whether it is a fact that an ex-
pert commitee like the Central Water
and Power Commission team on the
Kosi Project have not agreed with the
conclusions of this committee and
they have submitted a separate note?
If they have submitted a separate
note, will that be laid &n the Table
of the House?

Shri 8. K. Patil: The whole matter
is under examination and 1 think it
is not proper to lay on the Table only
a part of it. That examination would
be over very soon and fthe work will
proceed.

Central Council of Local Self
Government

-4

(Shri Shree Narayan Das:
| Shri Radha Raman:
| Shri Bibhuti Mishra:
*283. { Pandit D, N. Tiwary:
Shri Tangamani:
Shri Hem Raj:
| Shri Daljit Singh:

Will the Minmister of Health be
pleased to state:

(a) the subjects discussed 1n the
Central Council of Local Self Gov-
ernment held in the month of Sep-
tember, 1957 at Srinagar:

{(b) the nature of decisions taken
and recommendations made; and

(c) the extent to which these deci-
sions have been’ accepted by the State
and Central Governments”

The Minister of Health (Shri
Karmarkar): (a) and (b). A copy of
the Agenda for the Third Meeting
of the Central Counci! of Local Self-
Government held at Srinagar in
September, 1857. together with the
resolutions passed are Jaid on the
Table of the Lok Sabha. ([See Ap-
pendix II, annexure No. 10.]
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(¢c) The Resolutions passed at the
Meeting have been communicated to
the State Governments for implementa-
tion. The resolutions which concern
the Centre, are under cousideration.

Shri Shree Narayan Das: May 1
know whether the various Siate Gov-
ernments have given their opinions
with regard to the recommendations
made by this Conference?

Shri Karmarkar: The State Gov-
ernment representatives were there.
We had full discussion. And one of
the subjects which occupied great 1m-
portance m that Conference was what
was known as ‘democratic decentrali-
sation’ and giving panchayats more
powers There was very useful dis-
cussion and all the State Governments
expressed their views in that Confer-
ence.

Shri Shree Narayan Das: In view of
the fact that such conferences have
become un annual feature, [ would
like to know also whether thce confer-
ence assesses whether the recommen-
dations made by them are being en-
forced by the Central Government
as well as the various State Govern-
ments.

Shri Karmarkar: We do not exercise
any force in that matter. This annual
conference is a very useful one. There
all the State Governments express
their views.

Mr. Speaker: That is not what he
wants to know.

Shri Karmarkar:
force on them.

We do not wuse

Mr. Speaker: He does not want any
force to be used. He wants to know
how far the recommendations of the
earlier conference are implemented
and whether the conference tries to
find out that.

Shri Karmarkar: That is the first
item on the agenda of each confer-
ence.

Shri Tangamani: In view of the
fact that already two such council
meetings have taken place, and in

20 NOVEMRER 1857
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this Conference, which was presided
over by the Health Minister himself,
he remarked that panchayats must
take up more responsibilities and
more flnance should be made avail-
uble to them for land reform and other
matters, may I know whether at least
after this Conference, where various
resoluticns have been passed, resolu-
tion No 2 regarding co-ordination of
communi‘* development will be put
into opc-ation?

Shri Karmarkar: That is what I
have just referred to. We have re-
quested the State Governments to
entrust greater responsibilities to the
panchayats. We are looking forward
to the State Governments implement-
ing that resolution.

Shri Biren Roy: There was a model
Municipal Act under which the various
municipal associations in the different
States will be brought under one
authority Was that draft taken into
consideration?

Shri Karmarkar: My hon. friend's
guestion contains at least three erfors.
The model Act which he referred to,
1s 1t the Health Act or the Municipal
Act?

Shri Biren Roy: The Municipal Act.

Shri Karmarkar: That question came
up before this Council It was being
considered We were trying to do
justice to that problem through the
Committer appointed by the Central
Council of Local Self-Government.
But it was found that in view of the
varying conditions, such a draft could
not be made applicable to every part
of the country. Further, in this matter
each State is autonomous. Thercfore,
we have left 1t to the States to draft
such Acts as they find necessary.

Shri Biren Roy: May I know......

Mr. Speaker: The hon. Minister has
replied that no such draft was pre-
pared. The hon. Member is assuming
that the draft was prepared over the
head of the various State Governments
without consulting them. The Minis-
ter says that it is not correct.
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Sardar Igbal Singh: May I know
whether the question of more finance
to the panchayats was also considered
and, if so, with what result?

Shri Karmarkar: VYes, Sir, the
advisavility of making panchayats
financially better was also considered.
On that matter also there was a
general consensus that not only must
their finances be improved, but that
they should be given greater res-
ponsibility in that matter.

Shri Hem Raj: May I know, Sir,
whether the question of decentralis-
ation has been considered by such
conferences year after year? From
the papers it is clear that the ques.
tion of their reorganisation has not
been decided so far. In view of the
fact that in some of the States elec-
tions to local bodies have not taken
place for a long time, may 1 know by
what time the question of decentralis-
ation of the district boards and local
boards will be finalised?

Mr. Speaker: How does it arise out
of this question? Hon. Members are
aware that this is not a Central sub-
ject. The Health Minister convenes
a Conference for the purpose of dis-
cussing various matters so that some
of the wholesome provisions made
here may be implemented. One of
these provisions 1s decentralisation
and giving responsibility to the
panchayats. This House has no
jurisdiction over the State Govern-
ments, to ask them or force them, to
undertake elections immediately, or
modify their Acts.

Shri Karmarkar: There is one part
of the question which is relevant.

Now this question assumed _im-
portance in this particuiar

session,
because there was a commiftee
appointed on behalf of the Com-

munity Devedopment Administration
under the Chairmanship of Shri
Balwantray Mehta. They were think-
ing that in order to coax development
turther, the panchayats should be
given greater responsibility. We went
into this matter. They placed before

20 NOVEMBER 1857
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the House a view that group, or zonal
panchayats, should be entrusted with
all responsibility for development
Some Governments, the Madrag Gov-
ernment, for instance, have gone ahead
with that proposal. Now that com-
mittee is submitting its report and
then it will be for the State Govern-
ments to implement it.

But as you have righ%ly observed,
this is much a matter for the States.

st fesqfr fam: g = @
wiady § a5 o W g2 W @
o & @ @ & ¢ F IEAr qmar
g & @ oy § g goRre A |1
frder fag & 7

= HYAIWT : w9F § TR qEA
S ogEAT 4 T T AAEIT A a1
FTaqomdz ¥ fod age ah ardw g
2 =u fom A arfiw a7 ¥ A
Y o W & | g9 ¥ 979 fador g
ad, 39 F ATZ FI 499G WK I F AR
fefes #ifeg 1 @ § a1 § a9
R @

Shri Tangamani: From the state-
ment we find that even sfich a scheme
as the ‘Health Insurance Scheme (con-
tained in Resolution No. 4) could not
be implemented for lack of flnances
and the hon. Minister who presided
stated that at least the recommend-
ations of the Taxation Enquiry Com-
mission should be accepted and im-
plemented. May I know whether &t
least steps will be taken for imple-
menting the Taxation Enguiry Com.
mission’s report?

Shri Karmarkar: Taxation Enquiry
Commission? In regard to local
finance, I would like to have notice.

Shri Tangamani: The HRon. MInister
himself referred to that.

Mr. Speaker: Hon. Members should
know that the question has been suffi-
ciently answered. The statement con-
tains the agenda and the resolutions
passed. If we were to take item after

“
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jitem of the agenda and resolution
after resolution, it will not be finished
within one hour. Hon. Members
should elicit information and not
make suggestions as to what ought
%0 be done. It is not a discussion
that is being carried on.

o Tw gAN forg : ¥T § AT FHAT
g fe for wewrt w1 agt wfafafas
qr, 31 § ¥ feqal ¥ g w@Eewn
oifE & Iz s« aF eqriy aeqrel

BT WATT AL guT B, W W T
oY farerr< favar ot fie &y T FTETd

N W ey frar omad fw o3 oedy
¥ o=y foem el gfafags ot &

AT FAC ?

oft STATEY ;. 9 THET I AE
q7 1

I wish that the hon. Member under-
stands the scope of this Conference.
The scope of the conference was to
pick out certain important subjects
and not to go censoriously intec the
administration, as to where elections
have taken place and where elections
have not taken place. This is a con-
structive Conference.

Operational Efficiency in Rallways

*284. Shri Bibhuti Mishra: Will the
Minister of Rallways be pleased to
state:

(a) whether Government contem-
plate any master scheme to operate in
Second Five Year Plan to improve
operational efficiency;

(b) the nature of the scheme and
the total amount proposed to be spent
thereon; and

(c) how far the scheme is expected
to prove efficatious in the improve-
ment of operational efficiency?

The Deputy Minister of Raillways
(8hri Shahnawaz Khan): (a) to (c).
The improvement of operational effi-
ciency of the Railways, with a view
to achieving the fullest possible utili-
sation of the available line capacity
and rolling stock, is receiving constant
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attention. Statistics, measuring the
operational efficiency, are scrutinised
regularly and steps are taken to im-
prove the performance wherever
necessary, A number of measures
which have been adopted for improv-
ing the wagon and engine usage are
listed in the statement placed on the
Table of the Lok Sabha. [See Ap-
pendix I1, annexure No. 11]. Govern-
ment have no master scheme in view
other than what has been mentioned
above. An exact assessment of the
expenditure on these measures cannot
be made.

ot fogfa frm: €z & A
Zr & fs a3 dfem aoard fed
q arr wvgaT g fe @l T A v
¥ wE feed 7@ dfaw aw aw @
™ g ?

ot gAY Wt ;A e
AT BRI &Y IH HT AT Ty fasm

£t faofa B . 2efz § xamar
mar  f5 a7 dfew &R smEw

Mr. Speaker: He may put a question.

The statement contains, for the
purpose of full information, many
things which have not been asked, or
may be incidental to it. I am not
going to allow detailed examination
of a statement that is placed on the
Table of the House, It is enough if
a statement is placed: properly speak-
ing, I ought not to allow supple-
mentary questions at all, unless the
statement is defective, We are going
into too much of discussion with
regard to these matters.

Shri Bimal Ghose: On a point of
order, when a statement is placed on
the Table, it is in lieu of an oral
answer. Therefore, there should be
supplementaries on the statement.

Mr. Speaker: It is not that there
ought to be supplementaries. - It ia
open to me to allow or not to allow.
If I consider the statement full and
complete, no supplementaries will be
allowed.
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Shri Hem Barua: From the state-
ment it appears that dieselisation is
one of the measures proposed to be
introduced in order to ensure opera-
tional efficiency on the Railways.
May I know what are the various
Reailways where dieselisation is going
to be initially introduced?

Shri Shahnawazr Khan: We are
proposing to introduce dieselisation
in certain sections and big shunting
yards, because it is much quicker to
shunt traing by those locos.

Shri Hem Barua: What are those
yards?

Shri T. N. Singh: Operational
efficiency varies greatly from one
zone to another. May I know if
Government have made any system-
atic study of the causes which lead
to lower efficiency 1n one zone and
how it can be improved, compared to
other zohes? Are any systematic
studies being made by the Railways,
and if so what are the Railways?

Shri Shahnawar Khan: The Rail-
way Board receives tri-monthly
reports which give detailed statistics
regarding the operational efficiency on
each zone. These are serutinised
very carefully and wherever we find
that one zone is lagging behind, we
take appropriate steps to pull them up.

ot fanfe few: & ST ATEAT
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& 1 yfed o A A wETEr oy
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fed o @ §, @ faw a9TET O W@
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Chemical Fertilizers’

*285. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that the
planned increase in agricultural pot-
ential during the current and subse-
quent years is likely to be affected by
shortfalls in the availability of chemi-
cal fertilisers on account of import
restrictions;

(b) whether it 1s also a fact that the
deficit 1s being sought to be made good
by the additional use of compost and
green manures; and

(¢) if so., what steps have Govern-
ment taken to meet the situation”

The Deputy Minister of Agriculture
{(Shri M. V. Krishnappa): (a) Yes,
Sir, to a certain extent.

{b) and (¢) A statement is laid on
the Table of the Lok Sabha. [See
Appendix 1I, annexure No 12].

Shri D. C. Sharma: Since the state-
ment covers only two parts of my
question, I may be permitted to put
supplementaries.

It has been said that the additional
use of compost and green manure will
cover only a part of the deficit May
1 know what part of the deficit will
be left uncovered after all the steps
enumerated in the statement have
been taken, and how this deficit will
be made good.

Shri M. V. Krishnappa: By the end
of the Second Plan the additional in-
crease 1n production envisaged was
15'5 milhion tons. Qut of this, we
expected 2-24 million tons should be
by using fertilisers and manures.
Bince there is a shortfall in chemical
fertilisers, we are trying to expedite
and step up the prcduction of green
manure and rural and urban com-
posts so as to keep up the production.
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Shri D. C, S8harma: From the state-
ment I find that sev-ral steps have
been suggested to State Governments
to make up the deficiency. May I
know if the Central Ministry has any
agency to ascertain how many of
these steps have been implemented,
and what is the result of that imple-
mentation?

Shri M. V. Krishnappa: Sure. We
have decided ,at the Agricultural
Ministers’ Conference in Srinagar to
have an ail-out drive to Increase
green manure and rural and urban
composts. I have gone round and last
week I met the representatives of four
States All the steps have been taken,
the money has been given. We intend
to go to each State and check up the
figures once in three months, so that
we keep up the production of these
rural and urban composts as well as
green manure.

Shri V. P. Nayar: Is 1t a fact that
over half a million tons of cattle dung
is now used 1n India as fuel, and if so,
have Government any specific scheme
to conserve this valuable fertiliser for
purposes of agriculture instead of
being allowed to be burnt as fuel?

Shri M. V. Krishnappa: That could
be done by propaganda which we
have taken up, and partially by
supplying coal. In Northern India
generally cow dung is used for fuel
It is because there is lack of fuel and
coal they use it We are now having
propaganda to see that this very
precious thing is not used as fuel

Shri Shree Narayan Das: May I
know whether the Government has
examined and come to a conclusion
with regard to the recommendations of
the Asoka Mehta Committee on the
subject, and if so what are its deci-
sions? .

Shri M. V. Krishnappa: It was
placed on the Tabile only yesterday,
and ] took two hours this morning to
read the whole thing, and I have not
yet come to that portion where they
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have made recommendations in regard
to this.

Shri Heda: In any case, the produc-
tion of fertilisers has not become less.
Then, how is 1t that the areas where
these fertilisers were available last
year and the year before are deprived
now? Because of the lack of proper
distribution, the commodity has gone
into the black market and everbody
has to purchase at much higher prices.

Shri M. V. Krishnappa: 1he talk of
black market is partly due to two
factors. One is, there is this year a
shortfall of three lakh tons, taking into
account the carry-over, local produc-
tion and the 1mports. The black
market is partly due to this shortfall.
There 15 also an increasing demand by
agriculturists because they are taking
more and more to the use of fertilisers,

Dismissa}! eof Indian Seamen

1
{ Shri Rameshwar Tantia:
*286. < Pandit D. N. Tiwary:
| Shri Raghunath Singh:

Will the Minister of Transgpert and
Communications be pleased to state:

(a) whether 1t is a fact that Mis
Turner Morrison and Co. (Private)
Ltd, a firmm of British shipping agents
in Bombay have discharged more than
100 Indian seamen before the expiry
of terms of agreement and have taken
in their places Pakistani seamen;

{b) whether it 1s a fact that some of
the- Indian seamen were discharged
from vessel in New York and some at
Behrein;: and

(¢) whether the Government have
enquired about this discrimination
meted out to Indian seamen?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Baj Bakadur): (a) Yes Sir. The
firm did so on instructions from their
principals Mijs Rethmnis and Kulu-
kundis & Co. Ltd., London,” a Greek
firm who are the owners of the ships
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on which the discharged seamen were
employed,

(B) Yes.

(¢) There has been discrimination
to the extent that there has been a
premature discharge of Indian seamen
followed by recruitment of non-
Indians.

st Tanwe Ftfeat - oW § o
u®ar g fe ooz 4 99 & aX § w1
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Shri Bimal Ghowe: Have they found
out the reasons for which the seamen
were discharged, and satisfled them-
selves that they are sufficiently good
reasons?

Shri Raj Bahadur: The Greek
owners have alleged that the Indian
seamen were difficult and they were
showing indiscipline, and on these
allegations they have been discharged
by the Greek owners. On the other
hand, the seamen have complained
that there was ill-treatment. thete
was no enpough of consideration and
sympathy for them. So, there are
tounter charges and sllegations, At
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any rate, they were discharged by
the Greek at outside ports, before
the expiration of their term of
employment.

Viacounta for LA.C.

Dr. Ram Subhag Singh:
Shri Radha Raman:

*287. ! Shrimati Mafida Ahmed:
Sardar Iqbhl Singh:

18!1:1 Raghunath Singh:

Will the Minister of Transport and
Communications be pleased to state:

(a) when all the Viscount aircrafts
for which orders were placed by the
Indian Airlines Corporation will be
received;

(b} on which service routes the
Viscounts which have been received
have been put into operation;

(c) to what extent it is anticipated
that the introduction of Viscounts will
economise expenditure; and

(d) whether there is any proposal
to make any changes in the present
fares after these Viscounts have been
put into operation?

The Minister ot State in the Minis-
try of Transport and Communications
(Shri Humayun Kabir): (a) By about
middle of 1958.

(b) Delhi|Calcutta/Delhi and Cal-
cutta|Rangoon!Calcutta.

(c) It is yet too early to assess the
financial results ag Viscount services
were introduced only on the 10th
October, 1957.

(d) There is no proposal for any
change in fares on account of the
introduction of the Viscounts.

Shri Jaipal Singh: Is it not a fact
that wherever Viscounts are operating
in other parts of the world they have
always been revenue-yielding wund
better flying aircraft? In the light of
that do Government anticipate that
the past record will be broken tur =
change?
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Shri Humayun Kabir: The latter
part of the question is not a question.
in regard to the first part, the Vis-
counts were purchased also with a
view to improve the financial opera-
tions of the Indian Airlines Corpora-
tion.

Shri Kasliwal: What is the total
number of Viscounts proposed to be
purchased?

Shri Humayun Kabir: Ten.

Shri Biren Roy: In view of the fact
that the Skymasters which are already
in operation are not being fully
utilised, can the hon. Minister make a
definite statement that these Vis-
counts which are coming in will have
a full utilisation capacity, as otherwise
the depreciation will be more and
more?

S8hri Humayun Kabir: Here again,
the hon. Member is giving me some
information, but regarding the latter
part of his question I can certainly
assure him that every effort is being
made for proper utilisation of both
the Viscounts and the Skymasters.

Shrimati Mafida Ahmed: May 1
know the reason why the Assam-
Calcutta route is excluded from the
operation of Viscounts?

Shri Humayun Kabir: The main
difficulties are operational, and there
is also the question of the type of
traffic. On the Assam route, a great
deal of the traffic is freight, and
therefore planes which can take a lot
of freight would be more useful on
that section.

Shri Easwara Iyer: Is there a likeli-
hood of the Viscounts being introduced
on the Delhi-Madras route?

Shri Humayun Kabir: There is not
only a likelihood, but it is going to be
done fairly soon.

feum-x
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" Mr. Speaker: Next question, Shri
Sanganna.

Shri Sanganna: | request that along
with this question No. 318§ may be
taken up.

Mr. Speaker: I do not allow it. The
rule is that each Member {3 allowed
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to put three questions and they are
split up so as to allow other hon.
Members to put their Questions, If
they are interconnected we can see.

Gramdan Movement

Shri Bibhut! Mishra:
Shri Sureadranath Dwivedy:
LShrl Wodeyar:

Will the Minister of Community
Development be pleased to state:

-+
J' Shri Sanganna:
*291,

(a) whether the All India Gramdan
Parishad has approached Government
in pursuance of the resolution passed
at Yelwal in Mysore State on the
22nd September, 1957 for any assis-
tance to intensify the Gramdan Move-
ment 1n the country;

(b) 1f =0, the reaction of Govern-
ment to it?

The Minister of Community Devel-
opment (Shri 8. K. Dey): (a) and
(b) No. Sir, However, the gquestion
of Government assistance for intensi-
fving the Gramdan movement in the
country 1> at present bemng discussed
with the leaders of Gramdan move-
ment.

Shri Sanganna: In view of the
similarity of the develpoment pro-
gramme of the Gramdan movement
and those of the Communiity Develop-
ment and N.E.S. Blocks, may I know
whether Government will consiger the
question of integration of these in the
interests of the progress of the com-
munity development programmes?

Shri S. K. Dey: Co-ordination to
the fullest degree is being attempted.

Shri Suremdranath Dwivedy: My
guestion was addressed to the Plan-
ning Minister. But it has been club-
bed here. May I know, since some of
the Government representatives
attended this conference at Yelwal,
whether Government have given their
moral support to'the Gramdan move-
ment or whether there is any proposal
to change the land policy of Govern-
ment in soccordance with the policy
of the Bhoodan movement?
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Shri 8. K. Dey: I am not concern-
ed with the subject of land policy.
But, to the extent that the C. D. pro-
grammes can encourage land reforms
and improvement in the conditions of
agriculturists, every effort will be
made.

\

Shri Hem Barua: May 1 know if
Government proposes to introduce co-
operative farming by co-ordinating
the Gramdan movemert with the C.D.
movement?

Shri 8. K. Dey: Wherever possible.

Shri Tapngamani: The Gramdan
movement was started in the Tiru-
mangalam taluk in Madurai dstrict
and may I know the experience of that
movement in that taluk?

Mr. Speaker:: Under the original
question the Government was asked
what assistance they give to this
movement. Probably the hon. Minis-
ter has no information regarding the
progress or successful nature of the
_movement therc in a particular area.
Has he?

Shri S. K. Pey: 1 am not aware.
But the Madras Government are close-
ly studying the problems and the im-
plementation of a common pro-
gramme.

Shri Raghnbir Sahai: May I know
whether the hon. Minister is consider-
ing the possibility of making the idea
of Gramdan movement familiar to the
staff of the C.D projects so as to help
them in making the co-operative
movement popular and practicable in
those areas?

Shri S. K. Dey: Sir, the intention
is to educate the workers in the C.D.
and N.E.S. Blocks to understand the
philosophy and objective of the
Gramdan movement.

Shri Thimmaiah: May I know how
the land obtained through the Gram-
dan and Bhoodan movements has
been distributed? Has Government
anything to do with the distribution
of this land?
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Shri S. K. Dey: My Ministry has
not been councerned with the subject
so far.

The Miniater of Food and Agricul-
ture (Shri A. P. Jain): The position
is that the Gramdan and the Bhoodan
movements are purely non-official
movements conducted by Acharya
Vinoba Bhave and his disciples. Gov-
ernment have all sympathy with the
movemernts and in one particular case
we gof a scheme from Bihar from
the Bhoodan workers for which they
wanted some assistaencé for the
colonisation of certain areas and we,
as a pilot project, have sanctioned the
scheme and given a grant and loan
amounting Rs. 2'5 lakhs, If that ex-
periment succeeds, we will see what
more to do.

st fiyfee ey & et st
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Shri 8. K. Dey: The statement
issued after the annual conference
visualised close co-operation between
the Gramdan movement and the C.D.
movement. Negotiations are now in
progress with the leaders of the Gram-
dan movement to bring this about.

Dr. Ram Subhag Singh: May I
know what progress has been made
so far with the experiment in Bihar?

Mr. Speaker: The hon. Member
may put down a separate question.

Dr. Ram Subhag Singh: The hon.
Minisfer referred to a sum of Rs. 2°5
lakhs being given.

Shri 8. K Dey: I am not aware.

Mr. Speaker: Whenever & goneral
question of this kind is put individual
guestions might be put first and them
they may be followed up
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National Censtruction Cerporation

*292. Shri Panigrahi: Will  the
Minister of Irrigation and Power be
pleased to state:

(a) the total amount of money in-
wvested in the National Construction
Corporation;

(b) which of the States had agreed
to join the National Construction
Corporation; and

(c) the nature of its work and its
relation with existing private agencies
engaged in construction work?

The Minister of Irrigation and
Power (Shri 8. K. Patil): (a) to (c).
A statement giving the requisite in-
formation is laid on the Table of the
Lok Sabha. [See Appendix II, an-
nexure No. 14.]

Shri Panigrahi: May @I know whe-
ther the paid-up share capital of the
National Construction Corporation
will be increased to a certain amount
or is it fixed?

Shri 8. K. Patil: The capltal 1s
Re. 2 crores and as the statement
gives the information, we have col-
lected up to Rs. 41 lakhs. But, sure-
ly there has been an attempt con-
tinuously to increase that capital and
bring it as near to Rs. 2 crores as
possible.

Shri Panigrahi: May I know whe-
ther the Corporation while undertak-
‘ng projects will submit tenders as
other private contractors are sub-
mitting? 1 mean while undertaking
the work of projects whether the
Corporation will be prepared to sub-
mit tenders as other private con-
tractors.

_Sl!rl S. K Patil: In this respect it
differs from other contractors. Only
when contractors are not available
or the tenders are not acceptable that
this comes into operstion.
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-+
[ Shri Heda:
*293. . Shri Raghunath Singh:
Shri Tangamani:
Will the Minister of Transport aad
Communications be pleased to state:

(a) whether a delegation of the
Indian Steamship Owners’ Asso?fi-
tion waited on him on the 22nd
September, 1957;

(b) if so, what were the points
raised by them and decisions taken
by Government; and

(¢) whether there will be any
change in the policy of inviting
foreign collaboration for development
of the shipping industry?

The Minister of State in the Minis-
try of Traasport and Communications
(Shri Raj Bahadur): (a) Yes, Sir, on
the 23rd September, 1857.

(b) and (c). A statement is laid on
the Table of the Lok Sabha. [See
Apendix II, annexure No. 15.]

Shri Heda: May I know how many
cases have so far been examined in
the light of the Government of India,
Commerce Department’s Resolution
of 1947 and whether in any of these
cases foreign capital collaboration has
been allowed?

Shri Raj Bahadur: So far as I
know, subject to correction, only
one such proposal has now come to
us. I do not know whether before
this other proposals did ever come
to us.

Shri Heda: May I know whether
there were any particular reasons to
single out this industry for giving ex-
emption or not allowing foreign
capital collaboration when the general
trend is of inviting foreign investment?

Shri Raj Bahadur: From the terms
of the old Commerce Department’s
resolution it is obvious that it has
not been the policy of Government to
prevent the participation of foreign
capital in this industry entirely. We
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have reserved to ourselves, however,
the right to examine each case on its
merits.

Shri Tangamani: Is it not a fact
that right from the beginning the
INSOA has been resisting collabora-
tion with foreign capital and may I
also know whether the INSOA wan-
ted only portion of the sizeable
fr¢ight instead of the entire freight
that can be got from foreign ship-
ping?

Shri Ra] Bahadur: I have not been
able to follow the latter part of the
question.

Shri Tangamani: That part is this.
We find in the statement*that these
Indian Shipping Companies are ask-
ing that they may be permitted to
retain the foreign exchange earnings
for the development of their indus-
try but I am informed that the INSOA
is wanting only a portion of it and
not the entire thing.

Shri Raj Bahadur: So far as the

question of foreign participation is
concerned, there is a large body of
opinion  in the INSOA  which is

against foreign participation on princi-
ple. So far as the question of foreign
exchange utilisation of earnings is
concerned, they want the entire por-
tion of the foreign exchange of
Indian Shipping companies to be
utilised or diverted for the acquisition
of new ships. It has however not
been found possible to agree to that
on principte. What has been agreed
to has been that the net earnings of
new ships will be allowed to be
utilised to pay their prices.

Shri Dasappa: What is the total
amount of foreign exchange earned by
this company?

Shri Raj Bahadur: The entire earn-
ings of foreign exchange, I think, is
between Rs. 7 crores and Rs. 8
crores,

Shri Heda: May I know how long
the Indian War Risks Ingurance
Scheme has been under the consider-
ation of Government? May 1 also
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know, in view of the fact that the
scheme will earn or save some foreign
exchange for us when is it likely that
?overnment would take a decision on
t? '

Shri Raj Bhadur: We have referred
the matter to the Ministry of Finance
and we have also suggested that a
deputation or a team of the represen-
tativeg of the INSOA should be allow-
ed to discuss this matter with the
representatives of the Ministry of
Finance. That proposal is under way.

Ratiway Strike

+
Shri S. M. Banerjee:
Dr. Ram Subhag Singh:
| Shri B. 8. Murthy:
| Shri Parulekar:
%295 < Shrimati Ila Palchoudhuri:
| Shri Mohan Swarup:
| Shri Wodeyar:
, Shri Jadhav:
{ Shri Rajendra Singh:

Will the Minister of Railways be
pleased to state:

(a) whether the unions affiliated to
the All-India Railway Men’s Federa-
tion have decided to launch an All-
India Strike;

(b) what are their demands: and

(c) what steps have been taken to
redress their grievances?

The Deputy Minister of Railways
(8hri Shahnawax EKhan): (a) to (c).
A statement is placed on the Table of
the Lok Sabha. {See Appendix II,
apnexure No. 16.]

Shri §. M. Banerjee: It appears
from the statement that the Feder-
ation sent the Ministry a copy of the
resolution passed at a convention held
in August, 1957. May 1 know whe.
ther the demands contained in the
resolution had been considered and
if so, which of the demands had been
conceded?

The Minister of Railways (8hri
Jagiivan Ram): The main demand,
as will be cleer from the statement,
is recognition of the newly formed
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federation. The hon. Member ig per-
haps aware that 1 invited the mem-
bers of the twp bodies to meet in a
conference and  have  discussions
among themselves for finding ways and
means for effecting unity among them,
The representatives of the two feder-
ations met yesterday for nearly more
than four and a half hours and have
had a friendly discussion. They were
to meet in the night also and I am
meeting them at quarter past 12 to-
day.

Shri S. M. Baperjee: May I know
whether the representatives of the
AIRF will meet the hon. Minister to
discuss the other demands also?

Shri Jagjivan. Ram: The primary
question is of recognition. As regards
the discussion and negotiations, 1 will
draw the attention of the hon. Mem-
ber to the relevant portion in the
statement itself.

S8hri Tangamani: The hon. Minister
has stated that a unity conference is
now beifig held. If the talks fail, may
I know whether the AIRF will also be
recognised?

Shri Jagjtvan Ram:
hypothetical question?

Mr. Speaker: Why should the talks
fail?

Is it not

Shri Tangamani: There is one
federation which has been recognised.
Does the Government propose to re-
cognise the other federation?

Shri Jagjlvan Ram: I will again re-
fer my hon. f:iend to the reply that I
have given. The talks Between the
representatives of the two federations
for forging unity among themselves
and having only one federation in
the interests of the railwaymen are
going on and at this stagé it will not
be desirable to say anything or ex-
press anv opinion in the matter.

Shri Anthony Piliai: Is it the uni-
form and abiding policy of the Gov-
ernment to recognise only one union
and if that is not the policy does the
Government accent the principle of
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referendum to recognise the most
representative union?

Shri Jagjivan Ram: That is again
a question of detail: how that unity
will be affected if agreement is
reached between the two federations.
The procedure will be decided by the
representativs of both these bodies.

Shri Hem Barua: In view of the fact
that the demdnds presented by the
federation which is not recognised by
the Government rep:esent the de-
mands of a large section of the rail-
waymen, may I know if the Govern-
ment proposes to consider these de-
mands in the interest of the railway-
men in general and of the country in
particula: irrespective of the {fact
whether this unity move succeeds or
fails?

Shri Jagjivan Ram: 1 am afraid the
hon. Member presumes too much m
this question. I am not prepared to
say whether this body represents the
large section of the railwaymen or
not and I therefore am not going to
give any categorical reply to that.
As regards the demands of the rail-
waymen, I request the hon. Member
to first go into the list of the de-
mands. He himself will find that
many of the demands included in that
list are out of date Many are such
which have been examined in the past
and whenever any demand or ro-
presentation comes from the Railway
employees, the Railway Administra-
tion looks into them.

Import of Rice from U.S.A.

*296. Shri Narayanankutty Menon:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) the total quantity of rice im-
ported in 1956 and 1957 so far from
the U.S.A;

(b)) how much of this has been sold
out so far; and

(c) the loss incurred by Govern-
ment in respect of the rice already
sold out?
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The Deputy Minisier ¢of Food and
Aevicalture (Shri A. M. Thomas): (a)
1,93,700 tons.

(b) 1,18,600 tons upto 31st October,
1957.

(¢) Rs. 4:02 crores.

Shri Narayanapkutty Menon: Is
the Government aware that this parti-
cular variety of rice, when cooked
becomes so pasty that it 1s impossible
for human consumption?

Shri A. M. Thomas: The hon. Mem-
ber 18 referring to the taste of
Kerala. There people prefer par-
boileq rice to raw rice ‘But this is
raw rice and a superior variety too.
It is very much liked in Calcutta as
well as in Bombay. It is not quite
correct also to say that 1t forms itself
into a paste. Some cooking skill is
necessary to prepare it.

Shri Narayanankutty Menon: What
1s the difference between the price of
this pa:iticular quality of American
rice and the Burma rice?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): The notional
price, that is the price at which we
buy from the USA, is about Rs. 31
on an average But there 1s a clause
in the agreement that we shall have
to pay at the rates at which we import
rice from the Burma Government and
the rest will be subsidised by the
United States.

Dr. K. B. Mcnon: May 1 know whe-
ther the Government of Kerala has
declined to take delivery of the
American rice on the ground that it
is raw rice and how does the Govern-
ment propose to meet the deficit?

Shri A. P. Jain: 1t is true that the
Kerala State has refused to take de-
livery of the American rice but it 1s
up to them to take it or not. I can
give only what I have.

Shri Gajendra Prasad Sinba: May
I know whether the Kerala State has
suggested the import of rice from
somewhere else when it is known that
Russia does not produce rice?
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Shri A. M. Thomas: No such sug-
gestion has been made.

Mr. Speaker:
question?

Shri Narayanankutty Menom: The
hon. Ministe. said that some sort of
a cooking skill is required for cooking
the American rice. Will the Govern-
ment be pleased to i1ssue pamphlets to
the people on cooking this rice?

Shri A. P. Jain: I think it will be
for the Kerala Government to do ft.

Dr. Sushila Nayar: The hon. Minis-
ter has said that there has been a
loss of Rs. 402 crores. Why have we
in this short period incurred so much
loss and what accounts for it?

Is rice a political

Shri A. M. Thomas; I may say the
agreement has to be taken as a whole,
We have to 1ncur the expenditure for
this purchase in rupees and a part of
it, about Rs. 72 million dollars is to
be paid for the United States ex-~
penditure in Indla and we will get
a grant to the extent of 54 million
dollars Then loan to the extent of
234 million dollars I5 given to  us
which has to be repaid in a
large number of years. So,
if all the clauses of the agreement
arn taken togethe:r and if the fact
that has been made by my hon. senior
colleague 1s borne in mind, it will be
seen that it is not actually a loss al-
though when the actual cost is worked
out, it will come to Rs. 402 crores.

Shri A. P. Jain: The loss is a
national loss. Although the market
price is about Rs. 31, we are paying to
the United States at the rate at
which we import Burma rice and so
the:e is no loss to us.

Licence Qualifications for Pllots

+«298. Shri Basumatari: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that the
licence qualifications for pilots and
co-pilots have still to be decided when
internationally accepted standards
were recommended by International
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Civil Aviation Organisation as long
ago as 1948;

{b) whether it is a fact that co-
pilots arv not required to hold In-
strument endorsement on their licence
when at any time a co-pilot may be
called upon to take charge of the
aircraft;

(¢) whether it is a fact that the
Directorate General of Civil Aviation
has not enforced Pilot Navigator
Licence on all pilots commercially
employed; and

(d) the reasons therefor?

The Minister of State In the Minis-
{ty of Transport and Communications
(Shri Humayun Kabir): (a) to (d). A
statement giving the requisite m-
formation is laid on the Table of the
Lok Sabha. {See Appendix II,
annexure No. 17.]

Shri Basumatari: May I know
whether it is g fact that the standard
of pilots and co-pilots in the I.A.C.
is lower than that of the international
minimum standard?

Shri Humayun Kabir: It depends
upon the kind of aeroplanes which
are used on the two different lines.
On the international lines, we have
very large aeroplanes, four-engined
planes and in the internal services, the
dakotas which are mainly used require
a lower order of knowledge.

Shri Joachim Alva: Is 1t true that
the TA.C. has requisitioned the
services of one of the high ranking
officers of the LLA.F. to be the manager
and his first duty will be the reorgani-
sation of pilots and bringing them up
to 1nternationa! standards?

Shri Humayun Kabir: The question
of raising the standard of pilots has
been under examination for some time;
the D.G.C.A. has already enforced the
rule that pilots will have to undergo
instrumental training and such train-
ing is in operation. At the same time,
the training facilities in the country
have also to be taken into considera-
tion and also the need for maintain-
ing the services. The new General
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Manager will surely look into all
these guestions.

Supply of Lrigation Water by
Volumetric System

“299, Shri Tangamanl: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether the Government of
India have studied the merits of sup-
plying irrigation water by the vol-
umetric system instead of the present
system of area acreages;

(b) if so, the details of the merits;
and

(c¢) the difficulties in the way of
introduction of the system on a wide
scale?

The Minister of Irrigation and Power
(Shri S. K. Patil): (a) Yes, Sir.

(b) It encourages the economical
use of water, while, at the same time,
securing under conditions of keen
demand, an adequate return to Gov-
ernment.

(¢) (1) It 15 not easy to devise a
mode of measurement, which, while
being reliable, is not readily suscepti-
ble to mal-practices on the part of
petty officials.

(1) The success of the scheme is
largely dependent on proper and
effective arrangements for distribution
of water between different land-
holders and for apportionment of
costs between them.

Shri Tangamani: In reply to part
(b) of the question the hon. Minister
stated that this method of supply of
water will really encourage the agri-
culturists and it will result in greater
production also. The hon. Minister is
also aware thati although the water
that will be harnessed up to the end
of the Second Plan will be almost
100 per cent more and the irrigated
area also is likely to be more, there
is no corresponding increase in the
production of foodgrains. In view of
these facts, may I know whether at
least this scheme will be mudopted in
particular areas as a pilot scheme?
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Shrl 8. K. Patll: There is no pre-
judice against this scheme, wherever
it is possible to adopt it We have
different types of holdings we have
also to meet other physical difficulties.
But, surely, we have to adopt it some-
where. In fact, it has been adoptied
in some parts of the country where
the experience is varted.

Shri Tangamani: May I know
whether this scheme is adopted in any
area at all?

Shrl 8. K. Patil: Yes, it was applied
in parts of Punjab and, as I under-
stand, in the tube-well area in Bijhar.
But, as I explained earlier, there are
difficulties, Wherever we come across
those difficulties we switch on to the
other system.

Sardar Igbal Singh: Because the
capital cost is very high in some pro-
jects the rate for water there is so
much high that it is not economical
to farmers. May I know whether the
Government has enquired into the
economic position of supply of water?

Shri 8. K, Patil: This has nothing
to do with the question asked. The
question asked js whether a parti-
cular system is better than the other
system. What the hon. Member is
suggesting is about higher costs of
water which is a different question.
If a separate notice is given I will be
able to answer that.

Co-operative Farming

*300. Shri Balarama Krishnaiah:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) the number of Co-operative
farms in the country which have
sustained loszes;

(b) to what reasons the Government
aseribe these losses;

(c) whether the Programme Evalua-
tion Organisation has favoured the
extension of experimentation in Co-
operative farming in South India; and

{d) it so, to what State or States
such experimentation is likely to
extended? .

20 NOVEMBER 1857

Oral Answers 1378

The Minister of Co-operation (Dr.
P. 8. Deshmukh): (a) and (b). No
survey has been undertaken to find
out the number of Co-operative
Farmg that have sustained losses and
the reasons therefor.

A}

(¢c) The Programme Evaluation
Organization has made no specific
recommendations. It, however, con-
ducted case studies of 22 Co-operative
Farming Societies and the conclusions
have been embodied in the Report
released in December, 1956.

(d) The question does not arise.

Shri Balsrama Krishnaiah: May I
know whether Government proposes
to start co-operative farming at any
place in Andhra Pradesh, and whether
the Government has got any repre-
sentation from Andhra Pradesh in
this connection?

Dr. P. 8. Deshmukh: We intend,
as a result of the conclusions reached
by the National! Development Council,
to have 3,000 co-operative farming
experiments during the Second Plan,
and 600 out of them will be started
in the year 1958-59 some of which are
bound to be tocated in Andhra
Pradesh.

Shrl Thimmaiah: Is it a fact that
Government proposes to do away with
small and uneconomical land holdings
and bring them under co-operative
farming and, if so, may 1 know how
Government is proceeding in this
direction

Dr. P. 8, Deshmukh: There is no
intention to do away with small land
holders. Co-operative farming f{s
intended to bring them tégether mo
that they may have better yield and
more prosperity.

Shri Heda: Since co-operative farm-
ing is more successtul where there
are farmers' co-operatives already
working, may I know whether Gov-
ernment is considering this aspect of
the problern and would start co-
operative farming in areas where
there are farmers' co-operatives
already working?
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Dr. P, 8. Deshmukh: I do not quite
follow the question. Farmers' co-
operatives are of various types. If
there is a co-operative society which
can be entrusted with this task we
will be glad to do it, but in all prob-
ability the existing co-operatives will
not be affected unless they are service
co-operative for farming.

Private Air Companies

*301. Shri T. K. Chaudhuri: Will
the Minister of Transpert and Com-
munications be pleased to state:

(a) the names of private aviation
companies or firms who have been
recognised as ‘Associates’ of the
Indian  Airlines Corporation and
allowed to run freighter and passenger
services on scheduled Indian Airlines
Corporation routes and also on non-
Scheduled routes; and

(b) whether it is proposed to extend
the system of ‘Indian Airlines Cor-
poration Associates’ and hand over
new routes to them?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Humayun KXabir): (a) No such
recognition has been given to any
private aviation company or firm.
Shri B. Patnaik has, however, been
appointed as an associate of the Indian
Airlines Corporation to operatk the
internal air services in Nepal.

(b) No, Sir.

Shri T. K. Chaudhuri: May I know
it there was any meeting of the hon.
Minister with private operators where
he suggested to them that they should
enrol themselves as Indian Airline
Associates?

Shri Humayun EKabir: People come
to me from time to time. I think what
] stated in the Parliament during the
discussion on the Budget was that for
areas which are not on the scheduled
service of either of the Corporations,
and where there is no immediate like-
lihood of either of the Corporetions
operating, we would like them to be
opened by private parties if they are
available,
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Shrl Bires Roy: May I know the
reasons for taking in somebody to run
the service in Nepal as an sassociate
of the L.LAC.?

Shri Humayun Kabir: The reasons
were two-fold, partly internal to
Nepal and partly operational difficul-
ties. The Nepal Government has been
thinking for some time of starting &
Nepal Air of its own. When Nepal
Air starts operating 1LA.C. would not
be able to operate in Nepal. It was,
therefore, felt that it would be better
to withdraw from that fleld before
Nepal Air was formed. The second
and the decisive reason was that most
of the aerodromes in Nepal are, what
may be called, sub-standard. There
are certain operational difficulties, as

.pilots do not want to work there

except on a voluntary basis. It was
fclt that a national Corporation could
not work a line in another country on
a purely voluntary basis of pilots.

Shri T. K. Chaudburi: Is it a fact
that Indian Airlines aircraft have
been lent to Kalinga Airlines who are
acting as associates in Nepal, and may

- I know whether these planes are

operated by their pilots or our pilots?

Shri Humayun Kabir: Two aircraft
have been hired to Mr. Patnaik for
working within Nepal. They have to
be operated by registered Indian air
crew under the rules of the D.G.C.A,,
and Indian Airlines Corperation have
said that they would be willing to
lend the services of some of their
pilots in consideration for adequate
returns.

Rope-way beiween Shella Bazar and
_ Amingaon

*302. Shrimati Mafida Ahmed: Will
the Minister of Transport and Com-
munications be pleased io state:

(a) whether Government have
approved the scheme, submitted by
the Government of Assam for the con-
struction of a rope-way between Shella
Bazar anq Amingaon; and

(b) if so, when the work will start?
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The Mindster of State in the Minis-
try of Transport and Communications
(Shri Baj Bahadur): (a) and (b). A
statement is laid on ths Table of the
Lok Sabha. [See Appendix II, an-
nexure No. 18.]

Shri Basumatari: What is the
amount involved in the scheme?

Shri Raj} Bahadur: The exact
amount involved will be known after
the survey as proposed by the Plan-
ning Commission will be carried out,
but the preliminary estimate, which
is a rough estimate made by the
Czechoslovakian expert, is Rs. 124
lakhs for the portion between Shella
to Shillong and the total cost of the
entire project is estimated at Rs. 2688
lakhs.

Shr! Hem Barua: From the state-
ment it appears that the consolidated
programme submitted by the Govern-
ment of Assam for a ropeway between
Shella and Amingaon has been broken
up into two parts, and the Govern-
ment is going to give effect to one
part of it from Shella to Shillong and
leave the rest from Shillong to Amin-
gaon to a future date. May I know
what are the reasons for breaking up
the consolidated plan submitted by
the Government of Assam for this
ropeway?

Shri Raj Bahadur: The primary
objective that the Planning Commis-
sion had in view was that the rope-
way should have enough traffic and
load to carry. Therefore, it has been
broken into two parts. The first part
between Shella and Shillong alone
will be tried in the first phase and if
it is found to be successful, the second
phasc will then be taken up.

Short Netice Question and Answer
Flood in Andhra

+
Shri Anjanappa:
Shri M. V. Erishna
SN.Q. No. 2. { Rao:
| Shri B. 8. Murthy:
| Shrl A. K. Gopalan:
Will the Miniaster of Home Affairs
be pleased to state: .

(a) whether there were heavy rains
during the first week of November,
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1857 in Andhra Pradesh resulting in
the loss of life and property;

(b) it s0, the details thereof; and

(c) the steps taken by the Central
Government to afford relief to the
victims of floods in Andhra Pradesh?

The Minister of Home Affairs
(Pandit G. B. Pant): (a) Yes.

(b) and (c). In the two affected
districts of Nellore and Chittoor 66
perscns are reporied to have lost their
lives. Over 1,900 heads of cattle and
about 2,000 sHeep were also lost;
8,217 houses colladsed or suf!ereé
damage; food grains worth Rs. 1,30,400
perished. Crops over 4,000 acres of
land were damaged and 2,000 acres of
land have been silted with sand. 276
irrigation works, 103 tanks and 3 irri-
gation canals were breached.

Relief operations have been under-
taken by the State Government and,
according to the procedure laid down
for dealing with such calamities,
expenses on specified items will be
shared by the Central Government in
the prescribed proportions. The
immediate assistance which the Gov-
ernment of Andhra Pradesh have so
far specifically asked for is in respect
of certain medicinal and dietary
articles. Arrangements have been
made for the despatch of 1 lakh
pounds of skimmed milk and 1 lakh
sulphaguanadine tablets. A sum of
Rs. 30,000 has been sanctioned from
the Prime Minister’'s National Relief
Fund.

A full statement is laid on the Table
of the Lok Sabha. [See Appendix II,
annexure No. 19.]

The statement gives the full details
and covers about four pages. I do
not think you will like me to read it
out.

Shri Anjanappa: As per the state-
ment 75 major and 201 minor irriga-
tion sources and also 7 tanks and 38
canals in Nellore District and 98 irri-
gation tanks in Chittoor District were
breached due to heavy rains in the
month of November. In view of the
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deficit finances of the Andhra Pradesh
Government, may I know whether the
Central Government propose to give
a loan or grant to the Andhra Pradesh
Government for repairing these
breached irrigation sources which cost
much and which have to be attended
to immediately, and if so, how much?

Pandit G. B. Pant: The answer is
contained in para 4 of the Statement.
The Central Government gives assis-
tance to the extent of half, ie. fifty-
fitty, so long as the maximum does not
go beyond Rs. 2 crores. If it goes
beyond Rs. 2 crores, then the Central
Government givés three-fourths, i.e.
75 per cent. of the total expenditure.
That contribution the Central Govern-
ment will, of course, readily make.

Mr. Speaker: What he wants to
know is, in view of the deficit finances
of the Andhra Government, whether
the Central Government will give
anything by way of loan or subsidy.

Pandit G. B. Pant: So far as that
goes, if a request is received in the
Finance Ministry, the Government
will consider it. 1 have just men-
tioned the rule which is generally
applicable to such cases.

Shrl Viswanatha Reddy: May I
know whether any information regard-
ing the quantum of relief needed by
the Andhra Pradesh Government has
been received or not?

Pandit G. B. Pant: No; beyond what
I have said, we have not received any
further information. In answer to the
question, the full report that was
issued from the Andhra Government
has been placed by me before the
House more or less.

Shri Nagl Reddy: In the statement
it is said that Rs. 2 crores are given
and half of it is borge by the Central
Government for gratuitous relief, i.e.
for immediate relief, I take it. In view
of the large number of tanks, both
major and minor irrigation sources,
that have been damaged in hundreds,
would the Government immediately
come to the rescue of the Andhra
Government in repairing these tanks
in time before the next cultivation?
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Pandit G. B. Pant: The relief is
given for a number of items which
are mentioned, as I said, in the state-
ment. If these items are covered, as
I would like them to do, then part of
the expenditure will be met by the
Central Government.

Shri Nagi Reddy: That is true. The
relief that is mentioned there is not
the relief of the type that we have
been asking for, namely, repairing of
tanks and irrigation sources. These
Rs. 2 crores or under, of which 50 per
cent. is shared by the Central Govern-
ment, is for immediate relief and the
types of relief for which it would be
given are mlso mentioned there in the
statement. But nowhere in the state-
ment I find that repairs of tanks, etc.
are to be taken into consideration.

Mr. Speaker: All kinds of relief are
included there.

Shri Nagl Reddy: In the types of
relief for which Rs. 2 crores or under
would be granted, repair of irrigation
sources is not there. Therefore, my
question is, would the Central Gov-
ernment take into consideration this
question in particular, i.e. the repair
of tanks, and give immediate sanction,
so that they may be repaired within
the few months to come for irrigation
purposes?

Pandit G. B. Pant: No sanction is
necessary. But the Central Govern-
ment will certainly consider the ques-
tion of granting special assistance for
this purpose.

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): We have
already dealt with it. Day before
yesterday, I had been to that place and
I discussed this question with
Mr. Thimma Reddy who had gone
there and Mr. Gopala Reddy also. All
these minor irrigation tanks which
have been breached will be imme-
dintely taken up either under the G.O.
to which the Home Minister has been
kind enough to refer or under the
minor irrigation projects of the Agri-
culture Mihistry. We are going to
see that these desiited tanks and
breached tanks &re repaired before
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the next monsoon. I have been to the
spot and had an smerial survey of the
place. 1 could not go to that place
actually. It is very near Madras,
about 30 miles from Madras.

Shri M. R Krishna: May 1 know
what is the maximum amount so far
granted to the varicus States which
have been affected by these floods and
whether the Andhra Pradesh Govern-
ment will also be getting the same
amount, if not more?

Mr, 8Speaker: The general rule has
been stated.

Shri M. V. Krishnappa: No limit is
fixed under that G.O. Any State
Government which has to meet an
emergency can go up to any amount.
They can spend any amount to meet
emergencies and the Government of
India will meet 50 per cent. up to
Rs. 2 crores and 75 per cent. above
Rs. 2 crores. That is the G.O.

Shri Heda: About four or five years
before, when there was a similar
calamity in two other districts of
Andhra Pradesh, namely, Mehboob-
nagar and Khammam, the Central
Government was pleased to give
sanction without any condition of any
sharing, soc far as the repairs of minor
tanks were concerned. Are Govern-
ment considering some such proposal
this time?

Pandit G. B. Pant: Presumably
Government had no rule then; it has
a rule now.

Shri Tangamani: As a result of this
heavy rainfall in Nellore District, the
road between Gudur and Madras has
been breached in many places and the
direct rail track from Gudur to
Madras also is dislocated, thereby
causing more inconvenience to the
reople who are already suffering. May
1 know what steps have been taken
for repairing these roads and also the
direct rail route?

Pandit G. B. Pant: Under the rule,
assistance can be given also for repairs
to roads, ete,

'Mr. Speaker: The hon. Member will
kindly look into the statement.
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WRITTEN ANSWERS TO
QUESTIONS

Subsidised Hostel for Rallwaymen’s
Children

*288. Shri T. B. Vittal Rao: Will the
Minister of Rallways be pleased to
refer to the reply given to Starred
Question No. 410 on the 29th July,
1957, and state:

(a) whether the estimate for the
construction of a subsidized hostel for
200 children of Railway employees
schooling at Secunderabad has since
been finalised;

(b) if so, when the work will com-
mence; and

(c) when it is likely to be complet-
ed?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) and (b).
An estimate for the construction of a
subsidised hostel for 100 children with
room for expansion for 200 children
has since been prepared and is under
scrutiny. The work will be taken in
hand as soon as the same is sanctioned,

(c) It will be completed in about 8
months from the date it is taken on
hand.

Transport Facility for Mining
Association

*294. Shri Raghunath Singh: Will
the Minister of Railways be pleased
to state whether it is a fact that the
Chairman of Madhya Pradesh Mining
Association has intimated to the Gov-
ernment of India that in case rail
transport position did not improve the
mine owners will be compelled to cut
down their production at the risk of
retrenchment, unemployment and
labour unrest?

The Depuiy Minister of Rallways
(Shri Shahnawar Khan): Yes; this
representation wag made to the Minis-
try of Steel, Mines and Fuel

Tractor Spare Parts

*297. Shri Mohan Swarup: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that tractor
spare parts especially of American
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make, are not available in India due
to recent cuts in imports;

(b) whether Government are aware
that this will have an adverse effect
on our food production; and

(c) the steps taken by Government
to mitigate the hardships thus caused
to farmers?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) No.

(b) The present Import Policy
regarding tractor spare parts is not
likely to have an adverse effect on
focd production.

(c) Does not arise.

Construction of Second Shipyard

Shri H. N. Mukerjee:
Shri D. C. Sharma:
Shri Keshava:
*303. J Shri Mohamed Imam:
1 Shri Kodiyan:
i Shri Subodh Hasda:
[ Shri S. C. Samanta:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether the report of the
advance team of the Technical Mission
on the site of the second shipyard is
available to Government;

(b) if so, whether the report will be
placed on the Table;

(¢c) whether the main mission was
scheduled to come to India in Sep-
tember but has postponed the visit;

(d) the reasons for such postpone-
ment; and

(e) what steps are being taken to
avoid delay in reaching decisions re-
garding the second yard?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b). No
report was expected from the advance
party. The purpose of that party’s
visit was only to make a preliminary
survey of the possible sites and collect
data for study by the full misgion.
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(c) and (d). September was only a
rough indication of the date by which
the Full Mission was expected to come
to India. The firm date, which was
intimated later, was November and
the Mission has since arrived in India
and is doing its work.

(e) The decisions regarding the
establishment of the second Shipyard
can only be taken after the Govern-
ment have received and studied the
report of the Shipyard Mission. It
may be added that this project is
scheduled to be taken up in the Third
Plan Period.

Dum Dum Air Port

*304. Shri Birem Roy: Will the
Minister of Transport and Communi-
catlons be pleased to state:

(a) whether he is aware that the
runways at the Dum Dum Airport
have not yet been lengthened to the
required International Civil Aviation
Organisation size and specifications to
take up regular long distance heavy
jet-plane such as Boeing, DC-8 or
TU-116 that will be operating on
regular flying routes in the World by
1960; and

(b) when do Government contem-
plate to take up the work of construc-
tion of modern and bigger air-pas-
senger and cargo terminal at Dum
Dum?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Humayun Kabir): (a) Yes, Sir.
The question whether the Dum Dum
Airport should also be developed by
1960 to provide for Jet operations is
still under consideration.

(b) In view of the heavy capital
outlay involved, it is proposed to
carry out the work in stages and it
is expected that beginning will be
made at a fairly early date.

Gram Sevaks

*365. Dr. ¥. 8. Parmar: Will the
Minister of Community Development
be pleased to state:

(a) whether there is any system of
control on the activities of Grom



1380  Writhen Amawere 20 ROVEMEBRR 1957  Written Answers 1390

Sevaks particularly the reports which -

they ' submit and their verification;

and

(b) whether any physical inspection
by any outside agency is made con-
cerning the development activities?

The Minister of Community Deve-
lopment (Shri S. K. Dey): (a) Yes,
Sir.

(b) The technical and administra-
tive officers of this Ministry during the
course of their visits to various blocks
make an appraisal of the working of
the programme. The Programme
Evaluation Organisation carries out
evaluation in the field as an independ-
ent body.

Rice

*308. Shri Ajit Singh Sarhadi: Will
the Minister of Food and Agriculture
be plessed to state:

(a) whether it is a fact that the
Punjab Government acting as agent
of the Government of India for procur-
ing one lakh ton of rice in Punjab
banned the export of rice in October,
1957 to lower its price; and

(b) whether it is a fact that by such
ban, the price of Rice came down from
Rs. 19/20 to Rs. 12/137?

The Minister of Food a1d Agricul-
ture (Shri A. P. Jain): (a) A ban on
the export of Rice/Paddy from Punjab
was imposed by the Government of
India with effect from 30-9-1957 to
ensure that the stocks of rice/paddy
in Punjab remain available for pro-
curement by the Punjab Government
on behalf of the Government of India.

(b) After the harvest, prices of
foodgrains come down as a general
rule. This year also the price of rice
in Punjab has recorded a decrease
recently. In order to ensure a reason-
able price for the grower and to pur-
chase suitable quantities of rice, the
Government have offered to purchase
dara rice at Rs. 18/8/- per maund and
Begmi at Rs, 18{- per maund bagged
feain,

Rallway Second Five Year Plan

*397. Shri Kalika Singh: Will the
Minister of Rallways be pleased to
state:

(a) what approximate amount of
foreign exchange is required for the
fulfilment of the Second Plan target
for Railways and what amount is
likely to be available as a result of
negotiations abroad during the Plan
period; and.

{b) what is the total expenditure in
the Railways Second Plan allocated
for the benefit of Railway Staff in-
cluding buildings, waterworks, emolu-
ments and other amenities?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) In all
about Rs. 425 crores will be reguired.
1t is premature, at this stage, to assess
how much foreign exchange will be
available through negotiations abroad
during the Plan period.

(b) The Plan outlay for staff quar-
ters and staff welfare is Rs. 50 crores,
Emoluments of staff mainly form a
part of ordinary working expenses and
do not affect Plan outlay.

Fishing Industry in Kerala State

*308. Shri Koi.yan: Will the Minis-
ter of Food and Agrlculture be pleas-
ed to state:

(a) whether Kerala Government
have submitted any scheme to the
Central Government to organise fish-
ing industry in the State on co-opera-
tive basis;

(b) it so, the main features of the
scheme; and

(c) the nature and extent of finan-

cial aid sought for by the State to
implement the scheme?

The Minister of Food and Agricul-
ture (Shri A, P, Jain): (a) No;

(b) and (c). Do not arise.
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Ghee

*309. Sardar Igbal Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the results of samples of mar-
ket ghee collected and tested at the
Central Food Technological Research
Institutes during 1957;

(b) whaqther it is a fact that almost
all the samples were found adulterat-
ed;

(c) if so, the action taken against
persons responsible for this; and

(d) the steps Government propose
to take to check adulteration of
ghee?

The Minister of Food and Agricul-
ture (Shrl A. P. Jain): (a) No samples
were collected and tested during 19857

(b) to (d). Do not arise.

Sale of ieron Alrcrafts

Shri Bimal Ghose:
Shri Rameshwar Tantla:

Will the Minister of Transport and
{ommunications be pleased to state:

*310.

(a) whether Government propose to
sell Indian Airlines Corporation’s
Heron aircrafts; and

(b) if so, the reason therefor?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Humayun Kabir): (a) and (b).
The Indian Airlines Corporation have
decided to sell two Heron aircraft
after taking into consideration the
available traffic potential, remunera-
tiveness of the Heron services and the
revenue earning capacity of these air-
craft.

Breach on Southern Rallway

Shri B. S. Murthy:
*31). . Shri N. R. Munisamy:
Shri Tangamani:

Will the Minister of Railways be
pleased to state:
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(a) whether there was a breach on
the Sullurpet-Nellore line on the 3rd
and 4th November, 1857;

(b) the extent of damage to the
track and the reasons thereof;

(¢) the number of persons stranded
and arrangements made to attend to
their comforts; and

. (d) the steps taken to prevent such
breaches?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Due to
heavy and incessant rains from 3rd
to 5th Nqovember 1957, water over-
flowed the track at many places
between Tada and Nayudupeta stations
on the Madras-Gudur Section of the
Southern Railway resulting in the
interruption of through communica-
tion from the afternoon of 4-11-1857.

{b) damage was caused both to the
track and bridges on the Akkampet-
Sullurpeta-Nayudupeta Section of
the Madras-Bezwada line on 4-11-1957
due to heavy rain and estimated cost
of damage is about 2-5 lakhs.

(c) about 410 passengers on No. 16
Up Grant Trunk Express and about
500 passengers on No. 18 Up Janta
Express which were scheduled to
arrive at Madras on 4-11-1957 were
held up at Sullurpeta and Dhoravari
Chattram stations respectively.

As regards the arrangements made
for the supply of food etc. to the
stranded passengers, a statement is
laid on the Table of the Lok Sabha.
[See Appendix II, annexure No. 20.]

(d) Whatever preventive steps are
possible will be taken after the investi-
gations, that are being made regarding
the causes that led to the breachss,
are finalized,
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Breakdown of Power Supply in Delhi

rslu'l Shree Narayan Das:
*312. { SEri Radha Raman:
( SBri D. C. Sharma:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the Committee, appoint-
ed to investigate the cause of the
breakdown of Power Supply in Delhi
on the 5th September, 1957 and to
suggest steps to prevent such recur-
rence, has submitted its report;

{b) if so, the nature of the report;
and

(¢} what are the recommendations
made by the Committee?

The Minister of Irrigation and Power
(Shri 8. K. Patil): (a) to (c). A state-
ment giving the required information
is laid on the Table of the Lok Sabha.
[See Appendix 1I, annexure No. 21.]
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Co-operative Movement in Bihar

{ Dr. Ram Subhag Stogh:
*314, Shri Bibhuti Mishra:
Shri Aniradh Sinha:

Will the Minister of Food and Agri-
calture be pleased to state:

{(a) whether the Government of
Bihar has recently approached the
Union Government for a loan for the
expansion of co-operative movement
in Bihar;

(b) i so, whether that loan has
been given; and

(¢) the amount of that loan?

The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) Yes, Sir.

(b) The allocation of the loan has
been communicated.

(c) Rs. 21.25 lakhs.

Ramgundam-Nisamabad Rali-link

*315. Shri T. B. Vittal Rao: Will
the Minister of Rallways be pleased
to state:

(a) whether the Railway Board has
since examined the Traffic Survey
Report of Ramgundam-Nizamabad
rail-link;

(b) if so, the nature of the deci-
sion arrived at; and

(¢) whether there is any proposal
to include this in the Second Five
Year Plan in view of the easing of
supply position of steel and track
materials?

The Deputy Minister of Railways
(Shri Shahnawax Khan): (a) and (b).
The Trafic Survey Report is still
under examination of the Railway
Roard.

(¢) No, Sir.
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N.ES. and Community Development,
Blocks

*316. Shri Sangamaa: Will the Minis-
ter of Community Development be
pleased to state: .

(a) whether any changes will be
made in the programmes of the
National Extension Service and the
Community Development Blocks con-
sequent on the resolution passed by
the All India Gramdan Parishad at
Yelwal in Mysore State on the 2lst
September, 1857; and

(b) if so, what are the changes?

The Minister of Community Deve-
lopment (Shri S. K. Dey): (a) and (b).
The resolution should mean closest co-
ordination between the Gramdan
movement and the Community Deve-
lopment movement. It is unlikely
that any major changes will be neces-
sary in our policy or programme as a
result of the resolution.

Steamer Services at Paleza Ghat

o337, J Fandit D. N. Tiwary':
\_ Shri Bibhuti Mishra:

Will the Minister of Rallways be
pleased to state:

(a) whether the steamer services
between Paleza Ghat and Mahendru
Ghat (N. E. Rly.) had several break-
downs in the months of September
and October, 1957, and passengers
were stranded for hours on several
occasions;

(b) if so, the number of such break-
downs since September, 1857 up-to-
date;

(c¢) whether the steamers such as
‘Gomati’ and ‘Sarju’ plying between
Paleza Ghat and Mahendru Ghat have
been withdrawn from service; and

(&) it so, the reasons therefor?
The Deputy Minister of Railways

(Shri Shahnawasz Khan): (a) Yes,
mostly in October.
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(b) 33 upio 16th November, 1957 in-
cluding 11 cases of mechanical failures,
14 cases of agrounding, 6 cases of
loss of time due to navigational diffi-
culties, one due to heavy rush of
passengers and one due to the Jetty
being not available for some time.

(c) Yes.

(d) To carry out periodical and
emergent repairs and maintenance.

Co-operative Farming Societies

*318. Shri Balarama Krishnaiah:
Will the Minister of Food and Agri-
calture be pleased to state:

(a) whether Government have any
proposal to start Co-operative Farm.-
ing Societies where sizeable area of
waste land is granted to landless
labourers; and

(b} if co, which are the States where
this scheme will be experimented?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) A pilot
scheme to settle 250 families of land-
less labourers on 1,000 acres received
in Bhoodan in Bihar State has been
approved. A sum of Rs. 2.5 lakhs has
been sanctioned by the Government of
Indaa.

(b) The scheme will be experiment-
ed in other States as soon as the
results on the working of the pilot
scheme in Bihar State become avalil-
able.

Private Air Companies

+319. Shri T. K. Chandburi: Wil
the Minister of Transport and Com-
munications be pleased to state:

(a) the names of private aviation
companies or firms who run air traffic
on non-scheduled lines;

{(b) whether such companies are
permitted sometimes to run freighter
services on the Indian Airlines Cor-
poration routes and also on other
routes; and

(¢) whether it is a fact that the
Indian Alrlines Corporation planes
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are sometimes chartered to these
companies for running freighter and
non-scheduled passenger services?

The Minister of State in the Minis-
try of Transport angd Commanications
(Shri Humayun Kabir): (a) A state-
ment giving the names of private air
transport undertakings registered in
India ig laid on the Table of the Lok
Sabha. {[See Appendix II, annexure
No. 22].

(b) Private air companies are not
permitted to operate flights on the
scheduled routes of the Indian Air-
lines Corporation except in cases where
they obtain & ‘No objection’ certificate
from the Corporation. On routes
not served by the scheduled services,
they are generally permitted to
operate without any restrictions,

{c) No, Sir.

Joint Committees of Workers and
Officlals

*320. Shri Tangamani: Will the
Minister of Rallways be pleased to

state: TN

(a) whether it is a fact that the
introduction of Joint Committeegs of
workers and officials at various levels
on Railways are contemplated on the
basis suggested by the Minister in his
recent budget speech;

(b) if so, when they will be intro-
duced;

(c) whether a scheme has already
been drawn up to this effect; and

(d) if s0, the outlines thereof?

The Deputy Minister of Railways
(Shri Shabnawazx Khan): (a) Yes Sir.

(b) to (d). The details are being
worked out ang it is hoped to intro-
duce the scheme shortly.

Import of Rice
*321. Shri Kodiyan: Will the Minis-
ter of Feod and Agriculinre be
Pleased to state:

(a) the total stock of rice now in
the possession of the Central Gov-
ernment;
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(b) whether Government is cone
sidering to increase the import of rice
this year; and

(c) if so, to what extent?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) 2.81 lakh
tons.

(b) and (¢). The matter is under
examination.

Air Services to Kulu

*322. Sardar Igbal Singh: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that the
air services to Kulu has been stop-
ped; and

(b) it so, the reasons thereof?

The Minister of State in the Minis-
try of Transport and Commaunications
(Shri Humayun Kabir): (a) No air
service has ever operated to Kulu.

(b) The question does not arise.

Bifurcation Scheme of North-Eastern
Rallway

o323 Shri Shree Narayan Das:
*\ Shri Radha Raman:

Will the Minister of Rallways be
pleased to state:

(a) whether the details of the bifur-
cation scheme of the North-Eastern
Railway has been settled;

(b) if so, what are they; and

(¢} whether the name of the bifur.
cated Railway hag been finally decid-
ed?

The Deputy Minister of Rallways
(Shri Shahpawaz Khan): (a) and (b).
Yes, Sir. The new zone with Head-
quarters at Pandu would, to begin
with, function only with the jurisdic-
tion of the present Pandu Reglon.
The question of Xatihar-Barauni Sec~
tion with connected Branch Lines will
e considered later after completion of
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the Ganga Bridge near Mokameh.
The 2onme with headquarters at
. Gorakhpur would continue to function
with the remaining sectiong of the
existing North Eastern Railway.

(¢) Yes, North East Frontier Rail-
way. -

Raliways' Second Five Year Plan

Shri Sanganna:

Shri Parulekar:

Shri Narayanankutty Menon:
1\ Shri Warjor:
| Shri N. R. Munisamy:
|_ Shri Kalika Singh:

328

Wil{ the Minister of Raillways be
pleased to state:

(a) whether there is any increase
in the final allotment of Rs. 1125
crores far the development of Rail.
ways during the Second Five Year
Plan;

(b) it so, to what extent;

(c) whether the Ministry have ask-
ed for further allocation from the
Planning Commission to meet the
cost of augmenting the line capacity
to carry 180 million tons in the Plan
period; and

(d) it so, the Commission’s reaction
thereto?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) No, Sir.

(b) Does not arise.
(¢) No, Sir.
{d) Does not arise.

Hanaman-nagar Barrage Scheme
of Kosi Project

*328. Shri Bibhutli Mishra: Will the
Minigter of Irrigation and Power be
pleased to state: )

(a) whether it iz a fact that the
High-Level Commission on flood con-
trol appointed by the Government of
Indiz have examined BHanumsan-nagar
Barrrge Scheme of the Kosi Project
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sometime in the last week of Sep-
tember, 1857; ang

(b) it so, their final opinion after
the re_examination?

The Minister of Irrigation and
Power (Shrl 8. K. Patil): (a) and (b).
A statement containing the requisite
information is laid on the Table of the
Lok Sabha. [See Appendix II, an-
nexure No, 23.)

Community Development and N.E.S.
Blocks in Orisen

400. Shri Panigrahi: Will the Minis-
ter of Conmimunity Development be
pleased to state:

(a) the total number of Community
Development and National Extension
Service Blocks, which were sanction-
ed for Orissa during the First Five
Year Plan and the total amount of
money sanctioned and spent;

(b) the total number of such Blocks
actually opened in the State during
the First Plan Period; and

(c) the total number of Community
Development and National Extension
Service Blocks sanctioned for Orissa
for the Second Plan period?

The Minister of Communliiy Deve~
lopment (Shri S. K. Dey): (a) and (b).

Projects/Blocks
sanctioned and No.
opened.

Community Projects 3
Community Develop-

ment Blocks 4
N.E.S. Blocks 35
Amount sanctioned 279-89 lakhs,
Amount spent 20430 lakhs

(¢) The number approved provi-
sionally for purposes of planning is:—

N.ES. 255
C.D. (By conversion
from N.E.S.) 80

Derailment of Goods Train

401. Shri Raghunath Singh: Will the
Minister of Railways be pleased ¢to
state whether it is a fact that a goods
train was derailed on 16th September,
1957 on the North Eastetn Rallway



qo1 Written Amswers 20 NOVEMBER 1857

between Desari and Chaksikander
Stations?

The Deputy Minister of Ratlways
(Shri Shahnawaz KEhan): Yes; at
about 12-30 hours on 18.9-57, 908 Dn.
Express Goods train while running
between Desari and Chaksikander
stations on Sonhepur-Hajipur-Barauni
Junction Chord Line Section of
Muzaftarpur Region (N.E. Railway).
Engine and 39 wagons derailed and
capaized at mile 153/10. The driver
and two firemen of the {rain sustained
winor injuries.
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Railway Bridges and Tracks

403. Shri N. R, Mmajisamy: Will the
Minister of Rallways be pleased to
state:

(a) whether it is a fact that Gov-
ernment of Madras have appointed
a committee of Civil and RSilway
Engineers for periodical review of the
position of Railway bridges and tracks;

(b) if s0, whether the Railways were
consulted; and

(¢) the functions of the said Com-
mittee?

The Deputy Minister of Rallways
(Shri Shahmawaz Khan): (a) Yes,
Sir. The Committee is, however, not
carrying out periodical review of Rail-
way Bridges and tracks but is a Stand-
ing Committee for reviewing all
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works—whether Railway or State—
which affect the safety of Railways
and civil departments.

(b) the Committee has been form-
ed on the initiative of the Ministry of
Railways.

(c) a statement is laid on the Table
of the House. [See Appendix 1I,
annexure No 24].

Drought Conditions

404, Shri Kalika Singh: Will the
Minister of Food and Agriculture be
pleased to state the areas of wvarious
States in Indian Union that have been
affected by drought due to little or
no rains in October, 19577

The Minister of Food and Agricul-
ture (Shri A. P. Jain): No information
specifically for the month of October
1857 is available. The respective
State Governments have, however, re-
ported the following areas as affected
by drought:—

Name of Atreas affected
States
1 Bihar General scarcity of rain in

the State as 2 Whole,

2 Madhya Pra- Six out of the seven divi-
desh sions have been affected.
Information about exact

arcas is not available.

Most part of the State arg
affccted. The details of
aress are not yet avail-
able.

Districts of
e Bikcaner &
uru, ner,
nagar, jodhpur, Sn{.nr
and Jhunjunu,

Districts of Ballia, Gh zi
pur, Varanasi, Gorakh
pur, Deoria h
Basti, Gonde, Barg
Banki, Pratapgarh,
Banda and Allshabad.

3 Orissa

4 Rajagthan Udupur,

s U.P,

Development of Light Houses
405. Shri M. V. Krishna Rao: Will
the Minister of Transport snd Commu-
nications be pleased to state:
(a) the progress made in the im-
provement and development of light
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houses in Andhra Pradesh during the
Second Five Year Plan; and

(b) the names of the places and the
amount allotted to each scheme?

The Minister of State in the Miais-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b). A
statement is placed on the Table of
the Lok Sabha. [See Appendix 1I,
annexure No. 25.]

Construction of Bridges

406, Shri M. V. Krishnag Rao: Will
the Minister of Transport and Commau.
nications be pleased to state:

(a) the number of road bridges pro-
posed to be constructed on National
Highways during the Second Five
Year Plan in Andhra Pradesh; and

(b) the names of the places and the
amount allotted for each?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b). A
Statement giving the required infor-
mation is placed on the Table of the
Lok Sobha. [See Appendix II,
annexure N5 26.]

Savings Bank Accounts

407. Shri Shree Narayan Das: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) the total number of accounts
and total amounts of balances in the
Savings Bank Accounts in Post offices
at the end of 1956 and at the end of
October, 18587; and

(b) how do these figures compare
with the figures of previous year?

The Minister of State in the Minis-
try of Transport and Communications
(8hri Raj Bahadur): {a) and (b). The
fnformation is being collected and
will be placed on the table of the
Sabha when avallable.
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Revised Postal Rates

408, Shri Shree Narayan Das:
8Shri Radha Raman:

Will the Minister of Transport and
Communications be pleased to state
whether after the introduction of the
revised postal rates on letters, book
pattern and sample packets, any exd-
mination has been made to find out
as to whether there has been an in-
crease or decrease in revenue on this
account during the last two months?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): No.

Patna Telephone Exchange

409, Shri S8hree Narayan Das:
* "\ Shri Radha Raman:

Will the Minister of Transport and
Communications be pleased to state:

(a) the progress made in the direc-
tion of introducing automatisation in
Patna Telephone Exchange; and

{b) how long it would take to
finalise the scheme?

The Minister of State In the Minis-
try of Transport and Commmunications
(Shri Raj Bahadur): (a) and (b). A
statement is laid on the Table of the
Lok Sabha. [See Appendix II, an-
nexure No. 27.]

Milk Schemes

* Shri Shree Narayan Dss:
410. Shri Radha Raman:
| Shri Panigrahi:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether any schemes for sup-
ply of pure milk and milk products in
various States have been sanctioned
and financed by Government;

(b) if so, the important féatures of
the schemes sanctioned in 4ifferent
States;
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(c) .the total cost involved;

(d) the share of the Central Gov-
ernment; and -

{(e) whether any phased programme
has been approved?

The Minister of Food and Agricul-
tare (Shri A. P. Jain): (a), (c¢) and
(d). A statement is placed on the
Table of Lok Sabha, [See Appendix
11, annexure No. 28.}

(b) The schemes belong to the
following categories:—

(i) Milk supply schemes for
supply of milk and milk products
to urban centres. Milk procured
from rural areas, preferably
through producers cooperatives,
will be sold after pasteurisation
to people in cities.

(ii) Expansion of existing dairy
plants to enhance their handling
capacity.

(iii) Improvements to existing
dairy farms.

(iv) Establishment of farms for
keeping milch animals when
they go dry and until they re-
freshen.

(v) Establishment of cattle
colony to resettle milch animals
to be disiodged from the city
stables.

(e) Yes.

Tube-Wells in Punjab

a1 Shri D. C. Sharma:
* ¥\ Sardar Igbal Singh:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the number of experimental
tube-wells allotted to the State of
Punjab so far; and

(b) how many experiments have
been conducted up to date and with
what result? '
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The Minister of Food and Agricul-
ture (Shri A. P, Jain): (a) 51 explo-
ratory bores have been tentatively
allotted to the State of Punjab under
the Groundwater Exploration Pro-
ject.

{(b) Eight exploratory bores had
been drilled in the Gurgaon and
Rohtak districts of Punjab upto
31.10.1957. All the eight bores had
to be abandoned as they were found
dry.

Supply of Fertilizers to Punjab

412, Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state thc total quantity of
fertilizers supplied by the Central
Government to the State of Punjab
during 1956-577?

The Minister of Food and Agricul-
tare (Shril A. P. Jain): The following
quantities of fertilisers were supplied
to the Punjab State (inclusive of
former State of Pepsu):

Tons.

(1) Sulphate of

Ammonia 28,518
(n) Urea ve 122
(i1i) Ammonium sulp-

phate Nitrate .. 182
(iv) Muriate of

Potash’ .. 38

Food Production

418. Shri D. C, Sharma: Will the
Minister of Food and Agriculture be
pleased to state what is the estimated
target of food production during 1857-
587

The Minister of Food and Agricul-
ture (Shri A. P. Jain): The target of
additional production of foodgrains
during 1957-58 has been fixed at 2-84
million tons, {e. 2-18 million tons
from Grow More Food schemes and
0-68 million tons from other food
production schemes such as Major
and Medium irrigation schemes in
N.ES. areas, etc. .
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Resetilement of Landiess Workers
in Punfab

414, Shri D. C, Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any schemes have been
submitted by the Government of Pun-
jab for resettling landless workers
during 1957-58;

(b) the amount of grants and loans
asked for in this regard; and

(c) the number of families to be re-
settled?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) The Gov-
ernment of Punjab have not submitted
any scheme for the resettlement of
landless workers during 1957-58.
They have, however, informed this
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Ministry that they would be taking
up the scheme during next year.

(b) and (c). Do not arise,
“G.M.F.” Programme in Punjab

415. Shri D. C. Bharma: Will the
Minister of Food and Agriculture be
pleased to state the amount of loans
and grants sanctioned by the Gov-
ernment of India to the Government
of Punjab for (i) well sinking and
well repairing schemes; and (ii) tank
construction and tank repair schemes
under the Grow More Food Pro-
grammes during the years 1955-56,
1956-57 and 1957-58, so far?

The Minister of Food and Agricul-
ture (Shri A, P. Jain): The amount of
loans and grants sanctioned to Gov-
ernment of Punjab for well sinking
and well repairing schemes during the
years 1955-56, 19056-57 and 1957-58
(upto 15-11-1857) is given below:—

(Rs. In lakhs)

Well Sinking & Repairing

Remarks

Year
Grant Loan
1945-56 . 1.74 .3
CActuat) 3733
1956-57 - . - 11.94
1957-58 . . .. 12.00

The figures includes Rs. 1.74 lakhs as grant

and Rs. 13.92 lakhs as loan for former
State of Pepsu and also the loan figure
includes an expenditure of Rs. 8.41 lakhs
incurred during 1954-5S.

The figures represents the amount authorised

for payment.

The figures represents the amounts approved

upto I15-II-§7.

2. No loan or grant was sanctioned
during the years 1855-58, 1956-57 and
1857-58 to the Government of Punjab
for tank construction and tank repairs
as they did not submit any such
scheme.

Rallway Research Centre; Lucknow
416. Dr. Ram Subhag Singh: Will

the Minister of Railways be pleased
to state:

(a) whether the Railway Research
Centre, Lucknow has developed a

device to end long stops at level-
crossings;

(b) if so, the nature of that de-
vice; and

(c) when this device will be intro-
duced?

The Deputy Minister of Railways
(8hri Shahnawax Kham): (a), (b) and
(¢). The Railways Research Centre,
Lucknow have carried out trials on
electrically operated lifting barriers at
the Alambagh Road Level Crossing
near the Research Centre. The trials
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have now been completed and the
device will be handed over to the open
line for further experience in actual
working on different locations.
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Clerks in Sub-Post Offices

419 J’ Shri S. C. Samanta:
) 1. Shri Subodh Hasda:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that there
are no clerks attached to the follow-
ing Sub-Post Offices in Midnapur
district in West Bengal circle: viz.

(i) Nandigram;
(ii) Moyna; and
(iii) Hanschara;

(b) if so, the volume of work In
those Sub-offices; and

(c) the criteria that is followed by
the Department in sanctioning a clerk
to a Sub-office?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No.

(b) Not exceeding 10 hours 15
minutes work a day in each of the
offices.

(¢) Sub-Post Offices which do not
have work exceeding 5 hours a day
have no clerks sanctioned for them
and are generally placed in the charge
of Extra-Departmental Sub-Postmas-
ters. When the work in a Sub-Office
exceeds flve hours, it is depart-
mentalised and sanctioned a clerk
who is designated the Sub Postmaster.
When the work in the Post Office is
more than 234 hours In excess of that
to be done by the Sub Postmaster
namely 8 hours a day, a clerk to
assist him is sanctioned.

-
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Sugar

421. Shri Bishwanath Roy: Will
the Minister of Food and Agriculture
be pleased to state whether the per-
centage of sugar recovery from cane
has increased during the 1958-57
crushing season as compared to the
previous season?
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The Minister of Food and Agricul-
ture (Shri A. P. Jain): No, Sir. The
percentage of sugar recovery has
gone down from 9883 in 1955-56
season to 9°72 in 1956-57 season.

-

Supply of Rice to Sikkim: State

422. Shri Abdul Salam: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government have
supplied rice to Sikkim; and

(b) if so, the quantity of rice sup-
plied in 1956 and 1957?

The Minister of Food and Agricui-
ture (Shri A. P. Jain): (a) and (b).
No rice has been supplied to Sikkim
Government by the Government of
India during 1956 and 1957.

Construction of a Launch
423, Shri Easwara Iyer: Will the

Minister of Transport and Communi-
cations be pleased to state:

(a) whether the Hindustan Ship:
yvard built a launch for the use of the
Customs Department last year;

(b) whether the launch has been
delivered to the Customs Depart-
ment; and

(c) if not, the reasons therefor?

The Minister of State in the Minis.
try of Transpert and Communications
(Shri Raj Bahadur): (a) Yes.

(b) and (c). The launch is ready
for delivery and the Land Customs
authorities have been informed of the
same,

Rice Godowns in Orissa

424. Shri Sanganna: Will the Minls-
ter of Food and Agriculture be pleas-

‘ed to refer to the reply given ¢to

Starred Question No. 669 on the 6tk
August, 1957 in respect of the rice
godowns in Orissa and state:

(a) whether the decision of Gow-
ernment heas since been changed in
view of the drought conditions pre-
vailing throughout thes State; gnd
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{b) if not, the progress made in
the matter?

‘The Minister of Food and Agricml-
ture (Shri A. P. Jaia): (a) No, Sir.

(b) Certain sites under considera-
tion for the construction of the grain
godowns at Khurda Road and Bala-
sore have been inspected by a
senior Engineering Officer of the De-
partment of Food along with local
CPWD and Rasilway ' officials in
October, 1957 and a selection has been
made. Further action to finalise the
lay-out plans and estimates is being
taken.
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Ganesh Shankar Vidyarthi Medical
College, Kanpur

426. Shri S. M. Banerjee: Will the

Minister of Health be pleased to’

state:

(a) whether any amount has been
sanctioned for Ganesh Shankar Vid-
yarthi Medical College at Kanpur
for the year 1957-58;

(b) if so, the actual amount; and
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(c) whether this amount Pes been
senctioned for a particular depart-
ment?

The Minister of Health (Shri Kar-
markar): (a) Not yet,

(b) and (c). Do not arise,
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Eviction of Tenants in Tripura

428. Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that large
scale eviction of tenants is taking
place in Tripura; and’

(b) if so, what steps Government
propose to take to stop such eviction?
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The Minister of Food and Agricul-
ture (Shrl A. P, Jain): (a) and (D).
The Tripura Administration have
reported that large-scale eviction of
tenants is not taking place. Actual
figures are being collected and will be
placed on the Table of the House as
soon as they are received.

The Estates Acquisition and Land
Reforms draft Bill which has been
published in the Tripura Gazette on
10th August 1957 contains a provision
for restoration of evicted tenants.

Agricultural Credit to Tripura
Peasants

429. Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to state:.

(a) whether Government are aware
that the Mahajans of Tripura ex-
ploit the peasants through forward
purchase of agricultural products,
popularly known as Dadan System;

(b) whether it is a fact that there
is no Law to prevent the Mahajans
to realise any rate of interest for
the money advanced as Dadan; and

(¢) what steps Government pro-
pose to take to stop this exploitation
and make cheap credit available to
replace these village Mahajans?

The Minister of F and Agricul-
ture (Shri A. P. Jain): (a). Yes, Sir.

(b) No, Sir. There is a law called
Kushid Niyamak Bidhi which restricts
the amount of interest payable.

(c) A scheme for the eradication of
Dadan System is under consideration.

Credit facilities by way of agricul-
tural loans are being given by the
Administration to the deserving agri-
culturists.

Bombay-Goa National Highway

430. Shri Assar: Will the Minister
of Transport and Communications
be pleased to state:

(a) whether Government are
aware that the construction work
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on sombay-Goa Road is going on
very slowly;

(b) the reasons why the construc-
tion of the road has not yet begun
though rainy seasson' is over;

(c¢) whether it is a fact that grant
for this work for the current year
has not been given to State Gov-
ernment; and

(d) when the construction of this
road will be completed?

The Minlster of State In the Mjnis-
try of Transport and Communications
(Shri Raj Bahadur): (a) The road
passes through Kolaba and Ratnagiri
Districts of Bombay. Work is in full
swing in Kolaba District but progress

in Ratnagiri District is somewhat
slow.

(b) Financial stringency.

(¢) No Sir. A sum of Rs. 3-75 lakhs
was allotted =n May and another
Rs. 625 lakhs was allotted recently.

(d) During the Third Five Year
Plan Period.

Puri-Konark Road

431. Shri Sangamna: Will the
Minister of Transport and Commu-
nications be pleased to refer to the
reply given to Unstarred Question
No. 812 on the 22nd August, 1957 im
respect of the Puri—Konark Road
and state:

(a) the stage at which the matter
stands; and

(b) whether the technical examina-
tion is complete?

The Minister of State in the Minis-
try of Transport and Communications
{(Shri Raj Bahadur): (a) and (b).
Technical examination of two major
bridge works and one minor bridge
work has been completed. One more

. major bridge and six culverts are

required to complete the project. In
respect of thése warks full technicsl
data, after inspection of certain sites,
are awaited.
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Rioe

433. Shri R. L. Reddy: Will the
Minister of Food and Agriculture be
pleased to state:

'(a) the price fixed or offered by
Government for rice requisitioned
from West Bengal, Orissa and
Andhra Pradesh respectively during
the year 1957;

(b) the quantities of rice so requi-
sitioned in each of those states ever
since the Essential Commodities
(First Amendment) Act, 1957 was
passed, till 31st October, 1857;

(c) the quantities of rice supplied
by the Mill-owners without requisi-
tion during the same period; and

(d) the expenditure incurred on
the special staff appointed for the
purpose of requisitioning the stocks?

The Minister of Food and Agricul-
ture) (Shri A. P. Jain):

West

Bengal

Orissa

Andhra Pradesh

(a) Rs. 18.95 to Rs, 24.24 per maund No rice was requisitioned RF.- }7/- 1o Rs. 21.50 per

(exclusive of cost of gunnies)

maund (inclusive of cost of

nni
(b) 9,608 tons gy 37::;2&0 tons
(c) Nil About 32,000 tons Nil.
(d) No separate stafl was appoin- Nil. About 50 thousand rupees.’;

ted exclusively for this work

Construction Work on Bridges

434. Shri Bangshi Thakur: Will
the Minister of Transport and Com-
munications be pleased to state:

(a) whether it is a fact that
construction work on 3 major bridges
an the rivers Khowai, Manu, and
Deo has not yet begun although the
necessary funds have been sanctioned
by the Government of India; and

(b) if so, the reasons therefor?’

The Minister of State in the Minis-
fry of Transport and Communications
{Bhrl Raj Bahadur): (a) The construc-
tion of the bridge over the river Deo
was started in January 1957 and that
of bridges over the rivers Khowal and
Manu in October 1957.

(b) Does nnt arise.

Motor Accidents

435. Shri Bangshi Thakur: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the number of motor accidents
that took place from 1948 to 1057
so far in Tripura year-wise;

(b) the number of individuals
compensated uptill now; and

(c) the amount of compensations
paid?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) to (c).
information is being collected and
;:u&!:eplwdaathehbho!fhel&
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New Afirport for New Delhi

( Shri Sanganna:
431, ;. Shri B. S. Murthy:
LShrl V. C. Sbukla:

Will the Minister of Transport and
Commaunications be pleased to state:

(a) whether any proposal is under
consideration of the Government of
India to construct an International
Air port at Shahdara in Delhi; and

(b) if so, at what stage the matter
starids?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Humayun Kabir): (a) and (b).
Government have under examination
the question whether the Palam
should continue to be used as at pre-
senit both by the Civil Aviation
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Department and the Indien Aiy
Farce, or it should be emtlusively
reserved for use by one of the two.
Incidental to this examination, the
Government appointed a Technical
Committee to make preliminary
investigation of suitable sites for a
new civil airport in Delhi. The Com-
mittee has just submitted its report
which is inder examination.

Distribution of Foodgrains

438. Shri Damanl: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state:

(a) the quantum of° foodgrains
distributed through the fair price
shops from April, 1957 to the 30th
September, 1857; and

(b) the names of 8tates wherein
maximum foodgrains were distribut-
ed through fair price shops?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) About 14-3
lakhs tons of foodgrains have been
distributed from Government Stocks
during the period.

(b) West Bengal, Bombay, Bihar,
Uttar Pradesh, Kerala, Madras, Delhi
have received large supplies.

Late-running of Trains on Southern
Railway

439. Shri D. Balarama Krishnaiah:
Will the Minister of Rallways be
pleased to state:

(a) whether Government are
aware of the fact that metre-gauge
trains between Donakonda—Masuli-
patam and Bezwada-Masulipatam of
Southern Railway are usually run-
ning late; and

(b). whether Government have
taken any steps to check this?

The Depaty Minister of Rallways
{(Sbri Shahnawaz Khan): (a) It is
not a fact that the trains on the Dona-
konda-Masulipatam and Bezwada-
Masulipatam sections are usually run-
ning late. However, the performance
of trains No. 1041 between Masull-
patam and Berwada and No. 108
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between Masulipatam and Narasara-
wvupet has not been satisfactory.

) . Special steps have been
taken to improve the punctuality per-
formance of the trains.

Delay in Attending to Trunk Calls

440, Shrl Balarama Krishnaiah:
Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that un-
usual delay is being caused by the
staff of the Telegraph Department in
attending to Trunk Calls, particular-
ly in the local offices at Masulipatam,
Gudivada, Bhimavaram, Bezawada,
Ellore and Guntur in Andhra Pra-
desh; and

(b) if so, what remedial measures
have been taken in this connection?

‘The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Trunk Calls
from Masulipatam, Eluru and Gudi-
vada to Vijayawada are being put
through quickly. There is some con-
gestion on routes from Guntur and
Bhimavaram to Vijayawada. No
complaint of serious delays has so far
been received.

(b) Additional circuits have been
planned to enable calls Guntur and
Vijaywada and Bhimavaram and
Vijayawada to be handled with less
delay. Guntur—Vijayawada circuit is
likely to b# ready towards the end of
this year and improvement on Bhima-
varam—YVijayawada calls mmay be
expected sometimes during the next
year.

Suratgarh Mechanised Farm

d41. Shri Balarama Krishoalah:
Will the Minister of Food and Agri-
culture be pieased 'to state the
amount of aid received in the form of
machinery from Russia for use on
the Suratgarh Mechanised Farm?

The Minister of Food and Agricul-
tare (Shri A. P. Jain): A list of the
machinery and equipment received
from the U.8.S.R. Government for the

20 NOVEMBER 1857

Written Answers 1422

Suratgarh Farm is placed on the
Table of the House. {See Appendix
11, annexure No. 30.}

Tube-wells

Shri T. K. Chaudhuri:
Shri Jhulan Sinha:

Will the Minister of Food and
Agriculture be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the fact
that the Tube-well irrigation instal-
lations failed to afford any relief by
way of supply of water to drought
affected flelds after the failure of
Hathia rains in U.P. and Bihar;

4“4z,

(b) the number of tube-wells in
these two States under the tube-well
irrigation schemes installed with
Central financial help either by way
of grants or loans;

(c) the number out of these which
are in working order; and

(d) the number of cases where the
installation of these tube-wells has
not been followed up by digging of
irrigation channels and in how many
cases irrigation channels were found
choked up?

The Minister for Food and Agricul-
ture (Shri A, P, Jain): (a) Enquiries
from the State Governments reveal
that it is not a fact that the tubewell
irrigation installations failed to afford
any relief by way of supply of water
after the failure of Hathia raine in
U.P. and Bihar.

(b) and (c). The number of such
tubewells in U.P. and Bihar is 2444
and 685 respectively. - All the 2444
tubewells in U.P. and 684 tubewells in
Bihar are in working order.

(d) Irrigation channels have been
completed on all the 2444 tubewells in
U.P. and on all the 684 tubewells in
Bihar and there has been no case of
irrigation channels having been found
choked up.
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Railway Ferry Steamer

Dr. Ram Subhay Singh:
s {Shﬂ Raghunath Singh:

Will the Minister of Rallways be
pleased to state:

(a) whether it is a fact that a Rail-
way ferry steamer ran aground in
the middle of the Ganga near Digha-
ghat (Patna) on the 18th October,
1957T; :

(b) if so, how soon the siranded
passengers of that steamer were
rescued; and

(¢) whether any measures 8Are
under the contemplation of the Gov-

ernment for dredging the river In
order to lessen such risks?

The Deputy Minister of Rallways
(Shrl Shahnawaz Khan): (a) Yes,
there were two different groundings
by two steamers.

(b) After 4 hours in the first case
by refloating the steamer. In the
second case, B0 per cent. of the pas-
sengers were rescued by a tug after
8 hours while the remaining 20 per
cent stayed on in the steamer till it
was refloated atter 17 hours and fifteen
minutes.

(c) Yes.

Flag Station at Lakshmipur Halt

444, Shri H. N, Mukerjee: Will the
Minister of Rallways be pleased to
refer to the reply given to Unstarred
Question No. 8687 on the 14th Decem-
ber, 1956 and state:

(a) whether the attention of
Government has been drawn to the
fact that nothing has so far been done
for the construction of a flag station
at Lakshmipur Halt, FEastern Rail-
way, as decided in 1858;

(b) the reasons for the delay; and

(¢) when the work of construction

will begin and is expected to be com-
Ppleted?

20 NUv. M8 K 19s.
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The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) to (c).
The decision to provide the fiag station
was taken in July 1956 on the recom-
mendation of Passenger Amenity Com~
mittee and the work has been included
in the Works Programme for 1957-58.
The work will be taken in hand short-
ly and completed as soon as possible.

Cooperative Apex Bank in Manipur

445. Shri L., Achaw Singh: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the Co-operative Apex
Bank has started functioning in
Manipur;

(b) whether the Mansager of the
Bank has been appointed;

(c) if not, why;

(d) what amount of money was
distributed as long, short and medium
term co-operative credit during
1954-55, 1955-56 and 1956-57; and

(e) the proposed amount of money
sanctioned for co-operative credit to
societies during 1857-58?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) No, Sir.

(b) Appointment order was issued
by the Bank but he has not joined his
duty.

{c) Does not arise.
(d) Nil.

(e) No amount of money for coopera-
tive credit to societies in 1957-58 has
been sanctioned by the Bank.

Transport Problems in Himachal
Pradesh

_ [ Shri Hem Raj: :
e {sm Daifit Singh: .

Will the Minister of Transport and
Communications be pleased to state:

(a) whether Government are aware
that the Kuiu Valley Transport Co.,
Ltd, and Himachal Transpart It4,
have not been. able to. cope with the
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Motor Transport Traffic in the
Dussehra Mela at Kulu in October this
year and the people had to wait for
full one week to book their seats for
back journey to the plains;

(b) whether Government are aware
that the passengers get no seats at
the intermediate stations at Bhuntar,
Bajaura, Aut, Pandoh, Mandi and
Jogindranagar in these motor services
between Kulu and Baijnath;

(c) whether it is a fact that Gov-
ernment did not give temporary
permits to Private Transport Com-
panies at Pathankot during the days
of the Mela; and

(d) whether Government propose to
givek route permits to private com-
panies to remove these t{ransport
difficulties of the public?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b). No
such complaint has so far come to the
notice of the Himachal Pradesh Ad-
ministration.

{c) No request for temporary permit
was received by the Punjab transport
Authorities during that period.

(d) No.

Motor Transport Corporation in
Himachal Pradesh

au7, Shri Hem Raj:
* Y\ Shri Daljit Singh:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether it is a fact that
Himachal Pradesh Administration is
contemplating the formation of a
Corporation for Motor Transport on
Pathankot-Manali Road; and

(b) if so, the stage at which the
Proposal stands at present?

The Minister of State in the Minis-
try of Transport and Communications
(Bhri Maj Babadar): (a) A proposal
for the setting up of a Road Transport
Corporation jointly by the Punjab

-Banjar n Kulu

Government, and the Himachal Pra-
desh Administration has been received
from the Punjab Government.

(b) The proposal is under considera-
tion of the Government of India.

Transport Service between Aut and
Banjar

448 Shri Hem Raj:
* "\ Shri Daljit Singh:

Will the Minister of Transport and
Communications be pleased to state:

(a) whether Himachal Pradesh
Administration has undertaken to run
transport services between Aut and,
Sub-Division
(Punjab); and

(b} if so, when this service will
start?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

(b) No date has yet been fixed for
starting the passenger service. The
matter is under correspondencs -
between the Himachal Pradesh Ad-
ministration and the Punjab Govern-
ment. Three goods vehicles have,
however, been put on this route by the
Himachal Pradesh Administration
with effect from the 2nd November, .
1957.

Co-operative Societies In Himachal
Pradesh

449. Dr. ¥. 8. Parmar: Wiill the-
Minister of Food and Agrioulture be
pleased to state:

(a) whether it is a fact that Co-
operative  Societies in Himachal
Pradesh are facing great difficulty in
their dealings with the Public Woeks
Department; and

(b) whether it is also a fact that
wherever

financial trouble to them?
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Deveolopment of Minoy Ports

454. Shri Kodiyan: Will the Minister
of Transport and Communications be
Dleased to state:

(a) whether Thangassery in Kerala
has been included among the minor
ports to be developed during the
Second Five Year Plan; and

(b) if so, the total amount set apart
for its development?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b). No.
But the Kerala Gavernment have pro-
posed the construction of a lighterage
port at Thangasseri instead of cons-
truction of a pier at Quilon as provided
in the Second Five Year Plan. This
proposal is under examination as
already indicated in reply to Unstarred
Question No. 268 on the 15th Novem-
ber, 1957,

Bridges in Punjab

455. Sardar Igbal Singh: Will the
Minister of Transport and Communi.-
cations be pleased to state:

(a) whether the Government of
Punjab have approached the Central
Government for aid in the construe-
tion of bridges over the rivers during
the Second Five Year Plan;

(b) if so, the names of such bridg-
es; and

(¢) the action taken by Govern-
ment thereon?

The Minister of State in the Minis-
try of Transport and Communications
(Shr Raj Bahadur): (a) Yes, Sir.

(b) and (¢) A statement giving
the required information is placed on
the Table of the Lok Sabha. [See Ap-
pendix II, anhexure No. 32)

Indian Posts and Telegraphs Depart-
ment Museum

456. Bardar Igbal Siogh: Will the
Minister of Transport and Commu-
nicatioms be pleased to refer to the
reply given to Unstarred Question
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No. 316 on the 20th July, 19357 and

‘state:

{a) whether any decision has been
taken as regards the setting up of
the Indian Posts and Telegraphs
Department Museum; and

(b) if so, the details thereof?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (b).
Details are still in the process of be-
ing worked out for setting up the
proposed Posts & Telegraphs Museum.

Rallway Corruption Inquiry
Committee

457. Sardar Igbal Singh: Will the
Minister of Rallways be pleased to
state:

(a) whether the remaining recom-
mendations of the Railway Corrup-
tion Enquiry Committee have been
implemented; and

(b) if so, the detajls thereof?

The Deputy Minister of Rallways
(8hri Shahnawaz Khan): (a) and (b).
Three recommendations remained to
be considered. Of these item 60 relat-
ing to restriction of availability of
passes was examined in consultation
with workers’ representatives. The
suggestion was found to be not suit-
able and was not adopted. Items 129
and 130 suggesting appointment , of
high-powered departmental tribunals
for holding enquiries were also exa-
mined, and as the number of such
inquiries is so few, it was not consi~
dered necessary at present. Where
necessarv, ad hoc committees of
senior officers are being appointed to
deal with individual cases.

A beginning has also been made by
appointing wholetime inquiry officers
on certain railways for expediting
departmental inquiries and on the

basis of experience gathered, further
action will be taken.

Suspension of Alr Services

458. Sardar Igbal Singh: Will the .
Minister of Transport and Communi-
cations be pleased to state:

(a) the number >f occasions om
which the Air Bervices had to be
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‘cancelled due to bad weather or
some other reason in India during
1957 so far;

(b) the period for which Air
service remeined cancelled or sus-
pended in each case; and

(¢) the total amount of loss, if any,
suffered by Government on this
account?

The Minister of State in the Minis-
try of Transport and Communications
{8hri Humayun Kabir): (a) The num-
ber of occasions when services over
an entire route was cancelled for the
period upto 30th September, 1857 was
155 while the number of Sector can-
cellations was 356.

(b) and (c). Since in some cases
the cancellations were over an entire
route and in others only for one or
more sectors and there were many
permutations and combinations a com-
plete statement of the delay in each
case or the losses suffered by the Air
Corporations cannot be furnished
without a complete analysis of the
daily operation of the Corporations.

Passenger Amenities

459. Sardar Igbal Singh: Will the
Minister of Rallways be pleased to
state:

(a) the passenger amenities pro=-
vided on the Ferozepore-Fazilka
Branch line of Northern Railway
during the First Five Year Plan; and

(b) whether any schemes of deve-
lopment and passenger amenities have
been drawn up for these stations dur-
ing the Second Five Year Plan?

The Deoputy Minister of Rallways
(Shri Shahoawis Khan): (a) The fol-
lowing passenger amenity works have
been carried out on Ferozepore-
Fazilka Section:

Siasion Name of work.
T staticn at
Dodh i0/8-4.

Kohar-Singh-Wals Tm ;ﬂ;fn at

20 NOVEMBER 1957

Written Answers 1432

N ame of work

Faxilka Additional Light
nesr water hut omn
B.G. platform,

Ferozepore Cantt,  Lighting  arrange-

ments in  bathing
places in 3rd class
waiting hall.

(b) Yes Sir. A list is placed on the
Table of the Lok Sabha. {See Appen-
dix II, annexure No. 33].

Road Bridge at Raj Pura

460. Sardar Igbal Singh: Will the
Minister of Rallways be pleased %o
state:

(a) whether the question of con-
structing a road owver-bridge at the
railway level-crossing at Raj Pura on.
the Northern Railway is under consi- *
deration; and '

(b) if so, at what stage the matter
is?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes, Sir.

(b) The plans are under prepara-
tion.

RM.S. Office Building at Bhatindy

461. Sardar Igbal Singh: Will the
Minister of Transport and Cosmamuni-
cations be pleased to state:

(a) whether Government have re-
ceived representations regarding in-
sufficient accommodation in the R.M.S.
Office building at Bhatinda Junction;
and

(b) if so, the action taken thereon?

The Minister of State in the Minis-
try of Transport and Commusnications
(Shri Raj Bahadur): (a) Yes.

(b) The Railway Administration has
agreed to provide an extra room
which already exists in their posses-
sion and to construct another addi-
tional roorm.

Rallway PFPassenigers Travel Conoes-
slons

€88, Sapdiar Ighel: Singh: Willi-the
Minister of Rallways be pleased W
state the number of persona whe

-
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.availed themselves of the passenger
travel concessions given during the
Dushera and Dewali holidays this

year?

The Deputy Minister of Rallways
(Shri Shahnawax Khan): The infor-
mation is being collected and will he
laid on the Table of the House.

Dining Car Service on G.T. Express

463. Shri B. 8. Murthy: Will the
Minister of Railways be pleased to
state:

(a) whether the dining car service
has been discontinued on G.T. Express
beyond Kazipet on Bezwada and
Madras sections since the 1st Novem-
ber, 1857; and

(b) if so, the reasons therefor?

The Deputy Minister of Raflways
(Shri Shahnawaz Khan): (a) Yes.

(b) The dining car between Madras
and Kazipet has been replaced with
an additional passenger coach to pro-
vide a through service between
Hyderabad and Madras by connecting
trains 47 Down-~Hyderabad—Puri
Express/6 Up G.T. Express—from
Hyderabad to Madras and 15 Down—
G.T. Express/48 UP—Puri-Hyderabad
Express from Madras to Hyderabad,
in order to meet the requirements of
passengers of Andhra Pradesh. *

Import of Foodgrains

464 Shri B, 8. Murthy:
*  Sardar Igbal Singh: )

Will the Minister of Food and Agri-
culture be pleased to lay a statement
showing:

(a) the quantity of food-grains im-
ported from abroad during the months
of July, August, September and Octo-
ber, 1957;

(b) the prices paid for the same;
-and

(c) the quantity further to be im-
ported during the year?
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The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) and (b).

(Quantity in 000" tons)

(Cost and Freight value
in lakhs of rupees)

Month Quantity C&F Value
July, '57 338 1523
August, 57 368 1601
September, 57 427 1853
October, '57 298 1249

(c) Approximately 460 thousand
tons of foodgrains are expected to be
received during November and
December, 1957.

Extension of Services

465, Shri Daljt Singh: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that the ex-
tension in services is being given to
certain persons in Post and Telegraph
Offices;

(b) if so, the number of such per-
sons; and .

(c) the reasons therefor?

The Minister of State in the Minks-
try of Transport and Communications
(Shri Raj Bahadur): (a) and (c).
Extensions of service beyond the age
of compulsory retirement are granted
in very few cases when considered
essentigl in the public interest. How-
ever, ministerial Government servants
who entered service before 1st April,
1938, are being liberally retained in
service after the age of 55 years and
upto the age of 80 years provided
they continue to be physically fit and
mentally alert as provided under
the rules.

(b) The information required can-
not be furnished as the period for
which it is required has not been
stated.
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Minor Ports

468. Shri Yadav: Will the Minister
of Transport and Communications be
pleased to state:

(a) whether it is a fact that Gov-
ernment have decided to make greater
use of minor ports in order to reduce
congestion in major ports;

(b) if so, whether any steps have
been taken to enable any minor ports
to handle a large amount of traffic
than they can handle at present; and

(¢) how much traffic has uptil now
been diverted to minor ports and how
much of it is proposed to be diverted
in future?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

(b) Yes. Development schemes
designed to improve facilities in the
more important minor ports are in
various stages of execution.

{c) Six foodships and two fertiliser
ships scheduled for discharge at major
ports were diverted to minor ports in
the six month period between 1st
February and 3ist July, 1957. Similar
diversions will be arranged in future
according to the needs of the situa-
tion. Minor ports are also being in-
creasingly used for ore exports.

Bridge over Palar River

467..Shri N. R. Munisamy: Will the
Minister of Transport and Commauni-
cations be pleased to state:

(a) the time that would be taken to
complete the construction of the
bridge over the Palar river in North
Arcot District of Madras State;

(b) the progress so far made; and

(¢) whether the work has suffered
due to rain or want of materials?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) The work is
likely to be completed by the middle
of 1958. .

’

ommittee on Private 1436
Membery Bills and
Resolutions

(b) The Overall progress of the
bridge upto the end of October, 1937
was 77'43%. The work on well foun-
dations for the entire bridge is
nearing completion. Both the abut-
ments and guide bunds as. well as
half the number of piers have been
completed. As regards the super-
structure 10 out of 30 spans have been
completed.

(c¢) Yes, Sir. At certain stages
delays did take place on account of
rains and shortage of materials.

Allotmrent of Foodgrains to
Rajasthan

468. Shri Damani: Will the Minister
of Food and Agriculture be pleased
to state what quantity of food stuff
viz. wheat, rice and bajra were allot-
ted to Rajasthan during this year till
the end of October, 19577

The Minister of Food and Agricul-
ture (Shri A. P. Jain): 48,200 tons of
wheat was despatched to Rajasthan
during this year upto the end of
October, 18957. No rice or bajra was.
allotted.

PAPER LAID ON THE TABLE

REPORT OF THE INDIAN DXLEGATION TO:!
THE TENTH SEssioNn oF WHQO Rsecig-
NaL COMMITTEE

The Minister of Health (Shri Kar-
markar): I beg to lay on she Table
a copy of the Report of the Indian
Delegation to the Tenth Session of
the WHO Regional Committee for
South East Asia, held in Rangoon in
September, 1957. [Placed in Library.
See No. LT-374/67.]

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS:
NINTH REPORT

Sardar Hukam Singh (Bhatinda):.I
beg to present the Ninth Report of’
the Committee on Private Members™
Bills and Resolutions.
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COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SITTINGS
OF THE HOUSE

Temp RxroRT

Shri Mulchand Dube (Farrukha-
bad): I beg to present the Third Re-
port of the Committee on Absence of
Members from the sittings of the
House. I also lay on the Table a list
showing the names of Members who
were continuously absent from the
gittings of the House for more than
15 days during the Second Session.

NAGA HILLS-TUENSANG AREA
BILL*

The Minister of Home Affairs
(Pandit G. B. Pant): I beg te move for
leave to introduce a Bill to provide for
the formation of the Naga Hills-Tuen-
sang Area of Assam as an administra-
tive unit.

Shri Vajpayee (Balrampur): On a
point of order. The Financial Memo-
randum accompanying the present
Bill does not contain an estimate of
the non-recurring expenditure involv-
ed in case the Bill is passed into law,
as required by rule 68 of the Rules
of Procedure and Conduct of Busi-
ness.

Pandit G. B. Pant: A statement is
attached to the Bill, as required by
the rules. If any more information is
needed, it will be supplied before the

consideration stage. (Interruption).
[

Mr. Speaker: The Memorandum

reads:

“The annual budgeted expendi-
ture of this district is Rs. 4-88
crores at present. The Central
Government already bear a large
part of this expenditure. 1t is
roughly estimated that the extra
financial burden which will fall
on the Government of India will
be of the order of Rs. 250 to
Rs. 3 crores per year.”

20 NOVEMBER 1837 Business of the House

Is there any non-recurring expendi-
ture?

Pandit G. B. Pant: I don't think any
non-recurring expenditure is involved.

Mr. Speaker: The question is....

Shri Vajpayee: What
point of order?

Mr, Speaker: There is no point of
been
raised regarding some supposed non-
hon.
there will be no
It is not
contemplated. Therefore, what is not
contemplated in the Bill cannot be
added to the Memorandum. There ia

order. The point of order has

recurring expenditure. The
Minister says that

non-recurring expenditure,

no point of order. )
- Shri Vajpayee: When & new admi-

nistrative unit is set up there must

be some expenditure.

Mr. Speaker: There may not be any
It is not as if the

hon. Member can force his opinion

expenditure at all.

that some money should be spent.
the Government does not want

spend, then there is no necessity for
the ques-

any memorandum. Now,
tion is:

“That leave be granted to intre-
duce a Bill to provide for the
formation of the Naga Hills-Tuen-
sang Area of Assam as an admi-
nistrative unit.”

The motion was adopted.

Pandit G. B. Pant: 1 introduce the-

Bill.

BUSINESS OF THE HOUSE

The Minister of Law (Shri A, K.
Sen): Mr. Speaker, on behalf of the

Minister of Parliamentary Aflfairs,
would like to announce
motion given notice of by Dr.

Uttar Pradesh, parts of West Bengal,.

*Published in Garette of India
dated 20-11-57 No. 857-860,

Extraordinary Part II—Section 2:,_

1438

about the

that the-
Ram-
Subhag Singh and certain other mem-
bers for a discussion on conditions
created by drought in Bihar, Eastern
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fShri A. K. Sen]

Madhya Pradesh, Orissa and Bombay
is proposed to be put down on the
Order Paper for Friday, November 22,
as a supplementary item of business.

It is hoped that business preceding
this Motion will be concluded in time
.80 as to allow the motion being taken
ap for discussion on Friday.

MOTION RE: SECOND FIVE YEAR
PLAN IN RELATION TO CURRENT
ECONOMIC SITUATION

Mr. Speaker: The House will now
resume further discussion on the
motion regarding the Second Five
Year Plan. One day, excluding the
time availed of by the hon. Minister
to reply, has been allotted for the
discussion on the motion. The time-
limit for speqches will be 20 to 30
minutes for leaders of groups and 15
minutes for other members.

Hon. Members will recall that a
motion regarding the report of the
Finance Minister’s visit abroad has
been admitted under rule 189 and pub-
lished in Bulletin (Part II) dated 19th
November 1957, Separate time is be-
ing allotted for that. 1 would, there-
fore, suggest to the hon. Members
-that the subject-matter of that motion
may not be reised during the present
discussion in order to avoid repeti-
-tion.

I have since received amendments
to the motion—two by Mr. Chau-
dhuri and the other by Maharaja Pra-
-tap Keshari Deo. Further discussion on
the motion has started and 13 mem-
‘bers have already taken part. The
motion and the amendments were also
treated as moved. If the amendments
&re now allowed to be moved, it will
be rather inconvenient for those hon.
Members who have already spoken.
They cannot express their views.
Normally, when once a motion is
moved and debate has started, no
amendments are allowed thereafter.
It will be prejudicial to those who
have already taken part in the debate.
“Therefore, I would suggest that what-

ala Byl g

ot 4. @ a lm
Plan in relation to Current .
Economic Situation

ever these hon. Members want to sy,
they may suggest if they get an
opportunity to speak.

The House will now take up......

Shri Surendranath Dwivedy (Ken-
drapara): Before we take up the
other business of the House, I request
you to tell us one thing. You were
just now referring to the statement
of the Finance Minister. I may re-
mind you that 1 have given notice of
a motion as early as the 11th of this
month regarding, not only the Finance
Minister’s statement, but the state-
ment of other Ministers which, to my
mind, violate the joint responsibility
of the Cabinet. 1 want that the
motion should be discussed in this
House and I request that you may be
pleased to find some time for it.

I may invite your attention to an-
other motion also in which my signa-
ture appears. That is a motion on
behalf of 52 members of this House,
asking for a day to discuss the state-
ments of senior members of the Cabi-
net regarding the political perspec-
tive and the economic policy of the
Government of India. I want to know
your decision on these motions.

Shri Tangamani (Madurai): In to-
day’s Bulletin (Part 1I), No. 789, there
is a ‘“No-Day-Yet-Named-Motion”
following the motion tabled by Mr.
Masani and 10 others, namely, that
the statement of the Finance Minister
on his visit to US.A, Canda, UK,
and West Germany, which was laid
on the Table of the House on 13th
November, 1857 be taken Mnfo con-
sideration. Along with that, there is
already a motion given by 52 mem-
bers. We would like to know what
has happened to that motion.

Shri 8. A. Dange (Bombay City-
Central): May 1 draw your attention
to a third motion which was given
notice of by me and signed along with
me by Mr. Gopalan and Mr. H. N.
Mukerjee? That refers only to the
question of the statement made by the
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Finance Minister. I request you to
give your decision on that.

Stri Vajpayee (Balrampur): There
is a fourth motion regarding the con-
troversy resulting from the statement
of the hon. Finance Minister, given
notice by me. What 1s the fate of
my motion?

Mr. Speaker: I shall give my ruling
tomorrow on these. We will now take
up further discussion of the follow-
ing Motion moved by Shri Gulzarilal
Nanda on the 13th September, 1857,
namely:

“That the Second Five Year
Plan in relation to the current
economic situation be taken into
consideration.”

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): Mr Speaker, it is nine weeks
now since this motion wis moved and
debated in this Housc. During these
nine weeks much has happened.
Perhaps the most important thing, so
far as this motion is concerned, relates
to the food situation.

We weilcome this discussion in this
House because the subject of planning
is an important matter and the econo-
mic or food situation demands the
attention of all of us, to whatever
group or party we might belong. In-
deed, it is a problem of the whole
nation. Many of the subjects that
have come up here, although they
may appear to be different subjects,
are all closely related to this subject
For instance, you were pleased to
remark that a debate on the food
situation is intimately related to this
discussion. It is the very basis of the
planning that we have to do for the
future. It is intimately related to
planning.

The Finance Minister’s statement on
his visit abroad slso covers more or
leas the same ground.
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I looked through, to refresﬁ my
mind, the report of the speeches made
on the last occasion and I looked
through also the various amendments
that had been put forward. I do not
think in this debate it would be
appropriate to deal with amendments
or proposal, about any particular
project, to do this or that. We are
considering the question in its broad
perspective.

May I refer to one very remarkable
amendment which I think Mr. Bharu-
cha has put forward. He has suggest-
ed that at the end of the Plan there
should be a two years breathing
space, when we don’t plan, and rest.
I must say that this shows such re-
markable understanding of planning
that it takes my breath away. Mr.
Bharucha might as well if I may
suggest to him to give rest to his
body. stop the circulation of his blood
for a certain period, so that his heart
and lungs will rest and not be over-
burdened.

Shri Naushir Bharucha (East
Khandesh): Is that the logical con-
clusion?

Shri Jawaharlal Nehru: I am ven-
turing to put forward an argument
which may not appeal toc Mr. Bharu-
cha, because he does not understand
these matters very much, but it is a
very relevant argument, because I
cannot imagine anything more fantas~
tic than for anyome to say: stop plan-
ning for two years, or give a two
vear period in which you allow mat-
ters to rest, to give a breathing space,
That shows an utter lack of under-
standing of planning, what economics
is, what the economic life of the coun-
try is today, how India is functioning,
in fact, what thiz Parliament is func-
tioning for today. Such amazing igno-
rance on the part of a Member is,—if
I may say so—surprising.

Shri Naushir Bharucha: May I sug-
gest that the hon. the Prime Minister
should suspend judgement about my
ignorance or otherwise, until I have
spoken?
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Shri Jawakharlal Nehru: Am I not
to speak about amendments which
have been tabled. However, it iz not
a very important matter, what Mr,
Bharucha’s amendment is, or indeed
what Mr. Bharucha might say in the
future. We might consider this
_ matier more relevantly.

Now Mr. Dange, naturally with his
special bend of philosophy, thought
that many of our ills were due to
certain monopolist tendencies of capi-
talists,— I believe I am right.

Shri 8. A. Dange: Anglo-American
suppliers of capital goods.

Shri Jawaharlal Nehru: 1 wonder
what the foreign exchange difficulties
of the People's Republic of China are
due to at the present moment.

Shri S. A. Dange: There are none.

Shri Jawaharlal Nehru: There 1
beg to differ from him. I do not
know if his sources of information
are very special and not above
ground,—I do not know. Because all
the public sources ndicate, and we
are 1n possession of many, that there
have been. 1 am not criticising the
Chinese Government; I am merely
stating a fact their economy has been
under very grave stresses and strains.
Why? To some extent, conditions are
different, for the same reasons,—
because they have tried to go ahead
at a fast pace in regard to industrial
development. They are perfectly
entitled to do it, and I have no doubt
they will succeed in the final analy-
gsis. I am merely pointing out that
because of that they suffer these grave
strains and Chairman Mao Tse Tung
and other leading personalities have
referred to this in many speeches and
tried to some extent pull back, to
slow down. Essentially, it is the
same problem, whether you deal with
it in the Chinese way, or the Indian
way, the Communist way or the non-
Communist way. Apart from that
China unfortunately has had to suffer
a very severe drought also, just as we
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have had to suffer. But it has not so
much to do with economic policies as
with the whims of nature. ~It ig rather
extraordinary that the problems we
are facing in India today, these diffi-
culties are strangely duplicated in
China of today, some of them in a
bigger scale, some in a lesser scale.

Naturally, their foreign exchange
difficulties are of a different type from
ours, but there are foreign exchange
difficulties. However, it is neither
here nor there.

The first thing to understand is that
planning is a continuous process and
there is no breathing space, when you
don't plan. The development of a
country’s economy is a continuous
process and planning means to show
how a country’s economy should
develop. Apart from that when some
people talk of our Scond Five Year
Plan having been overambitious—this
word has been used many times beyond
India and sometimes in India—well, I
do not know exactly what the tests
are. The tests are, let us say, what we
aim at, in the shape of capital forma-
tion; that is an important and essen-
tial thing, whether your economy is
communist socialist or capitalist, or
whatever it may be.

A developing country, a develop-
ing economy must have capital forma-
tion for investment for future growth
and one of the tests is how much you
advance in that direction. In the
First Five Year Plan. I believe our
rate of advance approached 5 per cent.
per annum which was low of course.
On this occasion in the Second Plan,
I think we aimed at 10 per cent. or
round about that. I think it is from
7 to 10 per cent. I understand the
rate is more or less 7 to T4 per cent.
Now if we aim at a 10 per cent
advance, it is not a very big step and
I can show other countries, whether
capitalist or communist, which have a
much bigger rate of advance. So, 1
do not understand the statement of
the Plan being overambitious.
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Certainly it was a Plan, it was
meant to be a Plan, which would
compel us to stretch ourselves, as
much as we could. There can be no
advance in these conditions without
stretching to your utmost, without
taking some risks, if you like, without
expecting something from your own
people or from others, which is rather
unusual. Otherwise, you remain in
the same rut. As it happens the
strains increased on, because of various
factors, foreign which the House
knows fairly well, and some internal.

I am perfectly prepared to admit
that with a little more careful plan-
ning, with a little more looking
ahead, with regard to our imports and
exports, etc, the stress would have
been a little less, not very much, but
slightly less. We should have done
that we should do that. But I do not
think that has made any major differ-
ence to the situation that has arisen.
Anyhow all these developments in
recent months, or if you like last year
or two, have had at least one good
result and that is that they have
drawn us—when 1 say us, I am not
only referring to the Government,
but others too and the people general-
ly—out of a certain feeling of com-
placency which had arisen two or
three years ago partly because of
good harvest and partly because of
the success of the first Five Year
Plan. It is dangerous to be compla-
cent at any time, more especially
these days. We have to face these
stresses and strains now because of
that complacency. So, that is one
good result. We are shaken out of it.
We are evolving now a much closer
integration of all these matters with
the Planning Commission in regard to
import, export, in regard indeed to
any kind of revision or review of the
Plan.

Question arises about what is called
pruning of the Plan, sometimes called
re- ing it. ‘There can hardly be
without great loss any kind of re-
phaging or pruning of the major things
that we have undertaken. We cannot
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stop a steel mill or plant from being
built. We cannot stop big things. If
we do,—of course, we can do—we do
at a great loss. We delay the process
of recovery. Inevitably if we have
not got the resources, we have to stop
some things or delay some things.
But we have absolutely no intention
of doing anything radical to the baslc
structure of the Plan. We shall keep
this in view all the time.

Even previously the House may
remember we had said that the Plan-
ning Commission will consider the
question every year and have annual
surveys. We shall have that. We
shall have even more continuous sur-
veys as to how the Plan is working
so that if necessary any changes that
may be required may be made. It is
a little difficult at present to finalise
things that Is, in regard to the Second
Plan. Many of the things are final.
We have to go through. Some other
matters depend on the developing situ-
ation, what resources we have and
what resources we can get internally
or externaily. We cannot go beyond
those resources obviously and function
in the air.

In the course of the speeches made
in September last here, .stress was
laid on agriculture. It was said that
in the Second Plan, agriculture has
been given a somewhat lesser place
than industry. 1 do not think that is
quite correct. It is correct perhaps to
say that agriculture has not been dis-
cussed at length in the Plan. Because,
there is not so much room for discus-
sion of many matters although there
is considerable discussion. Because
we have always believed and even at
the time the Second Plan was being
passed subsequently, we made it per-
fectly clear that important asx we
thought industry was,—very impor-
tant and irideed without the develop-
ment of industry and heavy industry, .
we saw no real increease in the living
standards of India—but that industry
itself could not progress without the
development of agriculture, and agri-
culture became the basic and most
important thing in India.
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That being the basic fact, the recent
developments and events on the food
front have made that even more
clear. It is obvious that if you wish
to have money for investment, for
capital formation, how do you do it?
An mdustrialised community does it
through industry. We .are building
up our industry. We put in money
into industry, not taking out from it
much. How do we put in money?
The obvious thing is, from agriculture
if we can do it. If not, then. we
neither put it from industry nor
agriculture and our resources, our
capacity, would be very limited

We cannot lay enough stress on the
importance of agriculture, on the
importance on the food front of
cereals for the reason that I have given
and also for the other reason that if
we cannot feed our people properly,
apart from surplus food, evarything
suffers. If we talk about foreign
exchange, we have to buy food from
abroad at a terrific cost. It is a great
strain on us. So that, there i1s nothing
more important—I make no exception
—there is nothing more important than
improvement 1n agriculture in India.
I would limit that to more perhaps,
improvement! in the cereal situation.
It is of the utmost vital importance
Nothing can be given greater priority
than that.

When the Second Plan was framed,
1 think it was said that we should aim
at a ten million tons' addition to the
food production. On discussing it in
the National Development Council, we
decided to increase this figure to 15
millions. 1 regret I have not read the
full report yet of the Asoka Mehta
Committee. I believe they have cal-
culated that the feasible figure would
be 10.3 million tons It is not for me
to say because after all, this is in the
realm of making estimates and guess
work. The Asoka Mehta Committee
will forgive me if 1 aiso indulge in
making guesses.

Acharya Kripalani (Sitamarhi):

Planners also make some guesses.
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Shri Thirumala Rao (Kakinadg):
May I say, Sir,......

Shri Jawaharlal Nehru: I am not
interested in the figure; I am reslly
telling you the position.

These figures are wusually arrived
at naturally in consultation with the
States concerned, with what the
States say. What will happen or not,
I am not able to say. I have not
the shadow of a doubt that we
should aim at and try our utmost to
achieve a minimum of 15 miilion
tons. 1 say it should be much more
than 15 million tons and I do not
merely talk in the air. That would
be discourteous to the House if I
should merely talk in the alr. You
can take any figure like this.

If one calculates, first of all one
sees the very low rate of production
at the present moment in India. It
is wvery, very low It is almost the
lowest in the world. It is a shame,
a disgrace for us that it 1s so low.
Remember that when a thing is very
low, it is easier to increase it. There
is room for increase. It is at the top
level difficult if you have to increase
that by a higher percentage. You
are so low and even a slight effort
increases it and where that effort has
been made in India, it has been in-
creased considerably, not 10 or 15 per
cent. but 30, 40, 50 per cent. In the
community development areas it has
been increased more. In effect, the
future progress of India on the food
front depends very, very largely on
the work done by the community
projects, community development
areas. It depends on the development
of co-operatives. It depends in the
final analysis on the village taking
this matter in hand.

Now, just before this matter was
taken up, a statement was made on
the unfortunate disaster in Andhra.
Questions were asked about the help
to be given to Andhra, more especial-
ly in regard to tanks. I am not
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spcaking about Andhra, nor about the
tanks in Andhra. What should be
done, that is another matter. But, I
should like to put to the House some-
thing that troubles me greatly nowa-
days: this amazing capacity to ask
for help and the amazing incapacity
to do a thing oneself. It is astonish-
ing- how for everything the State
Government asks the Central Govern-
ment for help and the Central Gov-
vernment asks a foreign country for
help. It is a question of everybody
asking without getting down to do
things. Here is a tank which re-
quires repairs. Of course, 1 do not
say that the Centre should not help.
Shr M. V. Krishnappa said, we are
going to take it up. I say, it 1s the
job of the village to do it, getting
some help or no help. This type of
vicarious responsibility—I say it is
not a question of tanks—it applies to
everything that we are doing. The
main object of the community
development movement was to fight
this outlook. 1 do not know if it has
succeeded in fighting it, ie., to
develop the outlook of doing things
themselves, with help of course—it is
the function of the Government to
help—to develop their self-rehance,
self-help; and from <such reports as
I have, I think the community deve-
lopment movement, not everywhere,
but 1 many areas, has succeeded in
that to a great extent

Shri Tyagi (Dehra Dun): You are
totally mistaken. It has failed.

Shri Jawaharlal Nehru: Hon. Mem-
bers may have some experience of
their patch of earth where they come
from. I have experience or reports
from the whole of India, and therefore
I can speak with some greater know-
ledge and experience. I said to pegin
with in certain areas, not in all—in
many areas; in fact, in more areas
than I expected. But I entirely admit
that whatever is done is insufficient,
whatever is done is not adequate to
our purpose; much more should be
done. I de not challenge that fact at
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all. But anyhow, my point is this,
that unless we realise this and lay
greater stress on this factor of village
help, self-reliance eic.,, I do not think
we will be able to meet many of our
urgent problems.

Take another thing. We are faced
with drought, a serious drought diffi-
culty in Bihar and U.P. and the rest—
and 1t is a serious situation. May I
here say that the latest reports that
we have received from a high level
enquiry commission that the Planning
Commussion sent out to these areas
are somewhat better than previous
reports, 1 e., about the damage done in
U.P. and other areas. By and large
they indicate that the damage done is
round about 35 per cent. Previously
the figure was 50 per cent These are
all estimates, but they are fairly care-

ful estimates.
\

Now, you are aware of this difficul-
ty. Some hon. Members say the solu-
tion 1s doles to large numbers of peo-
ple. I would venture to say that we
should make a rule that doles should
never be given; never I say, except
naturally to the infirm, to children
that is a different matter—but able-
bodied people should always be given
somg¢ kind of work. The work may
not be economic, that is a different
matter, but it is good from the point
of view of our economy and is good
from the point of view of self-respect
and self-reliance of the individual.

Here we have to face a situation.
Let us take Bihar. Immediately what
can you grow before waiting for the
next big crop? What short-term crop
can you grow?—does not matter what
it is, potatoes, bananas, some kind of
grain, because in a crisis like this....
Some Hon. Members think it amusing
for me to say potatoes and bananas,
but what are the alternatives, I put it
to you? If we have not got enough,
the alternative is to buy food abroad.
Either we grow things in the county,
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or we buy from abroad, because no-
body is prepared to allow our people
to starve.

Acharya Kripalani: Bananas even
today are dearer than foodgrains.

Shri Jawaharial Nehru: If 1 may
suggest, if a village grows bananas
and eats them, they are neither dear
nor cheap. It is their property which
they can eat.

However, that is not the point.
Here you do not bring in market
economy in these matters. It is a
question of growing for consumption.

Take a short-term crop. We should
do everything, of course, for the
long-term crop, whether it is rice or
wheat or whatever it is. That is
admitted, but we cannot wait for
the long-term crop. We want some
short-term crop. How can we do it?
There are some things which you can
grow in six, seven weeks' time pro-
vided you get a little water. Where
do you get the water? How
did people do things a little earlier
before these wonderful machines
came into existence? They dug
kutcha wells. The villagers did not
send a deputation to the Planning
Comumnission, the State Government
or the Central Government. In
Bihar it is a well-known {fact they
dug kutcha wells. In the olden days
it cost them Rs. 5; may be it costs
them Rs. 25 now, I do not know.

An Hen. Member:

Rs. 200 now.

Shrl Jawaharial Nehru: This
depends on how near the water is,
obviously. If the water, as in parts
of Bihar, is eight feet below the
surface or ten feet, then it is easy.
You dig a kutcha well, get some
water immediately from it. The
well will not last more than a season,
I admit it. Does not matter. You
get water for the short-term crop
irmmediately, and for the next season
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it is not completely destroyved. You
can revive it or make it pucca, that
is a different matter. Make a sheoct
channel from the river. This thing
indeed iy being done. We talk again
about a big canal system, but make
short channels or cansals of water,
kutcha channels, twa, three ar four
miles out from the river. These are
things indeed which are being dons.
Acharya Kripalani perhaps is net
aware of the fact that this is being
done actually with success.

Dr. Ram Subhag Singh (Sasaram):
He has not seen his constituency.

Shri Gajendra Prasad Sinha (Pala-
mau): In his own constituency these
things are being done.

Shri Jawaharial Nehru: I should
like the House to consider how much
we have changed in our mentality
when a simple proposal for seif-help
evokes laughter. It is an extraordi-
nary state of affairs.

Take this gram dan movement. I
do not pretend to understand all the
philosophy, all the background of
the gram dan movement. I do not
pretend to agree to every item in it,
but I do fundamentally and absolute-
ly approve of it, and think it is
worthy of commendation and every
help because principally it relies on
self-help and co-operation between
the villagers. 1 approve of it, I

want to help it in every way. And
it is this attitude that all my
life and Acharya Xripalani's life,

most of it, we have learnt, many of
us learnt this principle of relying on
ourselves as an individual, as a
group, as a village, as a community,
as a country, in the old days when
we fought for the freedom of India.
Now, what has happened? Has all
this vitality ocozed out of us? Are
we only expecting Government to
do things? Criticise Government by
all means, I am not trying to defend
the Government, but I say in the
final anslysis the growth of India
depends on the grawth of the
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villages, Ot course, you want

steel factories, but in the final ana-.
lysis growth depends on the growth '
of rural India, that means the growth

of the villager and the villager be-

coming self-reliant, self-dependant

and co-operative—on the develop~

ment of the village panchayat, on

the development of the village co-

operatives. Both these things are

fncluded in the community develop~

ment schemes.

These are the basic approaches
spart from the big schemes you
undertake of iron and steel plants
and river valley development. Those,
eof course, are in a different category,
but this is utterly important, and it
is important from the point of view
of agricultural development, of food,
of greater food production, because
regardless of any Government which
might be in authority or Dower,
these are hard facts of life—for
example, we have to increase our
food production, because not only is
the population increasing in India,
but consumption is increasing per
capita. Remember that per capita
consumption is also increasing. Peo-
ple get more money to spent, they
eat more—and a good thing too. On
the other hand, population is increas-
ing—arprart from the normal increase.
It is increasging more rapidly than
normally, now. In other words, it
fs increasing, because people die less.
In other words, health conditions are
improving. (Interruptions). Health
conditions are improving. These are
statistics, and I can supply the sta-
tistics if the hon, Members want.

Now, take Bengal. Here is a coun-
try afflicted for generations with
malaria. Malaria is gradually be-
coming a thing of the past. It is a
tremendous thing. It is a big revo-
lution in people's lives, which you
can imagine. We do not discuss here
the eradication of malaria, the big-
gest thing that has happened in
Bengsal or in India. Now, it is not a
Question of curing an ordinary indi-
vidual by taking him to a hospital
But gl! these things have added to
this increase by lessenimg the death
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Anx Hon. Member:
also.

Improvement

Shri Jawaharilal Nehru: I am anl
looking at this from this point
view. In the last census, our popii-
lation increase was, I think, 1'5 per
cent. per annum. Now, not because
the rate of population increase has
become higher, but because the rate
of death has become lower the popu-
lation increase is nearly 2 puor cent
It is very heavy. And you can ima=-
gine, in the vast population of Iudia,
2 per cent. per annum becomes 30
per cent. in a ten-year period.

And you can only meet this obvi-
ously either by limiting' population
increase or by far greater produc-
tion or both; and jt is not merely a
question of food production; it is a
question also of employment and all
those. Obviously, I am not going
into this matter. But what is called
family planning or  birth-control is
of the utmost importance to meet
with these problems. It is not, as
some people imagine, a joke to talk
about birth-control and family plan-
ning.

Acharya Kripalani: Are all those
who refuse to die in time accentuat-
ing the food problem? :

Shri Tyagi: Married people are
dying more.

Shri Jawaharlal Nehru: et us
take the problem in Eastern UP,
Gorakhpur, Deoria, Ballia and in
Bihar next door. It is geographical-
ly a heavily populated areg—terri-
ble; in Ballia, it is one thousand per-
sons. Of course, in South India too,
there are very heavily populated
areas. But I am referring to this
drought area for the moment.

I should like to pvt before ths
House another aspect of this question
also, how a certain lack of interest—
or whatever the reason msay be—has
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led to the cutting down of forests in
the past, and I think this is having
a very serious result on the rainfall.
Now, if you read the newspapers or
have personal experience, you might
have found that in parts of Bihar,
in parts of Eastern U.P., the rain
that came down recently came down
in terrific downpours. It did not rain
at all; then, there was a terrific down-
fall. Then it does not rain at all. So,
there is drought.

This is a typical sign of semi-desert
conditions, because the temperature
changes so much in a desert between
hot and cold that rain comes down
in tremendous volume at the same
time, and then it does enormous
injury. You cannot benefit by it
Now, something of that kind was
noticed—not the same kind in the
downfall in Western Bihar and the
drought area in Gorakhpur etc. That
is, dust bowls are being created.

So, the question of reafforestation
is of the highest importance. We
started about three or four years ago
with this tree plantation or Van
Mahotsava, which became a it of
ritual, for a certain day some people
doing something. No doubt, it has
done some good. But 1 do submait
that 1s a very serious matter. It is
not a question of planting an odd
tree but planting whole forests,
because otherwise the rainfall does
not come down 1n a normal regulat-
ed way, but as a heavy downpour: 1t
comes down all together, and spoils
the harvest by erosion and other
things, and it does not come when it
is wanted.

Reading the reports of the speeches
made here on the last occasion, 1
noticed a particular speech by one
ot our colleagues, who to our very
great regret, is no more, Shri Sait
Faiz Tyabii, who particularly laid
stress on this question of forestry,
and very rightly so. And it is partly
because this matter was brought to
my mind when reading his speech
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that I have laid stress on it, apart
from the fact of its high importance.

Now, we are facing,
know, a difficult foreign exchange
situation. Nevertheless, 1 would ven-
ture to say that now or hereafter,
the more important thing is always
internal resources. Internal resources
do not meet foreign exchange; 1
admit that; but the whole basis is
internal resources, And I do not
weant people to run away with the
idea that the foreign exchange situa-
tton being met, everything is met.
The foreign exchange situation will
be met, or partly met, or whatever
it 15, after a year or two, when we
pass this period. But the internal
resources question remamns today,
tomorrow and the day after, and all
the time.

as you all

In so far as the internal resources
are concerned, I am not for the
moment talking about taxation etc.
Of course, that 1s the principal way.
Then, there arc these loans; there are
savings etc¢, which are of high
importance.

Again, I go back to what I began
with, the self-help movement I have
received reports of a verv considera-
ble amount of self-heip, crores of
rupees of work having been done
and cash even being collected by the
villages. Ultimately, it is this capa-
city for doing things for oneself, this
capacity for all of us and others,
apart from taxation and subscribing
to loans etc., which will add to the
resources at our disposal, and there-
by somewhat lessen the strain and
tensions that exist.

The House knows very well that
the very difficulties that face us today
are the difficulties of a dynamic eco-
nomy, of an advancing economy, of
progress. They are not difficulties of
stagnation. Those are the bad diffi-
culties, the difficulties of stagnatiom.
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People criticise sometimes and they
say that the private sector ran away
with us in regard to foreign
exchange, in the last few years, and
that is one of the reasons for our
difficulties about foreign exchange.
Well, that is partly true. But really
that is not a very important element
in it. It might have been less. By
stopping some private sector deve-
lopments, we could have saved some
crores undoubtedly. But I do not
think it would have made a major
difference. But we should be care-
fu]l about this in future, not because
it is private sector, but rather because
the thing for which it is spent may
not have had a high prierity. The
money should be spent for a higher
priority.

But 1if that is one criticism of the
private sector, there is another cri-
ticssm which has often been made,
and that 1s that the private sector
does not piay its part properly, does
not go ahead. 1s not dynamic enough,
1s not enterprising enough, does not
do this or that. Now, as a matter of
fact, what w¢ have seen is a little bit
too much of enterprise on the part
ot the private sector, not lack of
enterprise. What might have happen-
ed 1s that the enterprise may have,
been directed, if you like, not in
wrong channels, but in secondary
channels. 1 am prepared to admit
that. But, anyhow, you will admit
that the private scctor has shown a
good deal of enterprise in  going
ahead in this way. Anyhow, there
is no doubt about it that in future,
we have to be very careful that
money is spent on things of first
importance and not on others unless
we have something left over.

13.08 hrs,

People talk about our toning down
our programme and the rest. Inevi-
tably, to some extent, one has to
shape things, rephase things and we
thought of that even at the time of
first ushering in the BSecond Five
Year Plan. But the whole purpose
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?s to gain a certain momentum and
if you gain that momentum and then
stop the thing, it 1s harmful, apart
from the tact that you cannot again
gain that momentum til) you go
through the same process again.
Thercfore, 1t is of vital importance,
whatever minor things you may
prune here and there, that the
momentum gained should not be
lost and we should go on 1in a major
way.

Many things have happened since
we discussed this matter on the last
occasion. Among those things 1s one
thing which 1s not in India, some-
thing which is not of any direct
consequence 1 our economic situa-
tion  That is the launching by the
Soviet Union of what 1s called the
Sputnik, that 1is, an carth satellite.
This has affected people in various
ways and most people are, of course,
interested in it. The fact that the
Soviet Unionh did it is a compliment
to the high development of its tech-
nology. But, there is no doubt, of
course, that in a few weeks or a
few months you will see the United
States doing it too; and so may be
other countries.

But the immediate point 1s, who-
ever does 1t, this brings very much
before us this tremendous factor of
the pace of development of modern
sclience and technology. It 1s terri-
fic—this pace of development—and
1t is obvious that this development
of technology influences our livesall
over the world, not immediately, but
influences it powerfully. It influences
our ways of living, our ways of con-
tact, our ways of travel; our econo-
mic organisation and everything is
connected with that, just like the last
industrial revoiution which took
place in Europe—which began 200
years ago—has powerfully changed
life, certainly in Europe and Arerica,
but really all over the world and, in
fact, we are trying to catch up to
some extent with that revolution
here.
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This is something which is equally
revolutionary. It shows that the
atom bomb which is so revolutionary
and the development of atomic energy
which is now taking place is likely
to lead to far-reaching resuilts. So,
1 want this House and the country
to remember in what a tremendously
revolutionary age we live from the
technological point of view and
because of that our theories, peliti-
cal, economic, national, internmational,
all are affected by this technoiogical
advance. It affects everything. And
many a theory which was a good
theory in the past may be out of
date and bad and inappropriate in
future. Therefore, we have to get
abreast of these things, in our think-
ing at least if not otherwise.

I am glad that in this question of
atomic energy development, India,
considering everything, has done
fairly well. We have some able
scientists and what is much more we
have a considerable number of very
promising young scientists, hundreds
and thousands of them coming up,
especially in the atomic energy field.
Of course, we do not think of com-
peting with the great powers in this
matter; but, nevertheless our pace of
advance has been considerable. We
even now have to give thought to
atomic energy for the production of
power for civil use because power
ultimately is the test of what you do.

Somebody, 1 think it was here, in
the course of a question today re-
ferred to the waste of cow dung. I
was irreverent enough two years ago
to call this age in India the cow dung
age because it is astounding when
we see that 75 per cent. or more—I
am not quite sure—of the total power
consumed in India today comes from
buming cow dung. It shows how
backward we are in this matter.

All our major power resources,
thermal stations, hydro-electric sta-
tiong and like are just a handful of
what we want and it is calculated
that we have hundreds of millions
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of tons of coal and we have many
unexplored power resources gnd
hydro-electric power. But, if we uge
our coal, let us say at the rate the
United States is using it, all our
hundreds of miilions of tons of cgal
will disappear in 30 years’' time, Of
course, we are not going to use it at
that pace hecause we cannot. That
is another matter. I do not know
what we will do after 10 years or
20 years. Therefore, it has become
of the greatest importance for us to
search for power supplies and atomic
energy is obviously one that is indi-
cated in the present conditions.

Even now we have to consider
putting up power stations for civil
use with atomic energy. I merely
mention this matter not because it
affects our present econcmic situa-
tion or the food front or anything
but in order that this House and the
country might keep in mind that in
this very revolutionary age that we
are living, science and technology
and their offsprings are more impor-
tant than almost any theory you
might hold. Old or new theories
could be derived from them and not
impose themselves on science and
technology and that any kind of plan
that we make is not a plan for two
years or 5 years. Of course, it lis;
but in the womb of those five years
lies the plan for the next five years
and the fourth Five Year plan. You
do not have a sort of finishing it the
fifth year and starting afresh in the
third plan. It is a continuous pro-
cess like life itself—planning for the
economic life ot a nation—and there-
fore it is of the utmost importance
that in our plan today we are not
only doing the big jobs that we wish
to finish in this Plan but we are lay-
ing the foundations of the Third Five
Year Plan and possibly the Fourth
Otherwise, we will be hung up and
there will be many things that we
have done which will not be able
to be used fully because something
else has not been done which is of
oreat importance,
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This is where the necessity and the
need of perspective planning comes
in. We plan; but perspective plan-
ning means that ultimately we are
planning at the same time for 10
years later or I5 years later. Many
of these schemes take more than five
years for fruition and we have to
plan today. If we plan, as we do,
for a machine-making plant, unless
we have a machine-making plant we
cannot make our machines—and we
are depending on others—and the
plant takes shape gradually, parts of
it or in an integrated way and we
nave to lay the foundations of it today
which would really work out in the
Third Five Year Plan. We have to
keep all these things in view. No
doubt, we have made mistakes and we
shall make mistakes. But there is no
other way and we welcome the fullest
consideration of this problem by this
House and the country.

I am glad that since this debate
last time the country has been full
of discussion on these matters, the
newspapers even. That is a good
thing because we want the hundreds
and millions of people to think about
these matters because it is only
through their help, in the village or
town or city, anywhere that these
things will take shape, not by a
decree of the Planning Commission,
not by Government or even by Par-
liament unless it is given effect to by
the country.

Acharya Kripalani: Mr. Speaker, it
is rather difficult to talk about this
Plan. Whenever one tries to paoint out
the drawbacks of the Plan, one 1s
accused of hampering the country’s
economic’s progress. If, therefore,
today I offer any criticism, it is
that a better and more scientific
approach may be made to our future
planning and mistakes made in the
past so far as it is possible may be
corrected.

Thisisnottheﬂrstumeth;at’lam
speaking on the Five Year Plan. Last
Year when the Plan was discussed 1
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I considered to be its defetts. Aguin
in last May, I spoke upon. the Plan an
the Address of our President. On both
these occasions, I pointed out that the
Plan was not scientifically drawn. I
said that it was mechanically drawn.
The plan frame was drawn under the
overail direction, if I mistake not, of
a statistician. It is easy for a statis-
tician to make a plan. He plans for
sO many #additional tons of steel, so
many kilowatts of electricity, so many
engines, so much food and so much
other things. Then he also finds out
how much money will be spent on
each item. He then calculates how
much will come from the taxes, how
much from deficit financing, foreign
borrowing and home borrowing. The

two sides are made to square.

Once a statistician, because I hap-
pened to be in the Opposition, told
me that I should keep a plan on
behalf of my party before the coun-
try. 1 asked: how can a party which
15 not in power, which has not got the
necessary experts, engineers and
technicians, form a plan? He told me
that it was very easy. You allow me
to do it and I will do it—he said. This
is how I am afraid our Plan was con-
ceived or at least what they call the
Plan frame was conceived.

We were advised about this Plan by
foreign experts. These foreign experts
came from Eastern Europe where also
they have pianning. Those people were
experts about planning for heavy
industry and planning for the next
possible war. They do not care in
their planning as to what happens to
the people in the meantime and what
happens to their economy. Some of
them, or at least Russia, has carried
out its plans and it has eminently
succeeded. But so far as consumer
goods are concerned, they have all
miserably failed. Poland and Hungery
have miserably failed and they are
re-shaping their plans so that there
may be a balanced planning, in food
and agriculture, big industry and
consumer indusiries. Here aiso, there
should have been a balance between
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the production of food and our indus-
trinl advance. 1 am very glad to note
that the Prime Minister has said that
everything primarily depends upon
food, that all our planning will depend
upon foaod.

In the Plan as it was drawn, we
were told that the food increase would
be to the extent of 15 per cent. Alter-
wards the Prime Minister corrected it
and said that it would be 40 per cent.
Not only that. He told us that we will
be able to export agricultural pro-
ducts in order to get the very greatly
needed foreign exchange. He has said
that we were very optimistic and we
were delighted. We did not calculate
properly. Who was delighted? It is
the Government, the authorities who
told the people that the First Plan had
succeeded and that we were self-
supporting in food. 1t 1s the Govern-
ment that did not take into considera-
tion that 1t was the two good monsoons
that brought about the easing of the
food situation. Therefore, they mis-
guided the peopls. Now, what do we
see today? The food position appears
to he very depressing. There are
famine conditions in three or four
States. The prices of foodgrains are
rismg. 1 do not know who calculated
that we would be able to increase our
food production to the extent of 40
per cent. and gain foreign cxchange
from that 1 am afraid that our plan-
ning has not been very scientinc.

When the Plan 1s not scientific, a
doubt begins to rise in the minds of
the people whether it would not be
better to have a couple of years of
respite from planning. This, the
Prime Minister considered, was a very
absurd and a very foolish proposition.
There are more countries that are
doing without a plan and there are
less countries that have plans. It is
China and the Eastern Europe that
have a planned economy and all the
other countries in the world have no
planned economy. 1 do not see what
absurdity there is if a person says:
let us have two years’ rest and allow
the economy to take its natural course,
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as it is tgking its natural course with
8 very slight regulation in other coun-
tries. I see absolutely no absurdity,

Shri Tyagi: That will be more

socialist perhaps.

Acharya Kripalani: May be socialist,
I do not know. But I can tell You that
the countries that have no plan are
more socialist today than the coun.
tries that have a plan. 1 will tell you,
if you do not mind, a story. It may
be a story but it is worth hearing. In
Western Germany, when a Jabour
leader was asked: what 1s it that
labour needs today, he began to think
and after a while he said: labour
today needs ‘parking space’ 1 assure
you that the standards of living in
Western Europe and the equality that
exists in Western Europe are greater
than the socio-economic egquality that
exists in the Eastern Europe. They do
not have thus kind of planning You
may plan, but I can only say that it is
not such an absurd proposition if a
person in the Parliament gets up and
says, let us have two vears’ respite to
take into consideration all the factors
and again think in other terms if it is
possible, If after two years we think
of another kind of planning and
further planning is nececsary, we may
do s50.

I have said that there is no co-
ordinated directien t0 our ecanomy,
and wherever I have seen planned
economy there are at least three
conditions of planned economy. There
is strict regimentation. No plan has
ever  succeeded without striet
regimentation. Even the plans that
have failed had very strict regimenta-
tion What is the meaning of this
‘regimentation’? It means that there
must be the utmost economy, there
must be the wutmost austerity and
there must be efficiency.

So far as economy is concerned, I
talked of it on a previous occasion.
So far as susterity is concerned, 1
think it iz cruel to ask the pecple, the
masses of India, to have any further
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austerity. Austerity can come only
from those whose stomaches are full
and over-full, whom food injures
rather than helps. But to ask the
common people to undergo austerity
any further than what they are under-
going today would be cruel. So far
as austerity in other classes is con-
cerned, it is conspicuous by its absence.
It is these classes, even if the poor
were to squeeze themselves further,
that have to make the example. The
Prime Minister rightly said that we,
naming me and himself, relied before
independence upon ourselves. I humb-
ly say that we relied upon ourselves
but the masses relied upon us. We
have to give a direction. We have to
show the way. We have to undergo
austerities ourselves. And, then, they
did do their bit and that bit was
greater than what we could have
done. May I suggest that if there is
to be austerity, if there is to be
efficiency, if there is to be economy,
it must proceed from the leaders of
the people.

So far as efficiency is concerned, I
have only to give one example. This
Rourkela steel plant is behind time by
one year But I am sorry to say that
the plans of the planners are chang-
ing so rapidly that nothing has yet
been done. I hear that -contracts
have not yet been finalised. 'There
was partnership between a Waest
German firm and our Government. I
hear that partnership no more exists,
and other steps have not been tzken
to expedite the work, This 15 our
efficiency.

Efficiency also is “shown by the
priorities that are given in the Plan.
I hear the priorities are such that
today, when the Prime Minister and
the Finance Minister are anxious to
save the core of the Plan, they have
already begun certain projects which
they cannot stop in the middle. 1
entirely agree with the Prime Minister
that you cannot stop these things in
the middle, but how is it that things
of less importance got priority over
things of greater importance, that they
proceeded with the work and you can-
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not get out of there. This is the now
position.

I say that even in the Plan there was
no conception of priorities, that certain
mmportant industries that formed the
coke of the Plan should be taken up
first and everything else should be put
aside for one or two years to be done
at leisure :

Again, 1 submit, there have been
minimising of the financial require.
ments of the scheme. For instance,
there is the railway expansion. The
railway expansion would naturally
cost much more than is provided for
in the Plan. The coal production
would cost much more than is provi-
ded for in the Plan. I do not know
why there is this under-estimation of
money to be spent. That is also one
of the defects of the Plan.

It is very strange that we should
not have known our financial position,
what it would be even one year after
the Plan. I think it should not have
been difficuli for our Finance Minis-
ters to know what the foreign
cxchange position would be. But, so
far as I remember, in 1855 and 19586,
when our present Finance Minister
was not in his present exalted position
but was only the" Commerce and
Industry Minister, he went on indis-
criminately giving import licences.
One day I had a talk with him, neot
in this House but outside the House,
and he hold me that I do not know
any economics. The economics that
he knew and that he told me of
was the economics of laisez faire and
free trade. “Why should not import
licences be given? This is a free
country and everybody is free to
purchase what he likes.” these were
his economics when he was, I humbly
submit to the Prime Minister, the
Commerce and Industry Minister.
Today he sings another tune as
Finance Minister. If this is our posi-
tion, how can our planning succeed?

We could not foresee t.hinﬂ and
we have been going from one extreme
to another in the pattern of our
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foreign trade. In 1955-56 we had a
surplus trade balance of Rs. 4 crores.
This year the deficit is of Rs. 300
crores. How can such oscillations
take place in the course of one year?
It is ridiculous for a country whose
economy is developing to have a
surplus trade balance, but it is still
more senseless to undergo a reckless
deficit. Not only that, there is the
inflation that exists here. We could
have guarded against that inflation,
but we did not guard because we
threw open the flood-gates of foreign
imports, among other things. I do not
think any country in Europe suffered
more on account of the last war than
India. But the sufferings of the
Eurcpean nations were on the surface.
Their factories were destroyed; their
houses were destroyed; their people
were killed. Everybody could see this
destruction wrought by war. But
there was a greater destruction in
India and very few people saw it
This was the destruction that was
vonsequent upon inflation. We had an
inflation of 300 to 400 per cent. and
when we came to power, instead of
curing that inflation, we have been
adding on to it. Nothing can be more
impoverishing to the common people
than inflation. This inflation 15 grow-
ing and we are asked to pay more
and more taxes. Where is the capa-
city of the people, 1 ask, for paying
more and more taxes?

We have been having huge expendi-
ture on heavy industries and the
consumption goods are less and less,
espevially food. This creates greater
nflation. The total impeort of food so
far has exceeded the total provision
of imports in the entire Second Five
Year Plan. The problem of foreign
exchange also has been accentuated
by this immense amount of food that
we have been obliged to import.

The technique of plan-making
~:ems also to be defective. The Min-
istries submit their plans to the Plan-
ning Commission, who after much
baggling cut * down their financial
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allocations while keeping the physical
targets in tact. When the railways
repeatedly protested that this could
not be done, they were asked to spend
the entire money within three years
and then their case would be review-
ed. So far as food is.concerned, the
Prime Minister has fold us that we
must depend upon ourselves, that
without self-help we cannot succeed
and he has also told us that unless we
have co-operatives, we . cannot
altogether solve our food prohlem.
May I humbly suggest when the 13
per cent. target of increase in food
was increased to 40 per cent., no
finances were provided for that? No
finances were provided.

I know that in other countries co-
operation has not worked except when
Government has made iarge sums
available for it. Our villagers are
unpoverished; they are 1n perpetual
debt. If you want to give them good
implements, good seed, and if you
want to give them good co-operatives,
the co-operatives must have funds., I
have seen 1n other countries, co-
operatives get every sort of facility
from the Government before co-
operation is started. Co-operative
farming is prospering because credits
are given to it and money is given to
it. I have heard that a plot of 5 acres
of land receives a grant of £ 1,000.
It 1s only when money 1s provided
that co-operatives can work.

The Prime Minister reminded us of
the gramdan movement, and I am
intimately assocjated with it. I called
Anna Saheb Sahasrabudhe and told
him, “I saw in foreign countries large
amounts of money being granted
before a co-operative could succeed.
You are working in gramdan villages.
What is your experience?” He told
me, for 7 acres of land Rs. 300 of
capital will have to be invested every
year for three years; and after three
years, after Rs. 900 are invested in 7
acres of land, in the fourth and fifth
year, the cultivator will be seli-
supporting only in food. If he ig to
proceed further, if he is to do poulitry
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farming o: vattle farming, much more

money will be required. This is what
I was told. I consider gramdan and
bhoodan as revolutionary movements.
1 asked only a few days back a
person who is intimately connected
with and who works in the bhoodan
movement, ‘“You have been in bhoo-
dan and you are now working in
gramdan. How will you reconsti-
tute the gram? Wherefrom will you
bring the money? Has Vinobha
Bhave considered this gquestion?” 1
want the Prime Minister to note this;
do you know what reply he gave? He
said, “Vinobha says, go on getting
land after land and village after vil-
lage and then the Government will be
obliged to give money for develop-
ment.” Government will be obliged
to give money but here we contem-
plate 40 per cent. increase of food
production and provide no money for
tt. We talk glibly of co-operatives
not knowing what enormous amounts
of money co-operatives need.

I think somewhere our thinking
goes wrong. It is not I who have not
the knowledge of my country, but this
knowledge, 1 am afraid, is lacking
sumewhere else. I yet do my khadi
work; I yet do my village work. May
be that some production has increased
in some community project areas, but
I say it has made no particular dif-
ference. I can say that the rich in
the villages have become richer, but
it has not affected the poor. That is
the report of other people also.

When the Prime Minister talked of
afforestation it took me by surprise.
In Europe I have not seen a place
where there is no forest. Every city
is surrounded by a forest. How do
these forests grow? In Germany no
body can fell a tree. If a man wants
to fell a tree, he has got to put in an
application and then a commission will
be appointed to see whether that tree
can be felled without disadvantage to
the economy of the country. I went
to Israel and they have created forests
in a desert in ten years’ time. Here
we have a symbolic afforestation
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An Hon. Member: Vana Mahotsava.

Acharya Kripalani: Vana Mahot-
sava and I know sometimes Rs. 600
were spent so that one Minister could
go and plant one tree, And what
happened to that tree, God alone
knows. We do only symbolical things.

I will give you another example
about this symbolical way of doing
things. I have seen that in every
country children are the first charge
on the Government. I have seen how
they are healthy and in other coun-
tries. But here we do not have bloom-
ing children. But we have a children
Mahotsava. We have already started
it. What 1s the date?

An Hon. Member: 14th of Novem-
ber.

Acharya Kripalani: Whether these
children are prospering and blooming
and whether they get enough food
does not occupy our attention. We
are only concerned with holidays. We
are only concerned with symbolic
things. Do you know what happens
on the Children’s Day? The poor
parents are oppressed to give them
new dresses on that day so that thev
may go to the utsava. We do not
know how these things are arranged.
Our girls are being insulted. We do
not arrange for them protection. 1
have not the least objection to the
children enjoying and enjoying freely.
But, first of all let us see that they
are properly fed, properly nourished
and properly educated; not that they
just go out for a holiday once in a
year and we satisfy our conscience.
If we really want to satisty our
conscience, we have to do the thing
that other countries have done instead
of merely doing them symbolically.
We are not able to do the things. So,
we do them merely symbolically. We
want to raise our economy. The
economy that was raised in European
countries in 100 to 150 years, we want
to do it in five years. I say that we

. cannot do it unless we impoverish the

people. Russia could not do it. Poland
could not do it. Budapest could not
do it. So, we also cannot do it. It is
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impossible. You want a man who is
suffering from inqigestion to be
brought up on Mughlai Pulao. How
can he digest Mughlai Pulao?
Gandhiji, therefore, said: you cannot
give Mughlai Pulao of big industry to
those patients. You can give them
small doses of industry. You can give
them the decentralised industry. You
can make them work they can do
with their hands. In China everything
is being done by hands. A congress-
man who had been to China recently
said that nothing i1s done by machines
there. Everything 1s done by hands.
There is no cattle in China. Every-
thing that is done here by the bullocks
is done by men there.

Shrl Tyagi: What is it?

Acharya Kripalani: Everything that
is done here even by bullocks is done
by man there. Why? It is not their
fault. They have no cattle. So, every-
thing is done by the hand and not by
machines.

What did I expect from the Prime
Minister today? What did the news-
papers expect and what did the peo-
ple expect? Not a criticism of
his criticism. What he gave us
was a criticism of his criticism. He
was replying to criticism. Where are
his proposals? What does he propose
to do?

Shri Radhelal Vyas (Ujjan): There
was no constructive suggestion from
you aliso.

Acharya Kripalani: Now the taxes
are given to the Prime Minister. When
you give them to me, I will show you
what I will do. You pay him crores
and crores of rupees every year and
you ask me to do things. Let him
vacate the chair; I will show you how
it is to be done.

Shri C. K. Nair (Outer Delhi): You
get the vote first.

Acharya Kripalani: Then why do
you ask such . . .
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An Hon. Member: Silly question.

Acharya Kripalani: I won't use any
adjectives. Why do you ask me such
questions?

You talk about self-help. The Cen-
tral and the State Governments take
money from their blood and then you
tell them: help yourself. You say
that they are burning cow dung. Do
you think it is a pleasure for a culti-
vator to burn cow dung? What have
you provided him with? Have you
given them little forests where they
can get fuel? Have you given them
coal? What have you given them?
You always complain that they are
burning manure. But, what can the
poor people do? They have no
resources. Give them resources. At
present, they cannot do anything. They
can’t work for eight hours a day. They
are exhausted They are in perpetual
indebtedness Whenever there is
drought, the Prime Minister will glibly
say that a well can be sunk for Rs 5

An Hon. Member: 5 annas.

Acharya Kripalani: It can be done
for five annas also if the water is one
inch below. When there is drought,
how can they get water?

I will now come to subsidiary food.
There was one Food Minister who used
to speak always about subsidiary food.
Mr. Munshi of blessed memory.

o% RIAAm qeew - ¥g "Eo@
agr 1
wrwtd garard - w3l WE, agi §
A AT AT E
Acharya Kripalani: He told us tc
take Moongfali. He also advised us
to take bananas. In India even a

middle class family cannot take
bananas.

Dr. Ram Subhag Singh: It is a
luxury.

Acharya Kripaiami: We expected—I
can say that at least I expected-from
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the Prime Minister that he would tell
us how the Plan is going to be worked
and how the finances are going to be
obtained and what schemes will be
given emphasis and what schemes will
be left aside. I wanted to know how
we are going to cut our coat according
to our cloth. We have been talking
only about foreign exchange. What
about the home front? Our savings
have dwindled to one-third. Am I
not correct?

An Hon. Member: Half.

Acharya Kripalani: Yes. It has
dwindled to half of what it was.

Mr. Speaker: The hon. Member
must have some idea about the time.

Acharya Kripalani: I am very
sorry. 1 only wanted to say that we
must have some realistic idea of the
country in which we are living and the
Plan should be according to our
genius, according to our circumstances
and, if I may say so, according to the
instructions and advice of the Father
of the Nation, who wanted us to plan
in a particular way.

Mr. Speaker: I am now going to call
Mr. Masani.

An Hon. Member: What about the
Socialist party?

Mr. Speaker: Mr. Mahanty has
spoken from that side. I will give
opportunities to as many members as
possible.

1.49 hrs.

Shri M. R. Masani (Ranchi-East):
Mr. Speaker, this House has waited
with anxiety for the speech that the
Prime Minister was to deliver this
morning. There were many things in
what the Prime Minister said with
which almost all members of this
House would agree. I myself found
that there were three or four aspects
of what he said which I would like
respectfully to welcome. I think we
all respond to the stress that he laid
end the highest priority that he gave
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to agriculture. Quite apart from whe-
ther that priority of his has a place
in the Secord Five Year Plan or not,
this recognition that the problem of
the land must come first is one that
is endorsed By all of us in this House.

I for one welcome the rather belated
recognition of the fact that the private
sector, as it is called, or the public
sector, as I would prefer to call it, is
the only sector that is delivering the
goods, and if any crime has been com-
mitted, it is not the crime of not show-
ing enterprise, but of showing more
enterprise than had been giten place
for it in the Second Five Year Plan.

Thirdly, I was happy to see that
consciousness or recognition is there
now on the part of the Prime Minister
that, to quote his own words, “with a’
little more careful planning, the stress
on the people of this country would
have been somewhat less”. 1 res-
ponded, Sir, also to his stress on self-
help. If he had been here, I . would
have taken the liberty of telling him
that if the people of India are turning
away from the concept of self-help,
which Mahatma Gandhi placed before
them, it is because of the policies of
his own Government. The policies of
a Government which are based on
bureaucratic State Capitalism are not
calculated to bring out the qualities of
self-help which he wants our villages
and our common people to show.

Self-help only comes when the
qualities on which it is based are given
recognition and encouragement. What
are those qualities? Those qualities
are the qualitieb of enterprise, of hard
work, of taking risks, of trying to
improve the condition of onesell and
one’s family, to get a little more for
one's children and oneself than people
round about: have.

What incentives have been provided
by this Government to encourage hard
work and enterprise among the peo-
ple? On the contrary, I make bold %o
say that, by and large, the policies of
this Government, whether in the fleld
of agriculture or of industry or trade,
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have been such as to discourage enter-
prise, hard work and the eapacity to
take risks, The policy of spoon-feed-
ing the people, of expecting the
ma-bap sarkar to do everything for
them, from producing steel, to pro-
ducing fertilisers, to producing various
other things, is not a policy which
evokes the sentiments of self-help and
self-respect among the people.

Therefore, while 1 agree entirely
with the Prime Minister in saying that
what this.country needs above all is
the spirit not of wanting Government
to do things for us, but of doing things
for ourselves, Government will have to
change their policies quite radically
before they evoke these qualities of
self-help which we all want to see.

Now, Sir, in the brief time that we
have, 1 would like to place before the
House three outstanding facts with
which we are faced and three priori-
ties which I venture to suggest. The
first fact is that of inflation. This
inflation has been proceeding for quite
a long time and nobody has denied its
existence.

{SERt BARMAN in the Chair.]

The Finance Minister and the Plan-
ning Minister have both admitted that
this is not an accident, that this infla-
tion is a consequence, and a direct
consequence of the Second Five Year
Plan. Mr. Nanda, in his opening
speech in this debate said:

“The major explanation is....
what we have done ourselves. It
is the steadily gathering momen-
tum of the Plan and something for
which we were not quite prepar-
ed‘”

May 1 ask, Sir, why we were not
prepared for this? It is not as if no
voices were raised pocinting out that
the Planframe and the Second Plan
were inevitably going to create infla-
tion in this country. May I remind the
House, 8ir, that one of the Membera of
the Planning Cosmmission, Mrx. K. C.
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Neogy, had the prescience and the
courage to voice this view to the point
of what came to bes called almost a
minute of dissent to the Second Five
Year Plan, because he realised that
this consequence was going to follow.
Is it not also now time to pay a tribute
to that lonely member of the Panel of
Economists, Prof. B. R. Shenoy, who
also had the wisdom, compared to the
remaining twenty who were blindly
led into the fold, to point out that the
deficit financing contemplated in the
Plan would inevitably raise prices and
create inflation in this country? So,
warnings were not wanting. But the
warnings were ignored, because the
voice of false prophets and quack eco-
nomists were listened to. People who
talked of “physical planning” and
slogans taken from totalitarian coun-
tries were listened to rather than other
economists and trained.administrators.

Recently, one of the fathers of this
Plan, Prof. Mahalanobis, wrote an
article in the New Age, the journal of
the Communist Party of India, in
which he made this interesting state-
ment:

“Socialist transformation re-
quires the concurrence, and sup-
port, voluntary or otherwise, of
the persons affected by each deci-
sion.”

What, Sir, is involuntary support?
What kind of involuntary support
from the people of India does this
gentleman expect? Considering that
the article appeared in a communist
journal, considering that it accepted
altogether the methods of communist
China, it is quite clear that the kind
of support which Prof. Mahalanobis
expects is that secured by terror and
secret police, And yet, these were the
people whose judgments were listened
to rather than people like Mr. Neogy
and Prof. Shenoy.

If there is inflation today, let us
accept the fact that Government and
its Plan are alone responsible for it.

Now, Sir, the Finance Minister while
introducing his Budget and in parti-
cular his exciss duties claimed that the
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effect of those excise duties would be
counter-inflationary. At that time,
speaking in this House, on the 28th
May, 1 toock the opportunity of saying:

“I am sorry to be a pessimist
and I hope the Finance Minister
will prove right. But I venture
in all humility to express a fear
that the result of this taxation, in
the context in which it has come
alongside of a large dose of deficit
financing, is going to set in pro-
cess the very vicious spiral of
inflation, rising prices, rising
wages and rising costs which he, 1
and all of us are so keen to avert.”

Now, what are the developments of
the last few months and what have
they got to say on this point? The
rise in the general price index from
the time when 1 made that speech in
this House, from May up to August
1957, is no less than 29 per cent, a
very steep rise in a few months. If
you take it commodity-wise, you find
that the index figures have risen as
follows—-

Rice from 666 to 683
Wheat from 541 to 548
Sugar from 280 to 309
Coffee from 618 to 648

Fuel, power,
lighting, lubri-
cants, etc., from 109 to 114

So, in spite of the excise duties
which were claimed to be counter-
inflationary, in spite of all the efforts
of Government to mop up purchasing
power, inflation has been proceeding
at a galloping pace since the Budget
was introduced, and unfortunately my
pessimism has been more justified
than the Finance Minister’s optimism.

That in the first glaring fact we
have to face, and its implications are
very unhappy, because inflation is
both anti-social and anti-socialidt in
its implications. It helps people who
live on speculation; it oppresses people
who have fixed incomes and salaries;
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it takes away the money from the
pockets of the poor and puts it into
the pockets of the rich; it discourages
thrift, savings and investment; it
encourages consumption and hoarding.
These are the consequences of a policy
which was wrong from the start, of &
Plan which was mistaken from the
start, implications that could have
been avoided if better planning and
more cautious planning had been
undertaken.

The second important fact is the
food shortage. The Congress Work-
imrg Committee have said that the
deficit is one of “only 10 per cent.” I
did not know whether to laugh or to
weep when I read that it was only 10
per cent. Only 10 per cent. of what?
Only 10 per cent. of a total foodgrain
production of 68'6 million tons in
1958-57. That is a deficit of 7 million
tons of foodgrains. This is not a
thing to which the word “only” can be
applied. It is something terrific; it is
something very alarming; it is some-
thing that calls for a sense of urgency
wh'ch 1 missed from the Prime Min-
ister’s speech. If this House is to do
its duty by the people, it has to bring
a sense of urgency to this" terrible
situation in which we find ourselves
today. That sense of urgency I want
to know is it there? Why do I say that
7 million tons is a very big deflcit?
Let us see how much we imported into
this country in the years when we
imported more than any others. QOur
highest foodgrain imports were during
the years 1847 to 1851, Let us see
how much we managed to import. In
284 million tons, in 1049, 3-62 million
1947 it was 2:37 million tons, in 1948,
tons, in 1950, 2-09 million tons and in
1951, the higest figure, 4:68 million
tons. In the very peak year of import
of foodgrains, we were able only to
get together 4} million tons from
abroad. Here, we are faced with a
deficit of only 7 milllon tons. Whesre
is that food going to come from?

14.80 hrs.

What are the implications of this,
again? It means, on the one hand,
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distress and starvation. Secondly, it
means that we have to impose con-
trolg in a vain effort to control the
situation. What is the result of con-
trola? On the one hand, we want a
I8 per cent. increase in food produc-
tion. Are we providing the incentives
for increased food production? The
only incentive to the peasant is to get
& better price for his foodgrains with
which to purchase the consumer goods
that he wgnts. There is no other
incentive. Our controls are directed
exactly to the opposite end: to deprive
the peasant of his higher price, 3o
blame the peasant for hoarding when
he is doing nothing more than an
imtelligent self-interest point of view.
dictates, of trying to get the best price
for his products. We all try to get
the best price for our products. For
that, he is called a hoarder and Ordi-
nances and Bills are passed to sup-
press him. This, whatever the ethics,
is not going to bring more food pro-
duction. I hope, in spite of the Report
which has been placed on the Table
yesterday which we shall discuss
another time, we shall be very careful
in doing things, however well inten-
tioned, which may come in the way of
increasing food production that we all
desire.

Thirdly as the Prime Minister point-
ed out, increased import of foodgrains
means using up valuable foreign
exchange. Therefore, we come to this,
that unless there is a radical change in
Government’s policy, the 15 per cent.
increase that the Prime Minister
desires and we would all like to see
is not likely to materialise: certainly
not with the present policy.

The third major fact to which X
would like to draw attention is the
inadequate resources for our efforts.
The foreign exchange gap iz well
known to be one of Rs. 700 crores or
1,400 million dollars. 1 am told that
the hump is still to come, that the
deficit will still widen before it can
shrink. However, since the Speaker
has requested that we keep off the
topic of foreign exchange because of
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the motion that would be separately
debated, which stands in the name of
some of my colleagues and myself
from the Independent Parliamentary
Group and the Ganatantra Parishad, I
shall desist from any reference to the
foreign exchange gap.

What is more alarming than the
foreign exchange gap is the gap in our
internal resources, of which we are
not yet quite conscious, of which, I am
sure, by the end of this year we shall
all be talking. What is the gap in our
indigenous resources? What is the
crisis in Rupee finance which is loom-
ing round the corner? The target for
small savings was Rs. 100 crores a
year. In 1956-57 we managed to col~
lect Rs. .81.54 crores. In April to
October this year for which Agures
are available, the collection is only
Rs. 26.33 crores, a lower rate than even
last year when we fell short of our
target by Rs. 40 crores.

Similarly, the target of borrowing in
the Plan was Rs. 140 crores a year or
Rs. 700 crores for 5 years. The total
net loan subscribed in 1956-57.... (the
bell rings).

May I mention, 8ir, I am speaking
for a Group and the Speaker said that
they will have 20 to 30 minutes.

Mr. Chairman: What he said when
he was leaving the Chair was, 1§
minutes for each.

Shri M. R. Masani: In the begin-
ning when he announced the debate,
he said that spokesmen of groups will
have 20 to 30 minutes and others 10
minutes.

Mr. Chairman: Anyhow, the House
understands that so0 many Members
are desirous of speaking and it is only
one day that is allotted for this. Se
each Member should try to make his
observations briefly.

Shri M. R. Masani: 1 am afraid,
must have another ten mimutea, and
crave your indulgence.

1
1
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The borrowing target was Rs. 140
crores. The net loans subscribed in
the last two years were Rs. 180

crores, at the rate of Rs. 80 crores a’

year as against 140. It is not only
foreign exchange that we are short of.
We are short of internal savings to
invest in our Plan. These three facts,
in my view, call for a radieal
re-thinking on the part of the Govern-
ment,

The Prime Minister, this morning,
used phrases like “slightly” more
careful planning, “slightly” less. I
think this is under-stating the prob-
lem. He said there was no need for
radical re-phasing of the Plan. I do
not know about Plan. I will certainly
say that there is need for radical
re-thinking on the subject of plan-
ning. We have been very mistaken in
the last two years. Unless we get
back to a correct plane of thinking on
the subject of planning, we shall invite
further disasters on our country. 1
was very glad when, in beginning the
debate, Shri Nanda, the Minister for
Planning, showed a great sense of
realism in many things he said. One
remark particularly 1 would like to
quote from his speech:

“We have to do nothing which
would queer the pitch of subse-
quent phases of development.”

That shows the great danger of this
misconceived emphasis in our Plan
which might come in the way of our
future development, apart from doing
immediate harm. It is precisely from
the point of view of successful! plan-
ning that I am making a plea for
radical re-thinking on the part of the
Government and its Advisers. Mere
tinkering with this Plan will not do.

I wonder if the lesson has been
fully learnt? Are we prepared to
discard the fanciful concept of physi-
cal plamning? Are we prepared to
admit frankly the fact that we have
tried to put too much in heavy in-
dustry and neglected the needs of
consumer goods und of agriculture?
These are the two very patent defects
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in the Plan which, unless they are
put right will continue to plague us.

I was delighted this morning te hear
from the Leader of the Praja Socialist
Party a very realistic assessment of
what planning meant. He pointed
out that in the countries of so-called
planning, namely, Russiz, China and
communist countries of Eastemn
Europe, conditions are immeasurably
worgse than in the countries of
Western Burope where there is no
planning of that.particular kind. 1
think he has oversimplified the matter.
There is a certain kind of planning
in Britain, in the U.S.A.,, in Sweden,
in Switerzerland, in West Germany,
and so on. That ig minimal, essenfial
planning, real democratic planning,
leaving the laws of the market and
the enterprise of the people to find
vent. The kind of planning that
takes place in the communist countries
is not only inconsistent with demo-
cracy, but has failed to deliver the
goods to the people. We have to malce
a choice between the British, Scandi-
navian and American kind of plan-
ning and the planning of communist
dictatorship. Until we are clear on
this distinction, we shail continue to
find ourselves in the kind of mess
in which we find ourselves today.

What do I gsuggest concretely? 1
suggest three concrete things. One is
the elongation of certain portions of
investment in the Plan, as in the case
of the Steel works, and the curtailing
of certain other parts of the Plan.
That is a matter for the Government
and the Planning Commission to work
out.

The second is the creation of a
climate more favourable for foreign
investment. That is a matter for a
separate debate and I shall withhold
comment on it. But I would like to
say, having been in the United States
a few days after the misgion of the
Finance Minister, that he has done a
great job for the country in that
vizit. 1 did not meet any Member of
the Government there. That was not
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my function. But I did meet leading
figures in the world of industry and
banking and I can say that the way
in which the Finance Minister put
across the needs of this country and
the problems of this country and made
out a case for support without strings
on economic grounds has been a very
fine piece of work for which this
country should be grateful to him.
As one who has crossed swords with
him and will cross swords with him
again, I would like to pay my tribute
for the way in which he has tried to
get resources for this country which it
8o badly needs.

Thirdly, I think, above all, we shall
have to create a climate in this coun-
try whith provides incentives to hard
work and production and saving. If
the Prime Minister found that the
House was unsympathetic to his talk
ot self-help, as he said there was an
amazing cepacity to ask for help and
an amazing incapacity to help one-
self, what was the reason? It is
because, as I have said, of the pattern
of our planning. The State Capita-
list drift in which we are indulging
now is not one that brings ocut the
capacity for self-help. Acharya Kri-
palani referred to a country, West
Germany, which has managed, almost
outstandingly in this world today, to
golve its problems. Our Finance
Minister, during his visit to West
Germany met the great economic
expert of West Germany, Dr. Erhard,
who has been recognised for his great
service to his country by being made
the Vice-Chancellor or Deputy Prime
Minister of that country. How did
West Germany get out of a situation
a hundred times worse than ours,
with complete destitution, complete
destruction of industry and so star-
ving people? It did so because of the
wise leandership given by Dr. Erhard,
and 1 would like to conclude by telling
you in what that leadership lies.

In June 1948, Dr. Erhard as Finance
and Economics Minister terminated all
retlaning and ail price controls. He
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changed the tax laws by giving incen-

- tives to thHose who would build new

factories, by giving more tax incenti-
ves to ‘those who would find markets
abrogd and export goods from
Germany. This decision of his was
revolutionary. It startled not only
his own advisers but it upset the
British, French and American autho-
rities who were then in possession of
West Germany. Gen. Lucius Clay,
the American chief in Germany,
called Dr. Erhard to tell him that he
was very worried about what he was
doing. Gen. Lucius Clay said: ‘Dr.
Erhard, my advisers tell me this is a
terrible mistake you are making.” Dr.
Erhard replied: “General Clay, pay no
attention to them. My own advisers
tell me the same thing”.

And what has been the Tesult? The
result ig the phenomenal, magnificent
progress that West Germany has made
in the years since the war, which is
unequalled by any other part of the
world, capitalist or communist. We
see the result before our eyes today.
That was the policy of lowering
taxes, letting money fructify in the
pockets of the people, encouraging the
peasant, the professional man, the
businessman and the industrialist to
make more honest profit by putting
in hard work, by taking risk and
showing enterprise.

An Hon. Member. And American
aid.

Shri M. R. Mzasani: These are the
qualities which we need to encourage
in this country, and I can _suggest
no better model to our Finance
Minister than to draw inspiration from
Dr. Frhard and West Germany.

I shall end by quoting the memo-
rable statement with which Dr. Erhard
popularised this policy: “Turn the
people and the money loose, and they
will make the country strong.”
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Shri Naushir Bharucha: You have
got Rs. 28 crores only for six months.

Shri Tyagi: The hon. Member seems
to have some closer relations with
somebody. Anyway, he knows better.
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I wT & W guT ¢ v
grT 1 wrardt off & &t aF wre Wy
¢! @D IR T A 9
wTrw feqr WX g Y AURET WY
N are frww wATAT T AW gy
I | & oy wHw wwew ¥ e

¥ 2w

Shri Braj Baj Singh (Ferozabad):

Is it parliamentary to say ‘phoohad'?
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o IR wgr el Wy w0, W™
faarae gum a1 | JEET FY INL
A AR faw woir off & ¥ f&avr 1 Afer
oY ofr gt T ¥, & ™ W
wrgar ot fe gk 2w A s wwar

& o1 7t & agd gl aT A W 2w
A Fr war A g wramfa & 0
R TH ART F IE T LLUR ¥ @

sfsaremi ¥ g 9rr oy ¥ 8
qraEgwar g § | R WA WA
A O wF & gHT §y (80 §
& FT 1Y W 9 A5 F a@r 4 Py
wfEarer w) 3w §, T I sfeat
%7 gro femr § AR fow wew e
¥ g ¥ I sfsanat s g fear
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¢, oWt y aTew ¥ W T o qoh
AIUAT ¥ THN w R ¥ fad g7 wfs
ATEGET ®T qTHAT FET WiEd |

# ag 7€ wrgeT v dwaedfar S
A ¥ foad O% @ WK, a7 IX W
N WP I | /@ OR e & qgary
W gl & fed www @ QX
AR AT AT W Y ATy
21 @ angEeew W da W & fad
% ¥® FETT AT WEgAT § | R
w0 & worsr F g afady v @ W
qraEasar § | wit w9, aw] 6
AT X ¥ I o w gET, WO
FEr SR T 1 CH AwTT AR W &
Y § gH ag $8 a9 %Y wrawd-
war g forad ot v g fae qreT & S|
89 & ff w3 7 W W S S W
®T W WY AEGA T E 1 AR AAAT B
gw Wik fasaa ¢ faad w00 ag-
woEw AgY &7 W ¢, ¥g ug fv yAv
¥ o 57 fagr aar @ 59 g9 w1 Hw
ITEYT AE AT | SH ST ¥ AW 4T
feem  wemmR @R gaeErd § amar
& 1 onrar A ag fowe agy w
# 891 &1 s aerEr %t fremme g od
s AairgRr R H
N ] AqIAT T wATE &Y ¥, e
gaE WK W gEerd i
goft, WX 39 &1 5 A% ST ¥ wd
EFT &Y IWAT ¥ gg € J[W R N
wafa TEf Rt | fed N W
g & g wifmr §, awag t
fie gowY g7 Q7 v w3 wifgd fad
ITer A T frwdr e
oY ¥ DAY, WTWIT ATH 0 e,
HUgT N WYNAT, T T AT "Gy
well , I weil uey  yfiv &
AT gAY, areY fewtarz faady firddt,
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W oaw ot waww v e § o
ot a% A g WY grEew B, 4 gt

w g% ey ok dwAr ¢ v wT W
frarf & ev 39 T wolt e o
FqW wT a6y ¥ 974 gt pewl B
afis &7 § 1 g@t M faosh waw
Wi Qo & fredeir gEwy s
X A2 FroEE X Wl ¥ w1
v s R QR
] e qit faorelt avgd & 1+ W T
faorst Y 7 fir?r Ot W Sa% S
= A g Al g oseud e
udY ¥y 5y faowch fredy xg famse
AT Junil & @ W W wifed o
W ¥ B WA W JHHA ¥ qF
fodrarz faoelt st wlf € o A
oW ¥gT it A | g waw W
T ® fewst £ AWy B dor
g
mi’rd’rtﬁwtﬁ%mq
Tt wRudgg AW ww Y
¥ gt N3 § aftw qand agaray
1 Tast A W 9 wraaw
fs gt wgt feam afrr qad ¥
a7 gawT 3R B ST §T gEY
o g ez g g AR =@
s § 1 ¥ AT N oW Qe
qxrat & R wodwr s wifed fs
o amidat & wm gesdw
rFMY YT aowy e
gezrRr § 1 gATE el & qav AvAe
o ¥ W e & Qar A7 Oreray



foT g1t WG & ¥ wGET ¢
faily s femr smar afgd owt
mﬁmm@zw&m
sear AN fF qua adr-

AL 92w F yreraTa & graA’ Ay
ag T F § xAHT Agi o AAr  FrorATe
S qIg ey H qfor A &
qidff | gF T fag wfus 738 =fem,
wigs ¥ i 7% o &d wfax
woar  wrfgd |

fey g wasr # AN & WEDH
gmar STy, ifsm wh g%
ATt F AT 9T AR&T ¥ ALY & AT
afed + g9 qiw gEt F gH AgT
ofy®s qrasgwa &

R AY@ FEIT gA &7 & A
gaer e T aear &, ag7 & faw
gear ¢ 1 wfew ag soAr TuwY @
A awar § v gw mF g s §
TH FIEATY T3 3 | W A A
™7 AgHET & §eew § g
¥ oag ezt T E o oeW QX
€ foY gw §w A w1 e &< www
~Tfgq 1 WA T gW W AFY ¢
afFw une Uy F1gt  ww 7| A
¥ &9 F AT gH agF a%aar A
Yy oft gATER A O@EL W
frafor &1 #14 FET'E WX I ARA
FATAT § &7 X wEEE ¥y fram "W
egwar & 1 oEr fRownir ST W
R %7, WX IFR O% € w7y, v
gt aw & T wT AW § Ay
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wmfetorosicaff 81 xx fow
TR wiTas N aw gg ¥ Aww|
wrar &) 9Gq WH Ot wwag
T & 9 gy °9F g T ww &E
wH g qmrew vmm o wsE W
grargear ¥ faw fog oft  wardEr of
F At o owgy & W foadk fAg &
A o T 1 9w amgHTE WY
SR FA & f9g 947 ¥y AE™
Wroweqa f5q g

& w0 qwadla g ot
TAATHE TG FT AT ARY GAGE
g s uw g vo fmaa §
v gx ™ sfearggi #1 wxew gEw
¥ AIAAT FF WOT a9y 94 wd qyv
gz gEaYE greMAT A% gril 1 (T
Far fr gard oA WA N A w6 §,
AT §Y AT #T 9FKAAT 9 gAY
o @smr iR @, Wl wE 9T
wqd 9T graar fade @0 W
¥ gy g 0t 7 szt graang &ryi-
fa &1 @ § AR wRFAT fasr g
ITE H QAR TAAT A1 T F FE@T § AT
a7 2= & fr mas  wfsTeat & g
Jq T T UGH WIEH & @19 Wi I
& T RIT T HT THT FC A §
W 99T T 9% 9gT ud g 1§
arat F3ar g fo 35 fasg F s o
AT F gl AreeT K R oar sy
F21q7 3 AT 6 qIRT Y AF1aT AW
W oy & FF gT NG wiT &§d
g7 g7 W F T aAANIE W WK
Fq AT TTOT ATAT qETT T

Shri Bhagavati (Darrang): We have
today to review the Plan in relation
to the current economic *™ndition of
the country. It is obvious that there
is a growing strain on the economy
of the country. The 5train iz mainly
due to the internal rise in price and
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external payments deficit. The Re-
serve Bank of India report—June
1957-—has noted that the high and con-
tinuous deficit in external payments
is the main feature in the economy
of the country during the year. As
regards the internal situation it may
be noted that there is a rise of whole-
gale prices by 8'3 per cent between
June 1958 and June 1957 on the top
of a rise of 13'8 per cent during 1953-
88. Reviewing the Plan in the first
year, it has been noted that the re-
vised estimate is about Rs. 760
crores as against the budgeted figure
of Rs. 830 crores. The pattern of
outlay reveals a deficit of about
Rs. 270 crores. So, the economy of
the country is very much strained.

Now, the question arises whether
the Plan has to be pruned with a
view to meet the financial emergency
or whether a certain rephasing has
to be done. A controversy has been
raised on this issue. When the
Prime Minister in the initial stage
said that the Government was deter-
mined to go ahead with the Plan
inspite of the financial difficulty, the
country felt assured. When later on
the Finance Minister talked about the
core of the Plan only, some mis-
givings were created. Now, there is
80 much of confusion about the future
of the Plan. The Government also
does not seem to be very definite
about the future. 1 beg to submit
that this is a very bad situation. We
have to face this situation boldly.
Every year we talk of some crisis or
the other. Such talks only create
confusion in the minds of the people.
The people are confused about what
the Government is going to do in
certain matters. The people should
bhave some certainty about the Plin.

I have heard some prominent Mem-
bers raising the question whether
there should be a plan at all, whe-
ther the Plan should be cut downm,
whether the fundamentals of the
Plan should be this way or that way
80 on, If we go on arguing like
I think wg shall never be able
build a national psychology which

sgs
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is essentinl for the implemantation of
the Plan.

-~

We all know that our people have
not the enthusiasm for working out
the Plan. We have developed the
psychology of asking something from
somebody else. In this atmosphere
if we always go on saying that there
are so many difficulties and we may
not take up this work even
after me Parliament has accepted the
Plan, I think the pecple will only lose
their enthusiasm and there will be
no enthusiasm for working the Plan.

We all say that what is mosat
needed is not money but enthusiasm.
If the man-power in our country can
be harnessed, as the Prime Minister
has told us todey in this House, then
much can be done. It is obvious that.
other countries have gone ahead in
that way. We have to foliow suit.
But here we always create a pessi-
mistic atmosphere. Criticism is ne-
cessary, nobody denies ‘that. We
have to criticise the Plan. But once
the House has accepted the Plan it
is no good arguing about the funda-
mentals of the Plan. Now we can
only discuss the achievements or the
progress made during this year. The-
House can blame the Government if
they have failed to reach the targets
according to schedule. That is I
think the right way of implementing
the Plan.

I, therefore, submit that the Gov-
ernment should make it clear to the
people that they are going to imple-
ment the Plan. There should be no
curtailment. I know we have to take
a realistic view. There is the flnan-
cial difficulty and all that. It iz no
good repeating them, We have to ses
how these difficulties can be overcome.
We can raise money within our coun«
try. I should like to suggest that a
good reserve of gold may be raised in
this country. That will raise the pres-
tige of the rupee in the world. That
will also make our internal position
stronger. Foreign exchange difficylty
will be there, bu,t we can overcome



1503 Motion re:

{Shri Bhagavati]

that later on. We cannot go on debat-
ing on that. We have to go ahead and
fraplement the Plan. We have
create an atmosphere for the imple-
mentation of the Plan. But our dis-
cussions should not be allowed to
create a pessimistic atmosphere in the
country. That will be, I believe, suici-
dnl.

I would also like that the Minis-

ters also talk in the same way. They -

may have to make different statements
from different angles in different con-
texts or circumstances, but it must be
seen what the total impression of their
statements on the people is, how the
people feel about what they say. That
is very important.

Now I would like to refer to some
facts relating to the State of Assam.

‘Mr. Chairman: The hon. Member
has only five minutes more. He may
just refer to the important points.

Shri Bhagavati: Under the First
Five Year Plan nothing was taken
up in the central sector in the State
of Assam. Next to USA India has
the highest resources in waterpower.
I believe the water resources of Assam
is the highest in India. Even then

the electricity position of Assam is
the lowest.

The largest concentration of tea is
in Assam. It may be seen that in
1954 82,000 tons of fertilisers valued
at Rs. 280 crores was purchased by
the tea industry alone. Evea then a

fertilizer factory is not situated in
Assam.

In 1954 freight earnings on river
and rail trangport from tea were
Rs. 3-86 crores. Yet the transport
difficulty in Assam is very great. I
can only cite one instance, which is
given in the Third Annual Report of
the All India Handloom Board, to
show the disadvantages from which
the industries in Assam suffer. It is
stated in that report:

“Due to breakdown of com-
rnunications the major portions of
the yarn ordered in July 1954
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arrived in Assarn in 1953-58. Only
157 bales were procured by the
Government during this year. Axg
a result of the higher price of the
yarn imported in July 1854 many
societies and institutions suffered
heavy loss.”

This is a Government report. This
fact alone will show what amount of
transport difficulty is there. I would,
therefore, urge that in future plan-
ning the problems of Assam may be
taken note of and some major pro-
jects under the central sector may
be taken up there.

Shri Khadilkar (Ahmednagar): Mr.
Deputy-Speaker, Sir, we are supposed
to discuss planning in all its aspects
when our economy and Second
Plan is running into serious difficul-
ties. In order to make a proper
appraisal of the situation I would
like first to diagnose the disease or
the defect which has ultimately
brought these difficulties with which
we are face to face today.

In my opinion we are doing plan-
ning with a very short-term thinking
and planning for a long-term period,
and all the difficulties regarding
foreign exchange, regarding food and
internal resources stem from the very
weakness of the planning machinery.
This is my first submission. I do
not know what the function of our
planning machinery is. Neither is it
an advisory body consisting of tech-
nicians giving advice in planning,
which would be binding on the Gov-
ernment because the Government re-
presentatives are always there nor is
it entrusted with the overall direction
of national economy for the period
of the Plan. The difficulties that we
are faeing naturally arise from this
peculiar situation.

15.00 hrs.

For instance, there is the foreign
exchange difficulty. Everybody is
talking about it But I would like to
submit that during the period of 18
months imports af a rate almost



xs0S Motton ve!

double the average rate of such im-
ports provided in the Second Five
Year Plan, were allowed to be made—
statistics prove it—what was allocated
for 5 years has been exhausted in
terms of foreign exchange. Was there
no budgeting? The Prime Minister
said at an earlier stage that we must
do some perspective planning. Where
is that perspective, 1 would like to
know. If there had been perspective
planning, if there had been proper
budgeting for import of goods, if
priorities had been fixed and if allo-
cations from the public sector to the
private sector had been properly de-
marcated, the present difficulties would
not have come up as they have come

up today. Buat this has not been
done. This must be clearly under-
stood.

The budgeting was not done
because, as I said, T do not know
€xactly what the Planning Commis-
sion is supposed to do. Whose task
is it? Eather the Planning Com-
mission is entrusted with the overall
directign and control of economic
development in this country or it is
Just, as I said, an advisory body and
advising, 1t 18 said, is just like kissing.
It 1s very cheap and Government
can discard it at any time they
choose. Therefore. nobody at the
high-up could be said to be responsible
for the present anarchic state in which
we are placed. Therefore, either the
Planning Commission is made all-
powerful or it is made a technical
body giving advice from sphere to
sphere as situations arise. When there
is the question of food, the Plan-
ning Compmission’s advice is there and
it should be made public, sc that we
will be in a posgition to know whe-
ther the Government have discarded
it or not. Then there is the question
ef imports and licences being grant-
ed ‘The Planning Commission
should have a check on  every step
that is being taken from stage to
stage. If this ia not done, I am afraid
our planning, with all the goodwill
®*ad the sacrifices made by the people
—and people are ready to make tre-
mendous sacrifices—will not  achieve
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the objective that is before us. 1
repeat this submssion with a view
to bring basic weakness of our plan-
ning body so that it would be reme-

died forthwith.

Regarding foreign
food, I would like to
observations. As wce all  know, the
main consumer of our foreign
exchange is food. This has been the
position from year to year-—statistics
prove it—excepting one or two good
seasons when times were easy and
we thought that we were producing
more and we should discard importing
food. We make tall declarations
without looking to the consequences
and without caring to build up re-
serves for times of need, with the
result that today we find ourselves
in great difficulty.

As my friend, Mr. Masani, just now
observed, we are seeing that in West
Germany, there is phenomenal de-
velopment. Why has that develop-
ment taken place? He has failed to
mention one important factor, [t is
because of the foreign aid, particu-
larly American aid Whatever is
given by U.S.A. to the foreign coun-
tries, a major portion of it—I have
not got the figures just now-—has gone
to West Germany and therefore
West Germany has developed pheno-
menally. That is not available to us.
Primarily we will have to depend
upon ourselves.

The Prime Minister just mentioned
that China is facing the same diffcul-
ties. I know it; I am a close student
of Chinese developments. Instead of
making some rambling remarks on
planning as he did, I would have liked
the Prime Minister placing a concrete
statement as Chou En-lai has placed
from year to year, making self-
criticismn, showing the targets, show-
ing where they have reached the
targets and where they have failed
and why they have failed. I would
point out one small instance. In the
last statement that he made, he dis-
covered that in the backward side aof
China, they are trying to raise agri-

exchange and
make a few
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level. So, he bhas said that as in
other areas, we will have to give a
greater impetus to production there
by giving a fair deal to the primary
producer I mean the agriculturist. He
has pointed out that in his general
review of the situation. Is there such
& critical review here? 1 am puzzled.
I always find it missing.

We are supposed to discuss planning
in a vacuum, with what appears in
the Press. As Mr. Masani said, it was
quite obvious. The Press 1s more
interested in playing what we call

Shallya Neeti; it counsels caution
magnifying all our difficulties
because the Press n this

country is under the domination
of the private sector. They are bring-
ing forward argument after argument
for pruning the Plan, for rephasing
it, adhering to the core and there 1s
a core within that core. I do not know
after all what this loose talk means
and what remains to-day which we
are really determined to carry out.
This is the Plan and come what may,
we will carry it out—this note 1S
lacking. One is puzzled by all this
propaganda on one side and very loose
talk from the ruling party and some
people not exactly belonging to the
ruling party indulging in such talk
and creating an atmosphere of
defeatism and demoralisation all-
round and 1 do not know what s
going to happen.

Yeu take the instance of China. Is
there such a propaganda going on
there, I would like to know. There,
before the .decisions are taken, all
people and all parties are consulted.
But once the decisions are taken, you
can examine the decision in its execu-
tion, whether it is wrong and so on.
Once the decision is taken, all the
parties concerned are responsible to
see that it is implemented. Here no-
body 1s responsible to implement the
decisions.

Today we have got the gquestion of
food. As I said, we are importing
f00d sometimes to the tune of Rs. 120
crores a year. This year, if T mistake
sot, already we have imported to the
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tune of Rs. 80 crores, excluding Rs,
25 crores worth of food we are getting
by way of loan under the American
agreement. Then, there is a big
document. produced by Shri Asoka
Mehta. Why has the question of food
in a backward country like ours not
been tackled primarily? When we
think of planning, planning in India
means raising a super-structure
on the basis of agriculture. 50 per
cent of our national income comes
from agriculture ahd if we neglect
that sector, then with all"our tall talk
there is no question of our going ahead
with the Plan. If the present
attitude is not changed in time prun-
ing will have to be done. Some
targets will have to be given wup,
whether we like it or not.

But, wha+ have we done to stireng-
then the agricultural base of our
Plan? As you all know, two delega-
tions were sent to China. Their re-
ports are out. What have they said:
they have unmistakably pointed out
that as in China, in India we must
declare what price our primary pro-
ducer will get before sowing season 1§
over. He should not be made depen-
dent on the free market price. 3 4
that price 1s guaranteed, then certain-
ly, he will get greater energy and
enthusiasm and he will produce more
and thereby our difficulties will be
much lessened. Our two delegations
have pointed out this thing. But
nothing has been done.

1 am told—I do not exactly know
whether it is correct—that in 1955-56
even the Planning Commission sug-
gested this to the Government. They
recommended that the stability of the

agricultural economy should be
maintained and a minimum  price
should be guaranteed before the

season. But nothing has been done.
As 1 have said earlier, I have no data
to verify whether the Flanning Com-
mission had advised our Government
and they have discarded that advice.

When we are {n dificulties, as inthe
good old days, we take resoqt 0
committees or commissions. Another
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committee has come out with a big
volume. I had no time to go through
it. Nor ig it available. Yet, I have
seen a summary of it. In the matter
of food we never had a deflnite poliCy.
Sometimes it is a short term policy
and sometimes it is a long term potlicy.
Scmetimes we plan for even a week
or almost a season, and sometimes
we are supposed to plan for a few
vears.

This question of food, had it béen
properly tackled at the proper time
from the beginning, I am sure the
difficulties that we are facing today
regarding foreign exchange would
not have been of such a big magni-
tude. But nothing has been done so
tar. In 1948 we were ready to
abandon  controls without much
thought, Next when {wo seasons were
good, we thought we neead not import
anything more without building up
reserves. Now, when we are in diffi-
culties, we are again thinking in terms
of controls and partial rationing. But
the ruling party 1s allergic to controls.
They have been brought up in a free
market economy and therefore  they
cannot bear controls. They want to
give some proteclion to the primary
producer. That can be done only it
contro! is prooverly imposed. Unfor-
tunately, the situation in which we are
placed is of an anarchic nature.

I will give a few statistics regarding
food. From the pre-Plan period of
1950-51 up to 1954-55 we have Dbeen
importing foodgrains to the tune of
roughly Rs. 120 crores ir value on an
average every year. In 1953-54 and
1954-55 we imported roughly Rs. 72
crores and Rs. 68 crores worth of
foodgrains respectively. Jt is true
that in the ) ear 1955-56 our import of
foodgrains totalled only Rs, 17-68
crores. In the first nine months of
the year, from April to December,
1956 we imported wheat and rice
worth Rs. 40 crores. From the begin-
ning of the year 1958-37 the Union
Gavernment had a programme of
purchusing about 24 milljon tons of
wheat every month. Other foodgraing
hove also been purchagsed. Since the
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beginning of the year, the total pur-
chase, as I have said, comes to
roughly Rs. 40 crores, It is certainly
a very disturbingly large figure. After
reaching the peak year of 1953-54,
there has been a fall in production in
the subsequent years. How much of
foreign exchange 1s being lost in this
way? We must also remember that
along with foodgrains, we are also
importing raw cottqn and jute. So,
unless our efforts are directed towards
raising the production of foodgrains,
whatever aid by way of loan we may
get, would not give stability to our
economy under any circumstances.
That is how we have tackled ocur food
problem. Before turning to foreign
exchange position, 1 would repeat, if
the primary producer is guaranteed
price, certain land reforms are
immediately introduced, if certain
minor irrigation works are undertaken
and other facilities are given to the
agriculturist,. instead of subsidising
food which  ultimately profits the
hoarder and not the primary producer,
it these measures are taken, 1 am sure
we will have sufficient internal
resources.

Regarding foreign exchange, the
Prime Minister has stated—and the
Speaker also ruled it—that we should
not mention our missions that were
abread in search of aid; how it affects
us and how it was tackled by three
different missions that visited foreign
countries, that will be discussed later.
But, incidentally, I think I should
mention this issue also because, other-
wise the discussion won't be complete.

On the eve of his departure to
America, our Finance Minister placed
a very big value on my friend, Mr.
Dange. He thought that by making a
casual remark—perhaps he must have
made it casually; it has been published
without its proper cantext; I take it;
he never meant it; he never meant
to cast aspersions on our neighbours
like China or Soviet Union, that also
I take it. He would perhaps be able
to satisty at least the Republican
clement, which is terribly anti-com-
munist, and that they would -
iy under-write our Plan to the

1-
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¢f 1,000 million dollars. Unfortu-
nately, American, business people are
hard-headed. They are not prepared
to underwrite Mr. Dange and his
associates to that level and now the
present value placed on their head or
their capacity or the social force they
represent is worth about 250 million
dollars to 10¢ million dollars; if I mis-
take not, these are the figures.

1 am reminded about the story
which, perhaps, was on the mind of
the Finance Minister when he made
that remark in a jocular way. When
Marshal Aid wag being distributed in
Paris this story was current. Two
innocent 1slanders went to the Marshal
Aid Directorate. They thought: their
country s very backward and 1ts
economy needs help and Marshal Aid
is being distributed very generously
1o all the countries. They went to
the Marshal A:d Directorate and
pleaded: Look here, ours 1s a very
tiny Statce, Wil you oblige us  with
some aid? Then, certain enquiries
were made and the Marshal Aid
Directorate found out that there 18
no question of communism or coms-
‘munist party there. So, they bluntly
told them: look here, you don’t need
much of a:d at our hands because your
probiems are totally different.
Realising the political difficulties,
these two political innocents went to
La Humanite, the Communist Party
organ in Paris and requested them tc
lend the servicegs of two people like
comrede Dange and others so that
they could visit the State and, in a
few vears’ time, rear there a small
party so that Marshal Aid would be
given to them. This story was
current when Marshal Aid was
being distributed in Paris. This
shows how dollar aid is given as
well as the method of approach to
it. I thougbt, when I read about
this, that in order to secure funds
from foreign countries, our Finance
‘Minister had just jocularly made
this remark placing a certzin value on
the head of Dange and his compa-
triots. But that trick has also
failed. "Today the position is this.
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From his statement we can obviously
expect some aid, but we do not know
exactly at what time it would come.
Whether one likes it or not, one
must draw conclusions,

In China for their first Five Year
Plan, whatever the Chinese Govern-
ment and people needed by way of
help to build up their  indust.ial
base was assured and given by the
Soviet Union and the development
of China took place according io
their plan. Somebody made a refer-
ence to Rourkela. I know what
difficulties Rourkela is facing and
we are not sure whether it would
succeed or not, because we are at
the mercy of many parties we have
taken the contract. There is not one
responsible party for execution of
the pruject. The three missions, the
Finance Minister, the Governor of
the Reserve Bank and the private
indus'rialists who went over all the
Western world have, appealed for
help to the Western world. They
gave an impression that we are 11n
serious trouble, unless you come
forward with generosity and help
our plan, we are hkely to be doomed
I am afraid this method of tackling
the foreign  exchange problem 18
basically wrong and it does not do
credit to a Governmeat elected by
the peoplc i1n this land. This must be
taken note of It has brought dis-
credit to this Government. If Gov-
ernment to  Government negotia-
tions had been carried on, showing
them clearly our needs, as equals we
want this help from them; if they
give well and good; 1in what way we
want the help we could have clearly
indicated, from plan to plan, from pro-
ject to project. We cculd have told
them that’if they are prepared to
under-write we were ready to welcome
it. But unfortunately this method has
not been followed, whatever G. D.
Birla & Co. might say the difficulties
for the public sector will be there
So far ag private sector Is concerned
looking to the import figures  they
have built yp raw materials. They
have impo machineary and they
are golng to over-fuifll their pian. ThHhe



1543 Motion re:

private sector will go ahead in many

ways. So far as the public sector is
concerned, we are more or less
hamstrung.

We do not know what would be the
fate of these projects at the present
juncture, when we are discussing the
Plan. As I said, I had expected from
the Government an unequivocal
statement on the Plan; that they mean
business; that they do not want just
to toy with the 1dea of pYanning. This
has been done in other countries; so
we must have a Plan. This is not our
ideal. They have big power plants
and now they are thinking of atomic
plants; so we will have tAem. This
way of imitation will lead us nowhere
and will achieve no results. Let the
people in the country be taken into
confidence and told once and for all
in unequivocal and convincing words
that we mean business. We want to
stick to this steel plant, because steel
plants are the bases by which we can
transforms our backword economy
into a progressive economy. One man
employed in a steel mall will provide
employment for seven men outside.
Out of that the whole process of
industrialisation will percolate from
that Centre, radiate from that Centre
to other areas. This is not being done
unfortunately.

So, I would request the Planning
Minister to come forward with an
unequivocal statement. There is
another thing as I said about the
Finance Minister raising internal
resources, human and material. Our
Planning Minister thought that he
could raise resources by organising
sadhus, Excuse me for criticising
him. Do sadhus understand what is
planning? In my opinion, sadhus are
more concerned with the affairs
of the other world—and their tribe
is encouraged to join forces for
planning in this world, I am afraid
the consequences would not be
desirable. The Prime Minister
criticised my friend Shri Bharucha
for not understanding planning and
Perbaps rightly criticised. But do
sadhuy understand planning? Do they
understand the implications of the
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plan? They know how f{o beg and
perhaps. ...

Mr. Deputy-Speaker: I thought the
fling was meant only for the front and
not the sides.

Shri Khadilkar: Sadhus understand
how to beg and beg with good results.
They know how to hypnotise people
with all the talk of spiritualismm and
what not. Do Government want to
learn the art of begging by organising
these people?

As the Prime Minister said we want
to stand erect, on our own legs; we
want to go ahead. That sense of
urgency, that sense of determination,
we want to impart at this juncture to
the whole Pilan. That is the question.
We have been hearinig all these
speeches. Some are cynical, some are
coming out of frustration, some are
coming out of ignorance, some eut of
adherance to the cutmoded method of
Keynesian economic, stimulate
demand and all that. I do not want
to repeat without understanding the
implications of a backward economy in
a country like ours, how our plan-

+ning can be made a success we rnust

leave old groves of thought. Unless
the men in power are prepared to
shed these cobwebs from their heads,
regarding planning, 1 am afraid our
Plan will flounder, not because there
is shortage of foreign resources, not
because people are not ready to
sacrifice, not because people
are not eager to build up.
As 1 said, they want schools, they
want good roads, they ar¥ prepared
to give shram dan. I have seen {t
with my own eyes that with all the
grumble they have taken the burden
of taxation. There is shortage of
food. Whatever little attempt at
rationing has been made In Calcutta
and Bombay to remove the hardships
—people would not fail us, if we are
serious.

80 I would suggest that a Govern-
ment recently elected on the basis of
the Plan as their programme moust
stick to it. In this democratic set up
they must go to the peoffie. I they
fajl, if the Plan fails in all hondésty
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they must gay: we are not equal to
the task; we do not deserve the trust
which people have placed in us.

Shri Vasudevan Nair (Thiruvella):
This morning I had been listening
to the speech of our hon. Prime
Minister with great care and atten-
tion, but to be frank I must say that
I was really disappointed. As the
hon. Prime Minister himself has
stated, after September 13th, the day
when we had a discussion on the
Second Plan, many things have hap.
pened. We naturally expected that
the Prime Minister would go deeper
into those developments and show
the way out of the present difficulties
and crises which the Plan is facing.
But we could not find any concrete
solution for our difficulties in the
speech of the hon. Prime Minister.

Now the whole country is discus-
sing the difficulties of the Second Five
Year Plan. I want to peoint ocut that
the present difficulties, the present

crises were not quite unexpected. .

Many prominent economists, many
political parties in this country at the
time of thc framing of the Plan itself,
pointed out that if we go in this way,
ir the present policies and methods
of the Government are not changed,
we will be landed in difficulties in
the near future. I pointed out this
not to say that we have said and yvou
have not cared to attend to this. 1
would like to say that we do not take
pleasure in pointing out the failures
of the Government. It is not a plea-
sure for any one in this country to
see that our Plan is facing a serious
crisis.

Some 18 months back, the Commu-
nist Party of India in a resolution
adopted in its Party Congress at Pal-
ghat pointed out that the present
policies of the Government will create
large difficuities for the Plan. The
Party Congrees in its resolution said:

-
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“The Second Five Year Plan
proposes to" raise xesources
through foreign assistance, in-
creased taxation, forced savings
and heavy deflcit financing. While
excessive reliance on foreign
assistance makes the Plan pre-
cariously dependent on ceartain
factors beyond our control, in-
creased taxation and forced sav-
ings place fresh economic bur-
dens on the people and deficit
financing on such a big scale as
proposed in the Plan without
measures to counteract the acti-
vities of monopolists and specu-
lators gives rise to the dangers of
inflation and further accumula.
tion of wealth in the hands of the
rich.”

All these endanger the realisation
of even the existing targets and make
the future of the Plan uncertain.

We should examine whether during
the last two or three wmonths, the
Planning Commission or the Central
Government have made genuine
attempts to get out of the present
difficulty, whether there is any
attempt on the part of the Planning
Commission to change the present
policies of the Government, to change
the present methods, to change the
present approach to the whole pre-
blem. The whole trouble lies in the
present approach to the problem. If
we take the question of foreign ex-
change, if we take the question of the
internal resources, if we consider the
question of the food problem, in all
these questions we can find tbat the
present policies of the Government
have created the crisis. The real
reason for the crisis is the present
policy or the present methods adopt-
ed by the present Government. Un-
less we change the present policies,
unless we adopt a really national
democratic approach fo the whole
problem, we cannot solve our present
difficulties and we cannot get out of
this crisis.
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This question of foreign exchange

would be solved if the Ministry of -

Commerce and Industry took care
wiien they issued licences for imports.
Other hon. Members ' have made it
wery clear that in the past, the Minis.
try of Commerce and Industry did
ot take any care in issuing licences
for imports. As a result of that, the
private sector has gained at the ex-
pense of the public sector. Really,
the question is which sector, private
sector or the public sector, should be
given more importance. That is the
real question before us according to
me. Really there is a campaign go-
ing on throughout the country for the
last so many years so to say, especial-
ly tor the last so many months, there
is a tussle going on between the pri-
vate sector and the public sector.
My fear is that the private sector in
its struggle against the public sector
Bas won its case or it is going to win
its case if the present policies of the
Government are going to be pursued
as they are pursued today.

If we go into the facts of the case,
if we go into the crisis of foreign ex-
change, we can see that imports in
1956 stood at Rs 1076.5 crores, an in-
crease of Rs. 328 crores over the pre-
vious year, they were not only con-
siderably higher than the Plan fore-
cast for 1956-57, but even exceeded
the peak level anticipated therein.
The divergence between the expected
and actual imports may be attributed
to an unexpected larger tempo of in-
dustrial activity in the private sector
coinciding large-scale import demand
in the public sector, showing absence
of adequate phasing, or some under-
estimation in the import content of
the Plan, particularly in regard to
iron and steel, or larger imports of
foodgrains or the cumulative effect
of successive liberalisation of import
policies.

Of the total increased imports that
is Rs. 328 crores, during the year, the
share of the private sector was Rs.
184 crores and of the Government only
Rs. 142 crores. That is the real posi-
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tion. That is why I say that in the
struggle that the private sector is cem
rying on against the public secton,
against the policy of givimg more im-
portance to the public sector, the pri-
vate sector is winning its case., Of
the Government imports, foodgrains
emounted to Rs. 102 crores out of
Rs. 142 crores. Our policy in respect of
imports and exposts, our policy on the
question of foreign exchange is sm
erroneous one. Government is net
taking care to gee that our commit-
ments with regard to the public see-
tor are given predominance or pre-
ference over our commitments with
regard to the private sector.

Our foreign exchange dafficulty is
almost the resuit of our difficulties
on the food front. Our Prime Minis.
ter dealt at length with our food
problemmn. The Congress Working
Committee some days back dealt with
the problem, but they reached the
conclusion that it is not as serious as
it is supposed to be by some people.
Really, the problem is very serious.
The report of the Asoka Mehta Com-
mittee has come to the conclusion
that in the coming years of the
Second Plan, par year, we will have
to import about 3 million tons of
foodgrains from other countries,
When the Second Plan was framed,
nobody thought that we would have
to drain our resources for importing
so much of foodgrains from other
countries. Now, we have come to
that position. Our Prime Minister, in
order to overcome the difficulties on
the food front, in order to overcome
the difficulties on the front of agri-
culture, made several suggestions. He
talked of short term crops, he talked
of eating bananas and potatoes; he
talked of manure; he talked of all
these things. But, I was surprised to
find that he did not even make men-
tion of the most important problem of
land reforms.

We know that the Planning Com-
mission had a panel to go into the
whole question and they did a lot of
work, useful work I should say. They

A}
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submitted some proposals to the Plan-
ning Commission. 1 think it has a
hustory of three or four years now.
Our Prime Minister himself, I think
in the first session of the Second Par.
liament, admitted before this House
that the State Governments—all the
State Governments so to say-—have
failed to implement the vital and
fundamental land reforms and that
they should pay more care in imple-
menting land reforms. The National
Development Council has fixed a date
that all the States should implement
the land reforms within the next
three years. But, when we were dis-
cussing the Plan and when the hon.
Prime Minister was speaking on it,
when he dealt at length with ever
80 many small problems, he did not
even make mention of this vital issue.
That shows that this problem is not
uppermost even in his mind. That
shows that this problem is not upper-
most in the minds of the planners in
our country, of the Members on the
Treasury Benches. Unless we tackle
this problem, there is no solution for
this crisis that is facing us for so
many years.

‘We know it may be a difficult pro-
blem for the ruling party to tackle
because they have to take into ac-
count certain interests that are en-
trenched in the ruling party. That
may be a difficulty for the party, but
for the sake of the country, for the
sake of the Plan, for the sake of pro-
gress, we have to tackle that problem.
Some people have to suffer a lot if
the whole country has to progress.
So, unless the basic, fundamental
land reforms are implemented, we
are not going to get over the food
problem. There can be vana maho-
tazava, there can be some other pro-
grammes like that, there can be irri-
gation facilities—we should give more
sirrigation facilities to the peasants—
but with all these steps, the most im-
portant step should be land reforms
and the Government is missing that.
The Planning Commission is not plac-
ing the necessary emphaais on that
aspect of the problem.

20 NOVEMBER 1857

Second Five Year 1520
Plan in relation to Current
Economic Situation

Some hon. Members have given the
figures of small savings and public
loans. The situation in respect of
them is also very deplorable. Public
loans raised by the Centre and the
States in the first two years of the
Second Plan total Rs. 160 crores only,
but the estimated annual receipt was
Rs. 140 crores. That is, there is a gap
of Rs. 120 crores. In small savings,
in the first year we could get only
Rs. 65 crores, but our estimate was
Rs 100 crores.

So, owr crisis is not a crisis of
foreign exchange only. It is equally,
or on a bigger scale, a crisis of inter-
nal resources. How can we expect
the people in the rural areags to save
money for the Plan, to contribute to
the public loans that we are raising
for the Plan unless there is an equit-
able distribution of what we produce.
So, the fundamental problem is that
land reforms are very closely con-
nected with the equitable distribution
of what we produce on the fronts of
industry and agriculture, and unless
we adopt such an attitude, we cannot
expect our people to make sacrifices,
to contribute to the public loans and’
the small savings scheme. So, funda-
mentally there should be a depar-
ture from the present policies of the
Government, and that departure has
to be made in the direction of up-
holding the interests of the public
sector against the private sector. The
private sector will have only a
secondary place.

I want to know whether the Gov-
ernment have changed their position
now and are now giving a more pro-
minent place to the private sector
than the public sector, or whether it
is given as important place as the
public sector. Ag we have under-
stood it, the policy underlying the
Second Plan is that the public sector
should have the first place and the
private sgector should have only =a
secondary place. So, if we are um-
able to check and regulate the acti-
vities of the private sector, and If we-

N
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are unable to distribute in an equit-
able way what we produce, we can-
not expect our people in the rural
areas and in the towns, the popular
masses, to contribute their mite for
the implementation of the Plan.

Really, my doubt is whether there
is some kind of joint activity in which
even the membears of the Government
are involved, to make a change in the
accepted policy of the Government
with regard to the Second Plan.
Several statements of our Ministers’
especially several statements of our
Finance Minister, indicate that there
is some such attempt to change the
accepted policy of Government, to
change the policy accepted by this
Parliament.

For example, our Finance Minister
said in New York that there will be
no more nationalisation. Is that policy
accepted by the Government, by the
Planning Commussion, by this
sovereign Parliament? Is it a fact that
there is going to be no further nationa-
lisation? We want to know that,
because unless we are able to nationa-
lise our scheduled banks and take
over the foreign trade entirely in the
hands of the State Trading Corpora-
tion, we will not be able to solve our
present difficulties. Our leader Shri
Dange suggested these things when we
began the discussion in September,
but the statement of the Finance
Minister shows that they are trying to
reverse the present policy accepted by
this House, the wrell-laid policy with
regard to the Second Plan.

Even the Chairman of the Reserve
Bank, Shri H. V. R. Iengar, when he
was in San Francisco in connection
with some industrial development
conference, made certain statements in
which he said that in India the private
sector plays a dominant role. He
made several such statements. Our
triend Shri Masani was also there. Of
course, we know his views. They are
very clear and everybody knows what
his views are, but the Chairman of
the Reserve Bank, Shri Iengar also
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made similar statements, and the
Chairman of the World Bank, Mr.
Block, who was present there said
that certain Governments were fight-
ing shy on the question of private
capital, were against the principle of
profit-making: they should leave their
prejudices against private capital,
they should with both hands welcome
private capital. Such speeches were
made 1n that conference, and we had
our representatives there. From all
these speeches we get the doubt that
there is an attempt on the part of very
responsible people to change the
policies already laid down by the Gov-
ernment.

Y wish to impress upon the Govern-
ment upon the Ministers, that in order
to find a way out of the present diffi-
culties, the Government should call
together representatives of all the
parties in this country. Let wus sit
round a table, discuss the problems;
then we will be able to find out ways
and means of solving the present difft-
culties. I hope the Government and
the Planning Commission will take-
necessary steps in this direction.

Dr. Sushila Nayar (Jhansi): 1 must
say that the speech of the hon. Mem-
ber opposite just now seemed to give
the impression that the most important
factor that has stood in the way of
progress and implementation of the
present Plan is over-emphasis on the
private sector as against the public
sector. If I have understood the Plan
correctly, the Plan has one clear ob-
jective and that objective is that
somehow or other the wealth in
this country must be increased, the
development and the potential of
production in this country must
be rapidly increased. <©Of course,
the wealth that is produced must
be equitably distributed. His second
objective is also there. It is with
that objective that our present
policy of taxation and various other
measures have been undertaken. We
want to make use of every possible
resource that we have. They are not
merely material resources. Material
resources are very important, money is.
very important, physical materidl.
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resources are very important, but
along with that, talent in the country
and the manpower in the country are
equally important. There is no reason
why we should not make use of the
talent and experience of industrialists,
husiness men and those engaged in the
lines of production for increasing pro-
.duction and for increasing the wealith
.0f the country. And that is what
Lovernment are trying to do, and that
is why the Plan has given a very im-
portant place to the private sector
along with the public sector.

1 agree that ultimately the means of
production should not vest in a few
individuals, that ultimately the means
-of production should not be mono-
polised, but the means of production
should be vested either 1n the State or
in the people in such a manner that
the potentialities of a few individuals
accumulating a lot of wealth are elimi-
nated as far as possible. But, at the
present moment, when we have to
develop those means of production,
when we have to develop the wealth
.of the country, when the object 1s to
take the people from the starvation
jevel to something like a hiving level,
we must make use of all possible
resources, and the talent and ability
and experience of those private indivi-
duals who have been in this line for
many many years should be exploited
to the fullest extent There is no
rcason to belicve that those people are
encemies of the nation, that they are
not patriotic and only the Govern-
ment servants are patriotic.

Now, what does nationalisation
mean? It meang that you put all your
production, all your plants and ali
your factories in the hands of a few
Government servants, few or many as
the case may be. And some of them
may do a very good job, as, in fact,
they are doing, in the Chittaranjan
Locomotive Factory and in some other
places. But there are other places
where they have not done so well. 1
am not criticising them. It is because
«f lack of experience; it is because
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they have not been in this business, in
the commercial line, and they do not
know that. As they learn, they will
become better pecple who will make
use of their experience, as they gain it,
for the betterment of the country.

Therefore, today, the question is not,
to my mind, nationalisation. The
question is not, to my mind, the res-
pective roles of the private sector vis-
a-vis the public sector. The Qquestion
is how the private sector, the public
sector, the nationahsed ndustries and
the 1ndustries in the hands of private
people can all be made to produce to
the maximum extent. In order to do
that, the concept of planning has been
accepted by our country. It has come
from the countries that have accepted
the socialistic economy, Russia,
Eastern Europe, China etc,.

As our respected leader Acharya
Kripalani from the opposite benches
was saying, there are these countries
that have accepted planning, but
therc are many other countries that
have not accepted planning. He made
a plea that those countries that have
1ot accepted planning have also done
very well, and, therefore, if we had a
respite from planning for a couple
of years or suggested by ano-
ther hon. Member, there was nothing
rid:culous or nothing absurd about it
as was pointed out by the Prime Minis-
ter But Acharya Kripalani seemed to
forget how the prosperity of the West-
ern European countries came about
without planning. How many centu-
ries has it taken them? How many
centuries of industrialisation has it
taken them? For how many years
have they been in that line? And it is
after all this that they are sa pros-
perous today.

But we in this country, when we
want to make up in a short span of
time the lag of centuries as compared
with these Western Powers and
Western countries, we have to accept
the concept of planning. We have to
make use of our resources in the best
manner possible. In order to do that,
we have to plan, and we have to lay
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down priorities. I can understand
that there may be mistakes in the
laying down of the priorities. 1 may
think that some other priorities are
more important and not the ones that
have been laid down in the Plan,
while some other hon. Members may
have some other opinions. Such
differences can be brought up. But
the fact remains that planning, as the
Prime Minister pointed out this morn-
ing, is like the beating of the heart, on
which the life processes of the whole
organism of a hving body depend.
The life processes of the nation, the
life processes of the developmental
activities of the commumnty depend on
this concept of planning. And we
must do everything possible to make
a success of it and to achieve our
targets, and also continuously go on
planning for the future.

The process cannot be broken. The
process has to be a continuous one.
One after the other, the plans must
follow. The plans may change. We do
not need tb stop planning for a couple
of years in order to change the direc-
tion of the plans, if any change of
direction is necessary. Therefore, 1
entirely agree with what the Prime
Minister saad this morning, that the
planming has to be a continuous pro-
cess, and we cannot afford to lose the
momentum that has been gained; the
momentum must be pushed forward.

But the point that is most important
is that in order to make a success of
the Plan, in order to make the maxi-
mum use of the resources at our dis-
posal, there are certain prerequisites.
Those prerequisites are efficiency and
honesty before everything else. Today,
a few instances of lack of efficiency
were given by some of the speakers.
About honesty and the need to check
corruption, a lot has been said in this
House on various occasions.

I would plead with the planners that
they must ind out ways and means of
carrying out reforms in our law, which
today create the greatest difficulty in
bringing dishonest people to book.
You may find people committing acts
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of dishonesty, and yet when you take
the cases to court, it becomes almost
impossible to prove their guilt and
convict them. I have been a Minister,
and I know in some of the cases,
where we were hundred per cent. sure
that the men had been dishonest, when
we went to the court, we not only had
to acquit them, but we had to reinstate
the accused and pay them their past
salaries. And when one man is
acquitted 1n this manner, it has a
demoralising effect upon a lot of other
people. A way must be found to root
out dishonesty and corruption.

Some railwaymen have sent
me some information regarding
some of our new bridges that are
being built, there is such aduiteration
of the materials used that nobody
knows how long they will last. We
are all the time hearing of wvarious
kinds of railway disasters that are
taking place. Now, we must find a
way by which this kind of thing can-
not take place and what we build upto
the specifications and as requirement
of safety.

Such things take place because
we have contractors, and these
contractors are allowed to have
sub-contractors. A man takes a con-
tract for Rs. 50 lakhs, and he is
allowed to sell it off to two or three
people, and may be, he sells it off for
Rs. 55 or 60 lakhs, and he gains Rs. 5
or 10 lakhs for just nothing, for just
distributing part of the contract. And
how are these people to make up
those Rs. 5 or 10 lakhs except by
adulterating and using inferior mate-
rial? Everybody knows it. Every-
body has been talking about it. Yet,
no step has been taken to check it.

I feel it is the duty of the planners
to see that such things cannot take
place and do not take place and the
money is utilised properly. Here, in
Delhi, we go around, and see roads
being newly built. After a few weeks
or every month or two months there
are bhig holes on those roads. What
does that mean? Why does mot
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somebody Iook into it, and why is no
way found out to rectify the situation?
We have limited resources in our
country. The common man in this
country is poor, is hungry, and his
stomach is sticking to his back-bone
already, and yet he will be willing to
make further sacrifices; he is making
further sacrifices; he will take your
Tupee shares or buy your small sav-
ings certificates, thjs, that and the
other, and he will further cut down
his consumption, but let him be sure
that the money that he is finding is
being utilised properly, honestly and

efficiently. .

Acharya Kripalani said this meorn-
ing that there were three prerequi-
sites, economy, austerity and efficiency
for the success of the Plan. To thos¥;
I add two more, and they are honesty
and ability. Let proper men be in
charge of proper projects.

For instance, what justification can
there be for a member of the Rail-
way Board being put in charge of the
Penicillin factory at Poona? After
all, what experience has he of
Penicillin factory? An ICS man is
supposed to be omniscient; he is sup-
posed to know everything, and, there-
fore, he can be transferred from one
job to another and he is expected to

do it well.

Now, in those countries where
planned economy has been accepted,
the experts are put on the jobs, and
not a man who has just some com-
monsense. 1 have some very good
friends among ICS officers. I know
some of them are men of great ability.
Some of them are men of great vision.
I am also conscious of the fact that
they have rendered very great ser-
wvice to this country during the transi-
tion period, after the British left, and
when due to the influx of refugees,
we were in a very difficult situation.
All the same, today, in the face of
our present day developmental acti-
vities, it is very necessary that we
should have proper men in proper
places, men with ability and men
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_wzth expert knowledge of the sub-
Jects that they are dealing with
particularly, when we are thinking n;
terms of taking over more and more
commercial and industrial projects
under the public sector.

) And that brings me to 2o very
important subject, and that is person-
nel planning.

I wish to ask the planners in this
country: what have they done about
personnel planning? There is so much
need of personnel of various kinds.
We have some vague statements from
Fime to time about that. Really what
is necessary is that each boy and each
girl should know before he or she
gets out of the college what his or
her place is. Today what happens?

I am very much interested in the
handicapped children and I was
thinking in terms of finding some way
to start some institute or something
like that for the rehabilitation of
crippled children. I learnt of a man
who is one of the most highly trained
men for that job. 1 do not think
there is any other man of the same
training in the care of the blind, deaf
and the dumb. 1 find him in the All
India Radio. Why? The Government
of India had sent him and he had
this training in various countries.
When he came back to India, they
wanted him to work on Rs. 250 or
Rs. 350. In the meantime he got a
job on Rs. 1,000 in the All India Radio
and he went there. He was interested
in this type of work and he came
and offered his services in his spare
time. He was willing to work morn-
ing and evening. Unfortunately, he
has been trapsferred from Delhi and
so far as 1 am concerned I cannot
make use of his services. That is one
instance. 1 know of many other ins-
tances.” 1 know of doctors who have
specialised in' a branch, for instance
a doctor trained in eye surgery, being
posted in a village dispensary. One
man after being trained as an ortho-
paedic surgeon in the United States
har been put down as an ansesthetist
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mn some small hospital. That kind of
thing happens day in and day out and
somebody has to look into them.

We have universities and we are
spending a lot of money on them. I
want that we should stop further
expansion of the university education
and give greater emphasis to the
lower strata—primary, lower secon-
dary and higher secondary educa-
tion-——so that all get education up to
that level. I am fully aware that
technical education 15 necessary at
higher levels and it will have to be
organised. The teachers will have to
be organised. What are we doing to
them? A person will go and take job
with the privatc firrm or the Govern-
ment. They would go into the Indian
Administrative Service and do work
there because the salary of the top-
most men in that service 1s far higher
than the salary of the topmost man
in the University. If you want good
teachers, you must see that the sala-
T1es of the topmen in the universities
arc at least as much as for the other
services. The teachers must not be
Tneglected.

As a matter of fact in China and
Russia, the countries which have fol-
lowed a planned pattern, the top
salaries are enjoyed by technical men
and not by administrative service
personnel. But here your Secretaries
take monstrous salaries gquite out of
proportion to the other types of peo-
ple. I do not mind the Ministers
being paid less because we, at any
rate, are people's representatives and
have some status in society. But are
these admitted to the teachers? We
expect them to be noble, to have a
missionary zeal and so on but we do
ot give them respect or money or
status in society. But he iz the man
moulding the future of India, the
<children of today who are to take the
Tesponsibility in the India of tomor-
Tow. It is in the universities that our
leaders are being trained and our
technicians are being trained. Today
in America what do they say? Rus-
sia has pot Sputnik I and II. They
have met. They admit and they say
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openly in the Press: we have not
succeeded because we have not paid
our technical men sufficiently; Russia
has succeeded and has advanced in
science because they pay them suffi-
ciently.

We are in Ind:a i1n a growing stage.
I plead with the planners to give all
emphasis that they can possibly give
to this personnel planning. If we are
to make a success of our Plan, proper
persons should be placed in proper
places.

Training has to be linked with the
Plan. There are a lot of training
schools today. Qur Community Pro-
Jeet Administration i1s & growing con -
cern and people have to be trained
for 1t I realisc the importance of it.
But why should there be some 60 or
80 schools for the training of the pro-
ject personnel? Why could not our
universities take that up”? Why not
that be a wing of the universities so
that they are in touch with the lhving
conditions in the country and produce
the personnel needed for the develop-
ment of the country

Similarly, we have a number of
institutions which are called All India
instituttons. They have c¢very con-
tact with the universities. We have
got the All India Institute of Medi-
cine. Why should they be outside
the purview and discipline of the
universities? They are supposed to
be of All-India importance and there-
fore, the result is that if a hospital
1s built at Madras, Calcutta or Bom-
bay, the cost is Rs. 12 or 13 per sq.
foo! but the cost of the All-Indis
Medical Institute must be Rs. 23 per
sq. foot because it is of All India
importance. I do not understand this
kind of reasoning. Therefore, I plead
that all these new institutions that
are coming up—if we are to have the
maximum use out of them-—should be
within the purview of the universi-
ties and not under the control aof
somebody else. It is under the con-~
trol! of one or two IC.S5. officess
Nobody knows how the appointments
are made or how the budgets are
made.
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Then you have got an architect
here. 1  ©belleve he is being paid
fabulous sums because he is being paid
certain percentage of the total cost of
the building. It is in his interest to
inflate the cost of the building as
much as possiile because he is going
to get a percentage on the cost of
that building. I think it is wrong on
the planners to allow this to proceed.
Why cannot we stop these huge build-
ings for filve more years?

Mr. Deputy-Bpeaker: The hon.
Member’'s time is up. There should
be planning in time also.

Dr. Sushila Nayar: I am finishing
now. Good work, good research and
good discoveries do not depend upon
buildings. They depend upon per-
sonnel, brains and ability. Give them
equipment. I will not quarrel with
that but it is not necessary to spend
money at the present moment on the
buildings. The Prime Minister said
that. From the buildings, 1 would
now cdme to the estimates.

The estimates for so many of our
plans keep on increasing. The esti-
mates of our steel plants are going
up. We must take proper care of
them. Our planners must see to it that
our plans are comprehensive 1 believe
in some of the steel plants, they have
not included the provision for the
houses for the workers or some very
necessary things when formulating
the plan. That kind of omission is
inexcusable when we have a separate
big Planning Commission in this
country. The plans must be com-
prehensive and the estimates must
not be continuously increasing.

Similarly, there are our prices.
They must be kept under some sort
of a control. When we say that the
prices must be kept under control,
what ] mean iz this. I do not say
that the producer should get a lower
price. The producer must get an
adequate price. But the profits of
the middlemen must be cut down.
If we could not eliminate them, at
jeast let us control them. In fhis
country in certain types of food pro-
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ducts, the profits of the middlemen
rise up to one hundred or two hun-
dred per cent. I have no time to
quote instances or figures. Otherwise,
I can substantiate this with statisties.
Even in some of the countries that
have a free ecomomy, they have said
that the production price is so0 much
and the selling price is so much.
The profit is not more than ten or 20
or at the most 25 per cent. There
must be some control over the profits
of the middlemen.

Now, in the case of food produc-
tion everybody agrees that it is
necessary. We had the greatest
emphasis on food production in the
First Five Year Plan. In the Second
Five Year Plan we started talking
about industries, everybody started
talking about industries, and we for-
got about food production. It is true
it was expected that the emphasis
that had been given to it in the First
Five Year Plan should be carried
along. That brings us to the point
that we must see to it that there is
a follow-up, there is an implementa-
tion of the schemes and projects that
we have. We are all the time ready
to have new projects. We are all
the time ready (o have new Bills in
this House. We are all the time out
to see that something new is done.
But do we see how what we have
done is applied, how it is implement-
ed, how it is put into use in the day-
to-day life? That is very important.
Unless we do that it is just like what
they say in Punjabi: .
ST g DY, frer {Yer ere, \Tl W
¥EF ATHY | G §F AT w®H @A FAv
AT
That does not carry us anywhere. If
we are to go forward we must go for-
ward, but we must see to it that what
wg have left behind is not spoiled,

that is not neglected and that is im-
plemented.

In the First Five Year Plan we
made all these hydro-electzlc pro-
jects. We have plenty of water. 1
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arn told by a very good authority that
much of that water is not used. The
cost of that water is too high. I
would say, why cannot we reduce the
cost of that water? Why cannot we
give free water, if necessary, to the
farmers for one or two years? When
the farmers earn more profit than
what they are getting today, when
they get more production from the
land, out of that they will be willing
to pay for that water and invest in
that water. Today that water is
doing nothing. We have spent money
on that and we are not getting eny-
thing by withholding that water from
the farmers.

Similar is the case with regard to
fertilisers. We must do something to
use the human excreta, the excreta
of animals, cow dung and so on. That
must not be allowed to be wasted.
As the Prime Minister said, 75 per
cent. of our power can be had by
burning cow dung. We must do
something about it. How can we do
that? It is only by mobilising men.
We must make the people of the
country feel that they are partners in
the reconstruction of this country.
There is nothing very ethereal,
un-earthly or very superior about it.
There are deflnite techniques about
making people enthusiastic. There
are social techniques recognised in
the scientific world. We must make
use of them. We must make our
high administrative officers and wor-
kers in the fleld work in that way.
They must be taught what are the
techniques, how to enthuse the people,
how to malke the people feel that they
are partners in the reconstruction of
India.

One word about priority in the
Plan. 1 do not have the time to go
into all the details, but I would like
to say that with regard to food pro-
duction we must have a uniform
land policy in this country. We
have land reform Acts in various
States. They are all of different
types. In many of them there
are big loopholes. They have not
suceeeded in the object for which
they were enacted. We must have a
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uniform land policy in this country..
All this talk of co-operative farming"
will go to naught unless we first of
all make a man feel that he is the-
owner of the land. Even in China
where they have all these co-opera-
tives for two or three years they-
made the people everywhere feel that
they were the owners of the land
whether it be half an acre, three-
fourth of an acre or one acre. After-
wards when the people have the:
security that they are the owners of
the land that they till they will come
and join in co-operatives.

With regard tc co-operatives I just
want to say a word. We must sim-
plify the co-operative law so that it
is within the comprehension of the
common man, the farmer, the pea-
sant, before he can really make use
of it and run these co-operatives
effectively. Co-operatives cannot be
run by your inspectors sitting in their
offices and who do not know anything
about agriculture. Co-~operatives will
have to be run by the farmers them-
selves, who are the owners and tillers
of the land. For that the co-opera-
tive law must be simplified and the-
planners must see to that.

With regard to priorities I would
like to point out a clear omission.
In this Plan there is no provision for-
child health. There is maternal and
child health, but there is no mention
of health of school children. The
Prime Minister talks of school lun-
ches for children, the need for their-
care and so on, but there is not a
penny provided for this health.

Similarly, provision for adequate
supply of pure water for rural and
urban areas is most inadequate.
Again, not a thought has been given
to the need for drug production in the-
country which creates a big whole in
our foreign exchange.

Shri Naushir Bharucha: Mr.
Deputy-Speaker, Sir, ] propose to
confine myself to the question of’
internal resowaces for the Five Year-
Plan. I will not touch any other-

‘subject. My idea is first to show
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-what estimates the planners them-
selves made, secondly to show what
have been the actual realisations,
thirdly to show what is the character
.0of the deficit and, fourthly, what is
the nature of our difficulties.

In order to appreciate the magni-
tude of the Five Year Plan we must
appreciate this fact, that the total
outlay involved in it is so much that
.out of that outlay you could distri-
bute Rs. 20 to every man, woman and
child in the entire world.

An Hon. Member:
world?

In the entire

Shri Naushir Bharucha: Yes, in the
entire world. You have not appre-
-ciated that fact. It is no use laugh-
ing because

Mr, Deputy-Speaker: e only
laughed because he had not appre-
ciated the fact.

Stri Naushir Bharucha: It 15 simple
arithmetic. The world’s population is
2,700 million and Rs. 5,400 crores is
the estimated cost. It is a simple
question of division. Or, to put it 1n
the other way, every family 1in India—
assuming a family of man, wife and
three children, five people—is called
upon to contribute in the course of
five years Rs. 750 towards the Plan.

Now, the Planning Commission has
said, we cannot help it, things have
cropped up which we did not anti~
cipate, we did not anticipate bad
monsoons, we did not anticipate rise
in the price of capital goods, we did
not anticipate rise in prices at home
and so on. 1 ask, if the planning
commissioners did not anticipate
these while formulating a Plan of
this magnitude, are they planning
-commissioners or what? It is their
job to anticipate. They have failed
miserably in that.

What is the actual estimate by the
planners themselves? A part of it
‘was given by my friend Shri Tyagi.
Revenue on the basis of existing
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taxation is Rs. 350 crores, plus an
additional taxation of Rs. 450 crores
making a total of Rs. 800 crores.
Then, borrowings Rs. 700 crores from
market loans and Rs. 500 crores from
small savings. There is the railway
contribution of Rs. 150 crores plus
Provident Fund Deposits etc.,, Rs. 290
crores. External resources are Rs. 800
crores and deficit planning Rs. 1,200
crores. The gap to be covered by
additional measures is Rs. 400 crores
malung a total of Rs. 4,800 crores.
Add- to that Rs. 600 crores, because
now the Plan is expected to cost
Rs. 5,400 crores, between increase in
prices and other things. Add to that
increased cost of importing foodgrains
this yvear. 7 million tons is not a
joke, if that is going to be a shortage.
Add Rs 150 crores on that account
and Rs. 50 crores additional on def-
ence expenditure. The total now is
Rs 5,600 crores.

If you want to put through the Plan
within the next 34 years we will have
to produce Rs. 5,800 crores minus the
amount we have spent. On the basis
of existing revenues, at the most
optimistic estimate, supposing out of
Rs 800 crores you realise 70 per cent.
or even 80 per cent. of your expecta-
tions there might be a shortfall of
Rs 100 crores. I am taking the short-
fall at Rs. 100 crores only. About
public borrowing, it 1s true that
we are not going to have Rs. 700
crores, we are not going to make it up,
but I assume that we will make it
up. In addition to that we have to
repay loans of Rs. 430 crores. You
have to raise thgt additionzl amount,
we wiil not be able to do that
There will thus be a shortfall of
Rs. 430 crores that way. Small sav-
ings deposit will be Rs. 250 crores.
As my friend Shri Tyagi pointed out
our target is Ra. 100 crores this time.
Within six months we have got Rs. 38
crores and double that is Rs B2
crores. There will be a shortfall by
Rs. 250 crores in the Five Year Plap.
1 expect that the railway econtribu-
tion will be as it is, let us hope w0
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and that the Provident Fund—of
course, that iz in our pockets—will
remain as it is. Then there is Rs. 800
crores external resources. Mr. Birla
said 250 million dollars may be forth-
coming. 1 assume that we will have
Rs. 500 crores by external aid.
Assuming that, even then the short-
£all will be Rs. 300 crores. Then there
is deficit financing of Hs. 1,200 crores.
Already deflcit financing is showing
signs of inflation. I will even put
t to more than Rs 800 crores As
I said, I am even prepared to say
Rs. 1,000 crores as a matter of
sheer necessity; even then that
means a shortfall of Rs. 200 crores.
S0 far as domestic resources are
concerned. I do not know what they
are golng to do As<suming they get
Rs. 300 crores out of Rs. 400 crores—
they are not going to be successful
in doing that—but supposing the
short-fall there is only Rs. 100 crores,
the total short-fall will be Rs. 1,300
crores. Add to that \the difference
between Rs. 4,800 crores and Rs. 5,600
crores, i.c. Rs. 800 crores. That means
in the Plan expenditure at the present
level of prices amoynting to Rs. 5,600
crores, there will be a short-fall of
R< 2,100 crores.

1 am not referring to foreign
exchange now. 1 lam leaving that
aside. Broadly speaking, what will
be the resources for making up this
gap of Rs. 2,100 crores? Rs. 300
crores we draw from our sterling
balances. Added to that, we expect
Rs., 100 crores by way of flow of
private capital. These are figures
given in Government publications.
Invisible earnings come to Rs. 2530
crores. Thus, we can tap Rs. 850
crores. Deducting from Rs. 2100
crores Rs. 650 crores, we are left with
a net deficit of Rs. 1,450 crores, on
the assumption that there will be
& deficit flnancing to the tune of
Rs. 1,000 crores on the top of it. That
ix the position. Al this is on the
assumption that there will be no
further bad monsoons and that there
will not be any further incremse in
the defence expenditure or any fur-
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ther increase in the price of capital
goods.

What is the nature of the difficulty?
It is not as if we are at liberty to
fill up this gap of Rs. 1,450 crores
over a period of 3% years. That is
not- the point. In the first year of the
Plan, we spent Rs. 730 crores. This
vear, as a maximum, we can spend
Rs. 950 crores. The total is Rs. 1,700
crores. So, the average which we
have to spend in order to complete
our Five Year Plan would be Rs. 1,100
crores a year. In other words, 1f we
deduct Rs. 1,700 crores from the
amount which we should normally
spead, then within 12 months  we
must spend Rs. 1,600 crores. 1 ask,
whercefrom is the amount going to
come? I am not against curtailing
the Five Year Plan or giving breath-
ng space for two years. The hon.
Prime Minister says that my amend-
ment is born of ignorance. If these
figures are born of ignorance, I can
tell him that they have been taken
from Government 'publications. We
should make good these Rs. 1,600
crores within the next year. Why?
It is because we have already reached
the so-called hump. During the last
war, when China was being assisted
by air lifts, our pilots, the allies’ pilots,
had to cross the Himalayas. They
called 1t a hump and they crossed it
breadthwise. We are going to have
a hump which will have to be crossed
lengthwise, because our d:ifficulties are
not immediate only. Our difficulties
are continuing. We will have hump
after hump and the flrst hump is to
find Rs. 1,600 crores and that too
within the next year, because we are
already committed to that expendi-
ture. The imports are on their way
and so flxed commitments are there.
Let the hon. Prime Minister say that
these are the scurces from which we
shall make good the amount and I
have nothing to say.

Does the hon. Prime Minister
expect that a Plan of this magnitude
can be put through without stresses
and strains on our economy? ‘1 sey
that our ecqonomy will collapse.. I
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have no doubt about that. ILet wus
come down to brass tacks. It may be
difficult to rephase the Plan because
we have commiited ourselves to the
expenditure. But we went in for
three steel plants. Who would not
like to have ten steel! plants? We
have not got the resources for
even three. What is the use of
the hon. Prime Minister saying,
“Look what has been done in
America and USSR” If 1 have
Rs. 50,000 and if 1 want to construct
a house, I cannot look at Parliament
House or the Prime Minister's build-
ing and say, “L.ook at what they have
done; 1 will do on the same lines.”
Surely, we should have some sense
of proportion. If wc¢ are to keep our
head up 1n the cloud we will have to
keep our feet firm on the ground.
Therefore, immediately we should
decide. There is no use vacillating
and wasting time. My amendment
only says, categorise and decide which
plans we are definitely going in for
and make provision for that and then
discard the rest. That is the first
suggestion.

The second suggestion is, you must
encourage at all costs the import of
foreign capital. 1 will give more
details about it when I speak on my
resolution on that subject. The third
point is, never let the deficit financ-
ing go above Rs. B00 crores. Other-
wise, the results will be disastrous.
The fourth point is that when a Plan
of this magnitude has been put, the
stresses and strains on the economy
are so vast that you must give two
years time to the nation to lick its
wounds. This is something on war-
footing. You cannot keep on incur-
ring expenditure year after year at a
feverish pace. -

The Five Year Plan may be a good
maxim for the time being, but that
has got to be spaced and some recu-
peration time to the nation had to be
given. That is what I call breathing
time of two years. What does the
hon. Prime Minister say? Does he
suggest that 1 asked for two years
time to stop the circulation of blood
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and all that? During that two years
time, we are not going to close down
the shop, sit and do nothing. What-
ever the balance, the odds and ends
of the Second Five Year Plan remain,
that will have to be summed up dur-
ing the course of two years. By twag
years breathing time, I mean no new
major project for two years to come.
Let the people who pay the taxes
have some time to recuperate; let the
investments which we have incurred
bear some fruit. If you give this two
ycars breathing time, you will be able
to put forward a third Five Year Plan
much greater in magnitude, which
will make up for this breathing time.
To say that this amendment was born
of ignorance, I do not understand.

I do appeal to the Government: We
are nct out here to have political
advantage out of our difficulties. This
is our country and we feel for it. We
want the country to progress and the
plans to succeed. But let us take a
realistic view. It ig unfortunate that
the Planning Minister is not here;
probably he is busy, with the Rajya

‘Sabha. Let anybody, any Minister_

point out that the figures I have given
are wrong. If any Minister asserts
that we will put through the Five
Year Plan at any cost, I will say to
him, “Tell me where are the
resources.” We are not such fools
and ignorant people as the hon. Prime
Minister or anyone else might take
us to be.

Shri T. Subramanyam {Bellary):
Mr. Deputy-Speaker, obviously the
purpose of economic planning is to
utilise and mobilise the human and
the material resources of the country
with a view to produce the maximum
amount of economic goods and this
maximum production must also ensure
employment to the people and also
good balanced diet, clothing and liv-
ing accommodation for the people,
besides health, education and other
things. This is the purpose of plan-
ning.

In the second Five Yesr Plan,
greater emphasis was laid on iodus-
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trialisation, particularly heavy indus-
4ries. It was only natural, because
before that, our main objective was
to spend all our resources upon con-
sumption goods and we entirely
ignored the heavy industries, parti-
cularly steel and iron. Therefore,
now the three plants at Durgapur,
Rourkela and Bhilai were taken up as
also the improvement and develop-
ment of Bhadravati in South India
and other plants. But if iron and
steel form the base of industrial eco-
nomy, the base of our entire economy
must be production of adequate
quantities of foodgrains and raw
material. We cannot ignore it; in the
present contéxt, it is becoming more
and more significant and it cannot be
ignored.

Irrigation, power, agriculture and
community development now account
for an expenditure of Rs. 1,461 crores
under the present Plan. This assumes
importance in the present context of
drought in Eastern U.P., Bihar and
other places. A couple of years ago,
due to good seasons, we had a slight
surplus in the matter of foodgrains.
But this surplus was of a marginal
<haracter, so far as our economy is
concerned. - In 1856-57 we produced
about 686 million tonsg of foodgrains,
of which 281 million consisted of
rice and 9 million tons consisted of
wheat. With regard to cotton, there
was an increase of 7 lakhs bales. In
the case of sugarcane also, there was
an increase of 7 iakhs tons.

‘The target for foodgrains in 1861
was placed at 80 miilion tons. But the
Foodgraing Enquiry Committee and
others said that this target is too
high and it cannot be achieved or
realised and that the production will
only be of the order of 75 million
tons. I say that 80 million tons is a
modest estimate. No doubt, it may
be difficult to realise it. But we have
<nough resources to reach that target.
‘We have got enough irrigated area.
In the first Five Year Plan we had an
«xtra irrigated mres of 16 million
acres. In the Second Pive Year Plan
we eontemplate bringing under irriga-
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tion an extra acreage of 21 million
acres. I am sure that we are going
to develop that area Jby the end of
1981. If there  is any difficulty in
achieving that target, that should be
overcome.

For instance, the Government must
find out whether the ryots and the
agriculturists who are residing in this
area have got the economic resources
and whether they require financial
help to bring land under irrigation.
They must also supply the ryots with
manures, seeds and implements and
loans on easy terms. 7The ryots must
also do their part of the work. I
urge upon the Government that they
must pay special attention to irriga-
tion development and that they must
receive quarterly reports on the deve-
lopment of various areas.

Then, we must supply the agricul-
turists with seeds, manures, imple-
ments and the results obtained in the
various research centres. I submit
that the results of the various research
centres are not put to practical use
by the ryots. To me this appears to
be a weak link in our economic
system. We have got very good
research centres. I have seen some
of the demonstration farms where the
yield per acre has been increased
three or four times the yield of the
neighbouring farms. But the ryots
are continuing the old process of
agriculture with /ess yields. Our
yield per acre is the lowest in the
world. Still, we are not
enough attention to that. I submit
that Government should pay suffi-
cient attention to that.

So far as National Extension Servi-
ces and Community Projects are
concerned_ the idea is excellent. But
even there we have got such a
number of officers who do not
sufficient attention to thiz importan
work. The main task of the NES:
the Community Projects is to
gate the results of research so
the. par acre yleld may be
3 or 4 times. That {5 an urgent

1§

1BH
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and we should lay special emphasis on
that factor.

Then, our production of foodgrains
must be placed on a war footing. We
are often told that we must work on
a war footing. But, during the last
two vyears, a complacency has over-
taken us. We do not work on a war
footing. Qur meoechanism, whether it
is official or non-official, has not been
geared up to that level. In this con-
nection we must remember lhat we
are fighting against hunger. Today
we are having drought in eastern
Uttar Pradesh and Bihar. Todsay our
food shortage is of the order of 10
per cent. It is necessary for us to
import foodgrains. So, i1t is a matter
of shame for us that when we have
got all these river valley schemes and
irrigation projects and abundant
natural resources, we are put to the
necessity of importing from other
countries millions of tons of {food-
grains.

When we come to the picture of
cloth, I am glad the position is more
optimistic &and is ynore heartening.
The target for the Second Five Year
Plan has been put at 8200 million
yards, of which 1,000 million yards
would be for export. We have got
435 textile mills in our country, with
a capital investment of Rs. 115 crores,
employing 7} lakhs of workers. Next
only to the WUS.A. India is the
world's largest producer of cotton
textiles. With regard to handloom.
we are making improvement. From
1,600 million yards the production is
expected to increase tc 3,000 million
yards by 1961. 1 do not wish to go
into details of production of items Iike
sugar, cement etc.

Capital and producer goods indus-,
tries, of which iron and steel form
the base, are now engaging our atten-
tion. It is true that the three factories
at Bhilai, Rourkela and Durgapur
alone consume about Rs. 440 crores,
out of Rs. 1,004 crores of investment
in the industrial sector. Out of this
Ra. 1,004, Rs. 550 crores come from
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the public sector. In this connection
I would like to say that we should
not ignore the development ‘of
Bhadravati. Its production is small
compared to that of large units where-
miilions of tons of steel are-expected
to be produced. The production of
Bhadravati is only of the order of
160G tons I submit it is rendering
good work and that it should not be
ignored, or the policy of go-slow
should not be applied to it.

I would like to give a few figures
as to the position we occupy in  the
matter of steel production. We have
to realise in what conditions we are
living. The beginning we have made
is very very modest. The USA pro-
duced in 1955 115 million tons of
stecl; USSR 44'5 million tons; Waest
Germany 21 million tons; UK 20
million tons; France 12 million tons;
Japan 8 million tons and Belgium 5.8
million tons. At the end of the Second
Five Year Plan our object is to pro-
duce 6 million tons of crude steel
which will be 45 million tons of
finished stecl. 1 shall not go into other
matters.

With regard to production of power.
I submit that we must try to maximise
the production of hydro-electric and
thermal stations. For instance, this
morning in the papers I read that the
Rihand project in the UP is going to
be taken up seriously, because it
happens to be the kingpin of the
economic development in Eastern and
Scuthern UP. In Mysore there is the
Sheravati river project where current
will be produced at the cheapest rate.
The current produced there is neces-
sary for the industrial and economic
development of that area. This project
should be proceeded with.

1 next come to the employment
potential under the industries Second
Five Year Plan. The employment
potential of large scale industries
wherever they may be, whether it be
steel plant, or fertiliser plant or loco-
motive plant, is not much. If we take
all the organised imdustries in Indis.
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an organised industry is a factory

~where about 20 people work using °

power, in 1953 there were 7,104 regis-
tered factories, out of which 6,239 fac-
tories submitted returns. All these big
factories employed only 16,27.,857
people of whom only 1500000 were
workers. About Rs. 800 crores were
invested 1n all these registered facto-
rics. Therefore, the omployment
potential of these factories is very
small, though from the point of view
.of production, particularly of strate-
&ic material, it is of utmost import-
ance and significance. Therefore, we
wmust pay special attention to the
improvement and development of
small scale industries like handloom.
‘Somc people may not like ambar
charkha, but still from the point of
view of providing employment, these
arc absolutely necessary and we must
sce that in every State 1n  every
«district these small scale industries
are given encouragement. This is a
people’s plan. We must try to evoke
all the enthusiasm of the people. On
the one hand, the official agencies
and on the other, the non-official
agencies in this mechanism must
work wholcheartedly. The officials
must take a helpfui attitude in thig
matter and do their bit efficiently and
honestly. These procedures, the rules
and departmentalisms should not be
allowed to come in the way of ful-
filling our task in helping the people.
“The peoples attitude should be one of
self-help. This morning, Acharya
Kripalani took lightly the Prime
Minister’s appeal that he made that
we must evoke the spirit of self-help.
He also quoted a story where was
spent about Rs. 800 for inaugurating
the wvanamahotsava, by planting a
tree. 1f the Minister caused to be
spent Rs. 600 for that function, or the
officers concerned, I may straightway
say that they were guilty of pheno-
menal want of a sense of propriety
and wisdom; ! shall stop there.

There is also another side of the
picture. There were people, Jlocal
leaders whethler it be at the taluk
level or district level or at the State
capital level where there this func-
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tion took place. What was their res-
ponsibility in the matter. All of
them were not starved. This sum of
Rs. 600 dud not come from starving
people nor from the Minister nor
from the officers. It must have come
from some local people. These people
who participated in that, the 1local
leaders, to whachever party they may
bcleng, they have a responsibility in
the matter. They must als¢c see how
best to spend the amount, how best
to evoke local selt-help, on what
projects or programmes the money
should be spent. It is easy for any
one of us to go to a village and find
out their small needs, not big needs.
It does not require the State Govern-
ment or the Central Government to
come and fulfil all these necessities
or requirements. I went to a village.
As I entered the village, I saw at the
entrance of the village the road. One
side of it was at a higher level and
another was at a8 lower level. So
that, if a double bullock-cart went
there, it would be lopsided. If it was
fully loaded with any bags, it would
topple down. I went and sat in a
choultry S50 yards away, &and was
speaking to my friends. Within 15 or
20 minutes, a bullock cart, loaded
with some bags did come and it
toppled down and caused some injury.
For such a thing we do not need an
Executive Engineer or an Aassistant

Engineer.

Mr. Deputy-Speaker: Perhaps it
would not have happened had not the
hon. Member thought of it.

Shri T. Subramanyam: That these
small needs do not require either the
attention of the State Government or
the Central Government. They do not
requjre an Executive Engineer or an
Assistant Engineer. I mean these
small repairs to roads, filling up of
pits, etc. I do not mean to say that
the Central Government or the State
Government have no responsibility in
the matter. They have a responsi-
bility in the matter. They have to
fulfill theiwr responsibility to the maxi-
mum extent. I am only saying that the
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people, the official agencies and non-
official agencies, the people and the
Government are partners in this
game of implementing the Second
Plan and they must do it conscienti-
ously and honestly with a view to see
that the Second Plan succeeds with
a view to make this country prosper-
ous and great.
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g & wiww gfaare ey arfeear
& gfgarl & wErasr # o g gEer
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FAHT IAAT & TIUT WO gy o @
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The Lok Sabha then adjourned &ll
Eleven of the Clock on Thursday, the
21st November, 1957.
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438 Distribution of food-
grains . . .
439 Late running  of trains
Southern Railway
449 Delay in attending to
trunk calls .
441 Suratgarh Mechanised
Farm . . .
442 Tube-wells .
443 Railway ferry steamer
444 Flag Station at Lakshmi-
. pur halt
445 Cooperative Apex Bank
in Manipur .
446 Transport problems in
Himachal Pradesh .
447 Motor  Transport Cor-
gnnon in Himachal
448 Trans scrvme bet-

part
ween Aut and Banjar .
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Columns
1407-09
1409
1409-10
1310

1411
1411-312

1412
1412
1412-13

1413
1413-14
1414
1414-15
14715§

1415-16
1416
1417
1418

1417
1418

1419
1419-20
1420
1420-21
1421

1421-22
1422
1423
1423-24
1424
1424-25

1425-26
1426
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Columns
1426G-27
1427
31427-28

1428
1428

1429
1429
1429-30
1430

1430-31
1431-32
1432

1432
1432-33

1433
1433-34
1434
1435
1435-36

U.5.Q.

No. Subject

449 ramive socicdes in
Himachal Pradesh .

450 Bridge on the river Pawar

451 Ayurvedic Pharmacy at
Jogendra-Nagar, Himl
chal Pradesh

4s2 Fare on the Sunh~Knlkl
Railway .

453 ** Krishi Pandit”’ .

454 Development of minor
ports . .

455 Bridges in Punjab

456 Indian Posts and Tele-
graphs Dcpartment
Museum .

457 Railway Corruption In-
quiry Commuttee

458 Suspension of Air Ser-
vices

459 Passepgers amenities

460 Road bridge at Raj Puma

461 R.M.S. Office buxldmg
at Bhatinda .

vy passengers  tra-

vel concessions

463 Dining car service on
G.T. Express .

464 Import of foodgrains

465 Extension of scrvices

466 Minor ports . .

467 Bridge over Ialar river .

468 Allotment of foodgrams

to Rajasthan

1436

PAPER LAID ON THE TABLE 1436

A

copy of the Report of the
Indian Delegation to the
Tenth Session of WHO
Regional Commuittee for
South Yast  Asia, hcld
in Rangoon in September,
1957, was laid on the Table

REFORT  OF COMMITTEE

ON

PRIVATE MEMBERS'

BILLS AND RESOLUTION
PRESENTED . .

Ninth Report was presented
REPORT OF COMMITTEE
ON ABSENCE OF MEMBERS

FROM THE SITTINGS OF
THE HOUSE PRESENTED

Third Report was presented .
BILL INTRODUCED

The

Arca Bill,

Naga Hills-Tuensang

1436

1437

1437-38
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Subject Columns Subject Columns’
STATEMENT Re. ADDITION-
AL ITEM OF BUSINESS . 1438-39 “That the Second Five Year
The Minister of Law made a Plan in relation to the
statement that the motion curfent economic <ituation
in the name of Dr. Ram be taken Into considera-
Subhag Singh and others ton™ SR

regarding drought condi-

tions in Bihar, Eastern

Uttar Pradesh, parts of

West Bengal, Madhya

Pradesh, Orssa and Bom- AGENDA FOR TIIURSDAY .,
bay would be included in 21st Nevember, 1957

the Laist of Business for

fgggz;’ I;?; 22nd No- Further discussion of the follow-

ng motion :—-
MOTION UNDER DISCUS-

SION . 1439-1556 “That the Second Five Year
Purther dlscussxon of the Plan in relation to the cur-
following motion moved rent economic situation be
by Shri Gulzarilal Nanda taken into consideration.”
and  substitut¢ motions and further consideration
there 1o moved on the of the Navy Bill, as re-
13th September, 1957, - ported by the Joint Com-

contmucd . . mittec . . - .





